A

GENTRAL ADMINISTRATIVE TRIBUNAL
| BANGALORE * BENCH,

~ Second Floor.

Commerc1ala .Complex,

Indlranagar, '
Bangaslore-38.

Dated: ﬂ AAN 994

298 320 8&_377 of 1992 AND 44 _TO 80 /1993, °

APPLICANTS :-Sri.C.R.Rangadhamaiah and Others

' v/s |
RESPONDENTS:= The Chairman,Railway Board and.Others.

1. Sri.K. Subba Rao AdVOCate No.27, Chandrashekar Complex,

. Ist Main Road, Ist Floor Gandhlnagar Bangaloxre-9.

2, Sri.R. Bhaskaran Advocate,No.40/2083,Elamkulam Road,
Kaloor, Koch1—682017.

3. Sri.P.Shivan Pillai,Advocate,Grass House,Monestary Road,

- Karikkamuri, Koch1-682011.

4, Sri.Vijaynarayan,3~C ELDORADO, 112 Nungambakkam ngh Road
Madras-600 034.

S Chairman,Railway Board,Rail Bhavan,New Delhis . - -

6o ~ The Secretary,Ministry of Railway,Rail Bhaven, New Delhl.

7o The General Manager, Southern Railways,Park Town, Madras 3.

8. The Chlef Personnel Officer,Southern Rallways Fark Town,
Madras-3 ‘

9. The Divisional Railway Manager,Southern Bailways ,Mysore.

100 The Senior Divisional Personnel Officer,Southern Rollways,

‘ - Palghat,Kereala. :

1l. The Divisional Personnel Officer,Southern Rallways,

‘ Madurai Division,Madurai.

12. The Divisional Superlntendent Southern Rallways,
Divisional Office,Palghat, Kerala.

13. The Divisional Railway Manager,Southern Raiilway,Bangalore.

14. Sri.K.R.D. Karanth Advocatel, 32 Mangalanagarrsankey Road Cross,
Bangalore -5

vlS.' Sri.A.N.Venugopala Gowda,Advocate No.8/2, Upstairs,

R.V.Road,Opp: Bangalore Hospital, Bangalore—4.
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SUBJECT:~ Forwarding of copiés of the Orders passed by
the Central Administrative Tribunal, Bangalore.,
: X=X X=X~

Please find enclosed herewith a'copysof the ORDER
paSsed by this Tribunal in the above‘mentidned gbplicatiOns

on léth'Day of December,1993, for further nécessary action.
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S DEPUTY REGlSTHAﬂ(J)
“JV® JUDICIAL BRANCHES.
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CENTRAL kDMINISTRATIUE"RIBUNRL
" _BANGALORE BEWCH =

0. A.NOS 395 to‘403/91,s7‘90 416f90 320:92‘
295757"§7i7§b and 44 to 80/93 .

THURSDAY THIS THE 16TH DAY UF"DECENBER 1993

' SHRI JUSTICE'V S, NALIMATH cese CHAIRMAN(J)

SHR I JUSTICE P. K. SHYANSUNDAR s VICE CHAIRNAN(J)
SHQI V. RANAKRISHN#N ' " eeee MEMBER(A)
1. Sri C.R Réngedhamaish, o : -

S/0 Sri Rangeish,

aged about 68 yeers,
Retired Guard-A Specisl,
Chikkabidre,
'Chlkkanarayakanahalll Taluk.

2. Srl KoV Sreekantlah
~ $/0 Sri K.V, Subramanyalah
.aged about 69 years,
Retired Guard-k Specizal,
Ch-70,6th Naln,Sarasuethlpu‘am;'
=Mysoru g,

3. Sri M.N, Na eyana Setty,
$/0 $ri K.Munisuamaish,
Retired Guard-A Sp901al

. 2003/2, Rajkemal Street
Mysore - 1

4, ~ Sri B,3J. Nagera1alah
$/0 Sri Jdayapale ‘Nayzner,
Retired Guard-P Special,
158, Shankaranegsr,
) 3 B.Kaval, Bangalore-560 022

5.  Sri K. Seshadrl, $/0 Sri- Krlshna
8hatta, aged about 69 yeers,
Retired Guard-A Special,
92,;Lakshmipuram, Arsikere.'

pa aged- about 69 years,

=F Specisal, :
n“ﬁoad 6th Cross, : .
ar, pngelore - 21 .

.69 yeers,
£rd-# Specl?l,-
IAT"Parallel Road
Jay?nPgar Exten81on, ' - ‘ .
,Shimoga “oun - 577 201 o cesee Appllcants
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‘él._ 'Js‘ri-Shi\_laSlJamy, 5/0 Sri T ‘
Burgachalem P1llei, aged
about 69 gears, Retired
Oriver~k Speclel, 44, II

- Main, Medes Block, Neu
Bamhoo Bezar, Mysore-21

’.; Sri_J._N.Pharoah, S/O Sl‘i Mt’a;;
 Pharoah, Retired Oriver-R
Special, 2355, I Mein, II
Cross,'K.G.Koppal, Chamarcfa~
-puram, Mysore,

10, Sri R,J.Mahedeven,
8/0 R.Jayaranm, ‘
aged ebout 67 years,
Guard 'h! Special (Retired)
residing at No,157, IVth Cross,
Nagappa Block, Srizampurem,
Bangalore ~ 560 021 ‘

/ -
11. Sri R,Shiveish
" Retired 8uyerd 1A% Speciel,
end residing et No,1153,
'Sri Ranga', II Main Road,
S.NiColony, Yeshuanthpur,
‘Bengalore - 560 022, :

12, Sri Papanna,
S/o Nethavadu,
aged about 63 years,
Driver Passenger MR448,
Southern Railuay, '
Bangalpre City(Retired)
No.5/18, Backside of
Munisuara Temple, . :
Bhuvenesuarinagar, Magadi Road,
Bangalore - 23, i

13, Sri Ghouse Mohidgen

- §/o kzeen Mohideen,

aged ebout 63 years,
Driver Passenger MR 238,

{Retired) C/o Noor Mohamet,
0.73/D, Railuay Quarters,
Yeswanthapur, Bangalore = 22,

14, Sri 0.John Feter,
S/o Dorafsuamy,
aged about 58 years,
Driver Goods MR 612,
Southern Railway,
Yesuanthapur (Retired)
No,62, TII Cross, I Sfage,

gputhern Railuway,Bangalore City,.T

o | ﬁ{Lﬁklipuram, Bangalore ~ 29,

'App]

No.4

Applicents 1 to.9 in _
OchoNos,395 to 403/99

’Applicantxhﬂ;in.D.A.
No,57/90 SRR

icent 11 inacno
116/90 B

’,

Cateeds o
K Tyl
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A5, *Sri Nanickam, _
‘ " $/o Laksmeneppa,’
. .aged .about 60 years,
Driver Passenger MR 414,
Southern Reiluay, Arsikere,’:2
(Retired), "No, 286/h 8tk Cross,
Bangalore ~ 560 l21, -

16. Narayana
8/o NyaanUadu,p
aged akout 72 years, .
Shunter ‘MR 278, N
Bangelore City Southexn Railusy,
(Retired) No, 53 C/o Nawez btorex
12th Cross 'Magadi Roed,

- Bangalore -~ 23,

17, ‘Sri M.S,8ysainathan,
5/0 Merisvamy,

. aged aspout €2 years,
Drivet Passenger MR 475;
Southern Railua Yelehankay
(Retired)C/o P.Z Joseph,
45/R 01d Rsiluay Quarters,
Yesuanthapur, Bangalcrs = 22,

1%& “8ri Siddaiah, S/o Siddaieh Gousdsg,
. aged 62 ygars, Diesel kssistant

MR 523, Southern Railuay

Banoplor City, Rﬂtlred5

No.58, I Cross, 3rd Mein Road,

‘Ramacﬁandrapuram, BanoalOrP - 21,

19, Sri Kedirvelu CRay

S/o C.S.Ramalingam,-

" aged about 58 years,
Goods Briver MR 624,
Southern Railway, Harihar,

- {Retired), No.32/2 I Main Roai

I Cross, Uklipuram,

Bangalore - 21,

28, Sri Gulam Dastagir,
" . S/o Md.Ghouse, -
- aged about 69 -years,.
Shunpter R 597, Southern Railuay,
) RpuT (Retlrei) No 3,

@e;, aged 67 years,
9, Southern Railuay,

lantcnmenﬁ(Retired)
fid 19,° ##h Cross, L-B, . * e
TShsstrinagar, Indiranagar,v _ . L
Bangelore - 38.: . L ,i"A?pL}C“NtS'

R )   ‘;4'”§{¥ » _ ;,.anfi;/‘
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22,

23,

24,

2 B

28 Nl
- . 8§fo NyVenkoba Rao,

27

"TSrlrampUram,:Bengamare:-»21;

. gears, ®ast, Guard EE 1317,

Firemen R =~ MR 549

. Bangalore = 33, :

Sri D.Johm, .

S/o NJDavid Pillesl,

sged about 66 yeaersy
besistent Guerd/EMT 1303,
Southern Railuagg Behgalore
{Retired), C/o Cerpentet Sujrameny,
12th Cross, Magedl Roadj

Bangslore = 23y, o

Sri Shelk Fekruddezen Egsme¥,
8/0 Mohemmed Khasim Sekli,
aged about 63 Kégrs,;
Railuay Guard B-ER 5212,
Southern Ralluay, Arsikerey
{Retired), Mandipet,
Arsikere = 573 103,
" Hassan District,

S5rd KaGKeishpamurthy,

8/0 KyGundeppa,

aget ebout 60 years,

Guard 'RY Spl, EE 954,
Southern Reiluay, Rreslkere,
(Retired), No,84, Yérramps Block,
Laxmipur, #rsikere - 573 103,

Sri DJEJRnthony, o

8/0 Enreslappe, aged about 63
outhern Raliway Bangalure City,
Kepgeri $atelllte Touwn,

Bangalore = €04

Sri NGV »-"'Fi'na'ﬁd'a. h‘ao,
"aged sboutb9 yeers,

SoutHern Railuay, éhimOQa Toun,
{Retired),No,121, TJ Cross,
_Behind S+®.0ffice, AshoknageT,
Shimoge Touwns '

$ri MMenl, - |

$/o Mottal, aged ebout
§2. years, Shunter MR-$72,
50uthern Railua 'y . i
,BalyappanﬁhallizRati:ed3,
Ramaswamypalya, MeS.Nagar,
Kemmahsehalll Main Roed,

8ri My¥sxman, $/o0 Murugesh,
—aged ebout 65 years,
Driyver Goods MR 410,
Southern Railuay,
Yesvanithepur (Retired),
' Now22, I Cross, Bhasyamnagar,

™
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29, Sr! Ramelgh, ... 7

“8/0 Venkateramaneppe;
aged about 63 ysars, . -
Priver Passenger MR:721, =

- Southern Reiluway, Shimoga Toun,
Retired, No,209/4%, Reckemma -

. Building, Mein Road, )
Yesuanthaptir,’.Bangalore-22,

30, Sri Syedq Hkhbas, _ 4

: 8/o0 Syrd Bastagir, -
aged .about 69 yeers, : .
Southern Reiluay, Bangaelors City,
(Retired), No,41, I .Cross, B
Il Main, ﬁatharayanapura;‘ ‘
(Near Subrémya Maasjid),
Bangalore ~ 26; .

31, Sri Akdul Rehim,
‘aged about 62 yesrs, e
Shunter MR 349, Southern Ralluay,:
Bangeiore City (Retired),
Now22/%, 11-A Cross,
. Hoshalll Msin Roed,
Patharayahapura -
Bahgalore - 2¢€,.

‘32. sl‘i K,M.i’avooni,
S/0 K.V.Fetheu,
aged about 66 vears,
Driver Goodg MR 704, -
Southern Railuay, Yesuanthepur,
(Retired), No.5%7, 7th Cross,
‘KeNo.Extens{on, Yesuanthepur,
Bangalore - 22, o

33, Sri 3,Gangadhateaish,.
. .S/o B.Siddaien,
. aged abdut 67 years; °

~ Guard A=Spl, ©MT 428,

Southern Reilvay, Arsikere,
P Js Nc.Vasanthe Nilaya, -
Wa ~alkles, Behind
‘ Ai.‘BikEI‘eo i

/s Uay - Banga.l.cr.e. CitY' .
Ac,264fhg Relddny Qtrs™ -
42,},fhe:ny%gilQaY;fBﬂn9910?9‘23‘

35, Sri R.Kumaren, S/o C.Ambu, |
'~ gged sbout 59 yeers, Mail Guerd
~EE.1768L13;931LUay,.Bangalo:e Sity,
(Retired), No.1C4, 6th-figin. - .
" II Cross, Shenkarnagar, quuqnthapur?ﬁ, .

ylersetoren B G
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36,

37

34,

41,

42,

*/’ ‘Southern Ralany, Bengelora City -

,Sri M, Nagaraj, T et
* $/6 Mupisuamy Neidu, '
“aged akout 60 years, -

‘Driver Goods MR 436,

“Southern Railuay, Bangalore Cityg»,,
(Retired), No.6®,’ Kothandaremapura

Vaiyalikaval, 12-A Broas,' :

'Bangalore - 3.-

Sri G Gopal
$/o Gangen,

- Aged alout §0 yeace,
Briver Gooys' MR 599,

Southern Reiluay, Yesuanthenur,
(Retired), C/o ChakfeVarthy,
No.42/D, Rai;uay Qtra.
Baiyaopanahalli,

Bangalore - 38,

Sri Khudus,

S/o Hussainbﬁal

aged sbout 66 years,
Briyer Fassznger MR 112,

Southern Reiluay, BanqclLtn Ctty9

(Retired), Nu.483, 10th Cr0°8
Mathikere Main Road
Yesuanthapur, uargalﬂvo-??.

Se1° Nayanna,

8/o tayanna. Suwda,

aged -akout 71 years,

“ Shunter MR 254,

Southern Reiluay, Bangalore City,
(Retired), No,40, 7th Cross,

, Gayathrinagar, S“irampuram, .

Bangalor9421.

Sri Gurusiddaia“, s,
$/o Siddapna, '

aged. about 68 ‘ears,
Driver Passenger MR 393,
Southern Railuay, Shimoga Toun,
(Retirei), Rttn Guddakaval
Hosur Jevagel Fost, Arsikere
Taluk, Hassan District,

Sri Mohamed Hussain,

S/o Mohamed Budensab,

aged about G€ yesrs,
Shunter MR 6¢1, -
Southern Rail uav, Hariher,

'(Retired) ﬁma“avathi Poct,

Harihar Talux, narihar.

- S8ri T Duggan,

§/o0 R.E.Duggap, _
aged about 65 years,
Driver Passenger MR 87,

X contd'/- o




B Q. Nunikalappe Ga“deﬁ,
“',=Ramasuamy Palayam, .

- ‘Khemmanahalll Main Road,. , : e
wl2pd” Croas, Bangalore-SS. o e

43,  -Sri- ‘John-- Ross, S/o Noah, o o L
o aged ebout 62 years, - - N T .
, Driver Passenger MR 359, ; . . ,
' . Southern Reifluey,. Bahgalore City, S o .
, _.(Ratired), No.B60, HMT leVﬂut, S '
. - behind ChoudeSUeri Temple, . .
' Mathike tey: SanQalore~54 L

- 44. St E, Hussey, S/o hilliam dJssey,
 eged about 64 yeers,
- Driver Passenger, "R 193,
! : Southern Reilueay, Bawgalore City,
= (Retired), No,5,. 7th Cross,
' : .Subedarpaiya,. Yeswanthepur,
Bangelore-zz....

45, Sri- B,Jayeram Singh,
' 8/o Narayan Singh,
- aged about 63 years,
Oriver- Passenger MR €11,
" Southern Reiluay; Shlmoga Town,
(Retirai); No, 1831 III Cross, . -
Rathan Srngh Lane, Nawdi Mohallar
. ﬂysore - 70 021

46."$ri Wuruthr Pau,‘ :
- 8/o Neelakanta Reo,
s & aged about .64 years,
e ' Driver Passenger MR 422,
oo . Southern Railway, Bangalore City,
o - (Retires), No,23, I Main Road,
: - -+ Gundu Muneesuara’Temple Street,
Matadhahelli, Bangalore-32

0%t 67 years - hE N N
R 423, Southern Ralany, '
'\etired) No.351, -

"*ndhinagar, ,

S/o Govxndan,--
'53 years,

"1}'“'-rn Railuwey, Bangalore Ci*y, , N
Retired), Noy€/2,: Sunderam Reddy.

Building, Backside of Manohara Mille,

Magadi Road, Bangalore - 23,'

: . 49, Sri M.Mitrappa, 5/0 Mu*happa,
T ’ ~aged about 72 years, ‘
Driver Goeds, Southern Rallwey,

; ' Vo Yesuanthapur,v(R°t1r°L) ¢« «APPLICANTS
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C/o Cheterine M, - "~
'~ Gneanajyothi’High School,
‘.- No.61/1, IV-N Block,
Rajajinagaf,
‘Bangelore - 10,

: ®0. Sri Rengeleh,
o . 8/o Rengasuamy, :
S " aged about 68 years, -
Driver Passenger MR 160
Southern Railuay, Bangaiore City,
A(Retired)!SNo.27,'Chiﬁ»Bea;sr
Road Cross, Shivejinager;:
Bangalore-51, _

51, Sri Ethirajan, S/c R.Chamundi, . . : .
‘ " aged about-65 years, R '
A Southern Rallway, Mysors

n " (Retired), Driver Pzssenger,
-~ _ MR 378, No.1389, III Crcss,
: Kaki Road, Mandil Yohella,
Mysore-21,

52, Sri A.Xevier, S/o S.tnthony,
‘aged aebout G2 yesrs,
‘Driver Passenger R 683,
- Southern Railway, Arsikere,
(Retired),Mc,52/2/, Behind’
St.Marrys Church, irsike:e«103.

53, Sri Linga, $/o Kasrbasepps,
- aged about 67 yeers, :
Shunter MR 253,
Southern Refluway, Harihar,
(Retired),C/o Kurvethi Lings,
‘Rmrgvathl Post, Harilhar.

54, Sri Revanappa, : : ) S
" 5/o Siddemppa, aged about E3 years, o v
Fireman First ML 1129, ’ o -

- Southern Railway, riarihaz, e

" (Retired), C/o Revanappa,: PN
Challageri, Mallikarjuna Extension; A o
Amravethi Post, Hariha-, -

,‘.\.

: - .55, Sri A,Ethieraj, . N Loy

o - 5/0 Rbbaiah Sunder Ra!, . B
: ‘ aged about 73 years, o . -
Driver Mail WR 5, R A Lot

- Southern Railwey, Bangalorz City, , M
(Retired), C/o E.Sridher
No.343, Ralluway Etrs.“fN&)
Bangalore ~ 23, o

56. 3mt.Kamale Bal Plroji Rac Keule,
B/0 late PirojilReosehcnen,
sqged about .Giyearcs,
DpivéecPédsenger MR 433, , .
‘Southern Railuay% Arsikere, . o
‘“/,NO,ZZS, f1d Rms Roed, Aresikere, | «« « APPLICANTS"'
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59,
. W/o lete Anuer,

R

'Smt R himabi

W,/c Late C, Fazalur Rahaman,'_  '

" aged about 45 years; . -
-~ Shuntar MR 592, R '
" -Southern Railway, Yeswahthepur,

No.11, 4th Cross, Behind Yeramme
Kalyan Mantap, Mohankumar Nagar,
Yesuanthepur, Bangelere~22,

Smt Sheradamma,

‘W/o lete S Ganesfan,-

aged aktcut §2 years, u‘Lﬂt:r MRE% L,

" -Southern RaiIUav Yesuanthapur, .

No.5, I Lross, Nohan/ume“neuar,
Yesuanthapur, Bangalove-22,

Smt, Sufia Khatun,

aged about 53 years,
Diesel Rsst, MR

‘Southern Railuay, Banga lore city,
C/o M.krimel, No.‘OVQ/B Kn EX»H.,

5th Cross,: YBSUa"thopu-,
Bangala“e~22. .

Smt. Kanakamma.
/o late A,Subrameany,

- aged ebout 48 years,

BDieaplRsst, MR 521,

Southern - Reiluay, Bangalore uity,
No.B4%/C, I floor, MG rly.Brluny,
Bangalorenzs.

- -Sr{ Shanthakumar, ,
5/o late Knandsraju,

aged ‘about 25 years,
Driver Passenger, MR 358,

.VSouthern Ralany, Frsikere,

bo t 7 years,

ﬁﬁs . MR, 1266, :
therpREiluay, Bangalore rity
/Bﬁ lailuay Qtrs.,

¥ing Room,

Smt, Gagalakshmi .
W/o late R Srirengappa,
aged about 53 years,
Driver goods, MR 474,
Southern Railuay, N0.13

“7th Cross, 6th Block, o

Rajejineger, Bangalore - 10;

et

ase APPLICANTS
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65,

66,

67

68.

69,

7a.

7.

Smt.Helen U
U/O'late'ﬁ.k,Tristrem, -
aged about 50 years, .
Site No,17
Jalahalli Post, Bangelore-13;

Sri D,Ramamurthy, B oo
S/o Doraisuamy, o

aged about 60 years,

Briver Goods MR- 735,
Yesuanthapur, No,375, 7th Lioss,
IIT Mein Rond, Gokul dtage-~1I,
Mattikere ‘Leyout,& Poe*,

- Bangalore-54,

Sri Abdul Rahim Khan,

aged about 60 yesrs,
Oriver Goeds MR 514,
No.43, Kavikas lLayout,
Mysore Rcad, Bancalcre-Z€.

Sri Sethuy Reo,S

$/o late S.N.Srikantaieh,
aged about €3 years, :
Priver Goods 'R 783,
S,Railuway, Bengalcre

(Retired¥,

IInd 8tage, E-Bicck,
Rajajinegar, Bangalore-560 010,

Sri R.F.Henderson,

- 8/o late F.M.Henderson,

aged sbout 60 years,
Briver Goods MR §03, S,Reiluay,
Bangalore (Retired), No,31,

: Pampanagafi Yesuantﬁapur,
2, ;

Bangalore-

Sri Bheémaiah,
S/o Chepnaiah,
aged about 68 years,

.Driver Passenger MR 80,

S.Railuay, Mysore Division,
(Retiredi, F«h.Colony, near
New Reiluay Eelecrny, :
Shimoga Toun. '

Sri Shiva, $/o Venkatasuamy,
aged-~about 64 years, .
Shunter MR 307, S,Railway
Mysore Division, (Retifed§
NOJ172’ AOA¢8010ny, negr
New Railway Colony,
Shimoga Towvn - 57Y 201,

Sri Mohamad kbbas, -
8/o Khalsnder Khasim,
aged about 62 yecars,
Driver Meil, MR 426,

Patel HanUmaiéh's'Figt;; , T

No.1362, 5th Main.Road,

Rpplicants in;Sl,N0;12
to 66 in O.k.No,320/92

4 ™
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2.

;T'5.Réli@a?;ﬁkféik§réé01ﬁi§ion;4?  Lo
‘ (Retiredf,VﬁopaL151ngh”Querters,’1;

.-

‘BsHoRoad, Hfrelkere,
Sr4 E.Nafarajéﬁ, |
$/0" Ekembaram=K, .

" - aged sbout 62-yeérs;

73, .

74,

_75!

76,

(Retired) |
Crane Driver, No.,4, Railuay Quarters, .

- DBriver Mail MR 429,

S.Reilvay, Arsikere Bivisium, -
(Retiredg, No(291, Kumernr

Nilayam, Haussan foad, " .;'

krsikere - 573 103,
Sri Subramany, - .

S/o Utﬁéhdi, eqed abégtlSS years
Driver Passenger, S.Reilusy,
Frsikers Division(Retired), .

C/o Rnthony, 15/R, Railuay Guerters,

[N

krsikereﬂ=.

Sri R,Purushothem, |
S/0 8,Ramachandra Neidu,
aged about 63 years,
Uriver Passengsr MR 715,

- S,Railuay, Arsikere Biyisicn,

(Retired), C/o R,Shaskar,
No.4128/B, HUDCO Colony,

. Bhadravethi - 577 331,

Sri NEeter,
$/o V.Anthony,
aged ‘ebout 64 years,

Driver-Mail, MR,439,

S.,Railuay, _rsikere"Divisibh,
(Retired), I Cross, Hessan Roead,
Upper Line, Risikere,-

Sri Kanakarej,
5/0 V;ﬁnthony,-ﬂajor,

Briver Passenger MR 10§,

S.Railué¥3 Arsikere Division,
€/o R.Anthony, .

Arsikere,

enger MR.E59,
J}hrsikere Divisiun,
Muthilamme Temple Noad,
ssp Road, Near Water Tank,
gar, Doddaballepur,

'bfc.B.Rangappa,
aged about 68 years; MR
Retired Driver, 'Pt/412

Jvs JAPPLICANTS,

i
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49,

e .

Tt

81,

_52;

Sri N Channappe,

S/o Naresimheiah,

aged. ebout 66 years, ]
Briver Goods MR 571, .
S ﬁai1Ue Arsikers Divisnon
(Retired Rdihaill v4iiace,
~drnfront Of Railuay Statiun,
Sulekroe Pout) Rvs‘kerb 721K

#R1 K, Subramaniyam,l

S/o0 Kettamari, . .

aged shout 59 years,
Shunter MR. 801, :
S,Railvay, Akrdikers Djvicicn,
(Retiredg III Croes,
Upperline, Hassan Road.
ﬁrsikere-S?S 103,

Sri Jani 5/0 ﬁ Khader,

aged abouf 62 years,
Driver Mail MR 102, S.Railuey,
krsikere D;ulaion\*ptﬂred\,
Thellur P.0., Thlrdthalll,
ﬂrsiker =

Sri Me Velayudam,

S/o Muthan,

aged ebout 61 years, :

Shunter MR 507, S.Refluzym
Rrsikere Division (Retired),
No.2/2, Sriramapuram, III Cross,
Hassan Road, Arsikere,

83, . Sri G, Indre Singh

84.

" 85,

A%

S/o0 B,Gopel Singh,

aged about 66 years,

Briver Mail MR,101, S.Railuay,
Rrsikere Division,

No.194/A, Railuay Duarters,
Frsikere.

Sri N, Krishnaiah, S/c R.Muniye,
aged about 66 years,
Briver Passenger MR 408, X
"Southern Railuay, Er31kerp Divisiopn,,
(?etired) t/o N.\.danoh:r,

No.49/k, Railuay Qua;ters,
ﬁrsikere.

S5ri Kempe, S/o Muniyappa,

aged.about’ 63 years,

Shunter MR 248, S Raian

Birur DlViSlon, (Retireds

Bellary Camp, Negr Plaaue—kmma Te ple,
Birur, . 1

.,.ﬂPPLICRNTS
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" BEs Sri Kenchi, S/o 'aradainn,
- ‘mged sbout 64 yeaers, -
" Driver Passenger MR- 108,
.8,Reiluay, Arsiksre Dlvieion,
(Retired ‘No.221, 9th Cxoss,
Right Side Hasaan Roed, '
Rrsikere.

87. Sri P.Narayanasuamy,
5/o0 Ponnusuamy, aged sbout 06 yeers
Driver Passenger MR 439,
. - 8,Railuay, Herihsr QlV‘b¢ut
,,(Retired Hessan Read, Uaun Line,
» Rrsikere. '

88, Sri C Smaminathan, 5/; Chircepos),
’ .aged about 58 years,

Shunter MR 804, S:;Reilvay,
Rrsikere Divislon (Fezired)
~Hassan Road, Dour Line,
"Arsikere,'

. 89, Sri Rama, S/o Belilary Natayaneppa, ,
. aged about 66 years, '
Driver Pessenger, Mi. 148, .
S,Raitvey, Cilckjejur Divisizcnh,
' (Ret;;ed - .Bellery Camp,
Ne ar Dlagh";‘rma Temple, Birur,

90, Sri FéZeJ Ali Balg,
-8/a Mirzen Baig,-
-aged -about 66 years,
Oriver Passenger MR 38%Z,
- §4Railuay, Shimoga Division,
Q(Retiredg Tank Mohalla, -
.6th- Cross, Shimoga Toun - 577 °01.

91, Sri Bheema Naik,
S8/o Hanuma Nalk,

 aged- about 68 years,
Driver Pgssapger fik 363,

--8,Railuay, Hrsikere Division,
(ﬂetirad C/o Rtd, P.Basavanns Gomda,
-Badavana ﬂveragera P.Ce, .
Bavanagere-3, '

-

A ﬂﬂwﬂabu S/o Venkatapps,
92 \agout 51 years,

ﬁkgr MR 630, S RaLlua

b Te Division,(?eti e“)

“TYo Go¥ 1ndasuamy, hx.ﬁnnicipr

\President,) KeM.Road, Kadir,

L)

,hitkamégallur Distvic+

CR p .
\ 498 ,¢§§§ ngfd nethan, S/o ThangaVclu,
Qggda & 67 years,
f’~ ‘assenger MR 252,
efiuag Bangalo“e aity,
(Retired ‘No,103/3, Ist Lross,
- . 83d B nahalli Ban alore-3.
Vp:‘ YGDPQA ’ g | Jfontd, /-
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94,

95,

96,

97.

98,

99,

100.

o0 ‘14 oO.

Sri K.Subramany,

5/o Kumarasuemy,

aged about 62 years,

Shunter MR 779,

S.,Railuay, Bangalore City, :
(Retiredg, No.23/5, 12th Cross,
Megadi Roed, Bangelore-23. '

Sri J.Baniel, §/c Joseph,
-aged about Sé years,

“:Shunter MR 577, S.Railucy,

Bangalcre City (Retirad),
No.,5/1, fE! Strect, 10fh Trese,
Magadi Road, Bangalore-23,.

Sri Rmdul Khaleel,
§/o0 Shaik Rahim,
aged about 68 yaars,:

Driver Pessenger MR 216,

S.Railuvay, Bangalnis City,

(Retired), No,19, 1Gthi'iross Lrwd,

Magadi Roud, Bangslore-23,

Sri M,Venuorpel, S§/o Mari,

aged asbout 63 vesTs, ‘

Driver Passenger MR B15,
S,Railuey, Bangalore City,
(Retired), Ne.i2/K, I Main Toed,
3rd Cross, Henumenthapuram,
Srirampuram, Bangalore-21.

Sri Shaik Ameer,

S$/o Md,Salar,

aged about 66 years,

Driver Passenger MR 470,
S.Railuay, Bangalore City,
(Retired), No.786, 6th Crcss,
Rnnepalya, Bangelore ~ 30,

Ganga Hanuma, S/o Gangathudu,
aged about 66 years,

Briver Mail MR 31,
S.,Railvay, Bangalore City,
(Retiredgt No.4/4, III Cross,
Dayenangenagar, Srirampurem,
Bangalore-22,

Sri Basheer Ahmed,

S/o Azeem Mohideer,

aqged ebout 62 years,

Shunter MR 221, S.Reiluey,
Bangalore City, (Retired)
No.3, SBM Lolony,
Brindavananegar, 5th Cross,
Mathikere P.0.,, Bangalorae-b4,

A
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103.'

08,

105.

10K,

>
R
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‘/'.

Sri L Nanjaiah

8/o Lingaieh,

aged about 62 years,

Oriver Goods MR 698, -
S,Reilue ,aﬂeeuanthapur Bivision, -
(Retlred m C/o M,Arumel, :
No,1075/8, KN Extension, 54h Cross,
Yesuenthapur, Bengalure-27,

Sri K.Dasappa, 8/o Krian:npa,
eged ahoist 66 years,
Driver *A', MR 377,

Railue Yesuanthepu- Yiluisicn,
Retired¥ t/o P.#nanda,
.B.Export, 6th Maip, Indust-iel

Sub-Urb Peenye, Be1galore -5t

Sri R.D.ﬁnto, §/o BJDAnto,
aged about 64 years,

Driver Passenger MR 217,

S, Reilﬁa{ Bengzlors Tity,
(Retired), No.1098, Fipaline
III Cross, Yesuanthepur,
Bangalora-L2.

Sri Syed Hameed

§/o0 Gulam 31lani

aged sbcut 65 yozers,

Shunter MR 759, S§,i ?ailmey,
esuanthpur Dlv1sion

gRetired C/o P.T oStores,

p.to Reiany Station, ’

Yeswanthapur, Bangalure-2<,

Sri A,Yesudas,.S/o A.Arokyasuamy,
aged about 65 years

Driver Passenger, MR 510,

S.Rellway, Bangelore C'ty,
Retired), No.267, 4th Square,
urphy Toun/Hoysalanagér,

Ulsoor P.0., Bangslore-~56C 008,

Sri M,Veere Reghaven,

- 5/0 Muniswemy, aged about 66 years,
. y@;, assenger MR 50z, -
J Bangalore City,

f@( , No.1%, Brindevennagar,
¢ X ension Near 80 feet Roao,

3§mbrama#-yam,
G, Kenpd, /aged about €5 years,
D?‘L\@v} §sghger MR 304,
S, RAandex /Banoelore City,
: )y C/o Netaraj, No..Q/B,
Railuay Querters, Yesuanthapur,
Bangalore-22. o) RPPLI"NTS
‘ . %;»Contd /-
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142,

1 1‘,}..

%

16

11°4,

Sri N Nagaraj,

&/o0 LeMurugesh,

eged about 62 yesars,

Driver Passenger MR 428,
S$.Reiluey, Bangalore City,
(hetired No.33/2, New No.11%/2,
9th Mein Road S“iramapurem,
Bangelore=21,

Sri M, Munisuamy, 8/0 Murug2en,
aged akcut 62 vaars,

Driver Passengar Mh €06,
Southern Railuay deN0elire
(Retired), No,9/ L I Naln,
I Cross, Hanumanthapur,m
Sriramapuram, HanngoLa-°1

~y

p e
c.
<
" .

Sri A.Arulnethen,

S/o A, h&okyasuamv

-aged about 6% years
Driver Passenger R’ ewé,
S.Railvay, Bangalocre City,
(Retlred C/o James,

" No,139/H, Ral’uav Qluerter

m

H

- Yesuahthanur, Bannaslore~2Z,

Sri TeRe Krishnamurthy,
S/O Touopy"equs iy p{1181,
‘aged about 63 yeers, .
“Shunter MR 642, S.,Railuey,
YeSUanthapur(netired)

6th flat, 4th Cross,

Mohankumernager, fYesuanthupur Falay

Mathikere, Bangalore,

Sri H,Honnaieh,

8/0. Marigouda,

sged about 61 yeers,

Priver Goods MR 610,

§.Reilugy, Yesuanthepur
Retired§N0 IT fiain Roed,

Srd Cross, B B.K. Nagar,

Yeauanthapur, Bangalore-ZZ

Sri N, Anumai,

S/o Mannersuamy,

aged about 62 yeers,
Priver Passenger MR 682,
S.Reiluay, Bengaloxe uj-,v
{Retired), No.1075/8,

KaNe Extens1cn. 5th Croés
Yeswanthpur, Banoalora-zz

Sri N Boraiswvamy,

$/o V.Narasimhulu Naidu,

aged about 75 years,

~Shunter MR 213, S, Railuay,
Bangalore Contonment(ﬂeti“em),
No.52-H/R, Lakshminarayerzpura,
Srirampuram, Bangaldre-21,

cas APPLICANTS
..Contd /




L .e 17-00
o .Ti;kzsriik.ﬂanumaiab,
115, 8/o Thimmarayappa,
- e=ged about 66 yesars,
Driver, Mail MR 33, '
S.Railuay, Bangalore Clbyy~r--",
(Retired{, No, 5238 /FL.N.Colony,

Rekkibdnecllein Roed, Yeswanthapur,
‘Bangalore - 22,

B ’

L. 4o 8ri Mathew, S/o Krishnan,
116. eaged about 63 vears,
Oriver Goods MR 66M,
S.Railvay, Yeswanthspur,
(Retiredg,‘No.11, IT Mein,
IIT Cross, B.K¢Nagaer,
Ye'suanthapur, Bengelotc-22,

23, Sri A,Perumal,
17. S/o S.Arumugam,
aged sbout -64 yeers,

J - Shunter MR 447,
i - S.Reilway, Yesusnthepur,

-~ (Retired), No,65/G,
. o Reiluey Quertcrs, Yesuanthzpir,
L -~ Bangalore-22, '

~"« 3ri Shanmugem, . .
118, S/o J.Subramanye Mudaiier,
* aged about 63 years,
_ Driver Pussenger, MR 772,
Bangaiore City, S,Reiluay, .
(Retired),_No.586/1, oth Main, |
Basavanagar, Vibuthipuram £xtension,
Bangalore ~ 37, = .

... Rbdul Gaffoor, -
11¢e S/o Ballary Akbdul Khader,
* aged about 62 years,
Oriver Passenger, MR 387,
S.Riiluay, Sgimoge Touwn, .
No.105, 6th Cross, , ipli in S1l.No,
Basavanagudi, Shimoga Town ~ 577 20%. ggpi;c??gsi:hu,%,sg.

298/92.

! “ & S8ri B,R.Thyegarajen,
| 120, - 5/o hnentharaju Pillay,
* aged about 73 years, ..
Briver Mail, S,Railuay ‘ '
¢ Bangalore City, C/o S.g‘ﬁ.DaSan,Residinq at
0,29, 01d No,56, CKC Gancen, - o

aibagh Cross Road,
g%ﬁ‘bre - 560 027,
o )/t. .

R

P
‘\ﬂ\sT
ol A\

d_akouf .70 ysars
ey MR 343, S.Railuays,

préiﬁity, C/o Phillip Moses, -
] %B;fﬁailuay Quartezs, = :
gur, Chitradurga Disivict. »«s APPLICANTS,

\ Vo™ .o Bantd, /-




123,

124,

125,

126,

127.

128.

129,

o"‘o:" 18 ‘1'

Rangaigh,

- 8/o Thlrumellaiah

aged ebout 69 yesrs,-
Shunter, S,Railvey,
Shimoga Toun,

'Hosshalli, ﬁmruthdn,
- Hobli, Holsgunda Post,
- Kunigal Taluk, Tumkur Bistrict.

K.Raju, S/o Kuppan,

eged abouit 51 yeers,

First Fireman ML 1141,
S.Railuay, Bangelora Ciry, -
/o Stetion Master, .
Nayandahalll Railuay St=tinn,
Bangalore—zg.

L.&k.Fleury, 5/0 J.L.Fleury,
aged about 5% yeers,

Mail Driver MR 583,
S.Railuay, Hariher.

No.16, Ramaiah Laynat,

‘St, Thomas Toun Post,

Khammanahaild, Bewgalore—aé.

Nega, S/o Siddeppa,

aged about 68 years,
Shunter MR 2§82, S RcLluay
Chicjajux, Aorehora Colony,
Chicjeajur-577 523.

Varadaraj, 5/o Kuppusuamy,
aged about 62 ysers,
Briver Passenger MR 495,
S$.Railvay, Bangalore City,
No.24/16, 12th Cross,

-Nagadi uoad Bangalore-23,

Smt Papamma,

g ‘pbout 5’ yeers,
W?o “late S,Nage,
Driver Passenger MR 133,
8.Railuay, Arsikere,
B8ehind St.Marrys Church,
Rrsikere-573 103,

KR Seetharamalah,

$/0 K.Ramasuamy Shastri,

aged about 73 years,

Shunter MR 587,<S.ne11uay T
fMysore, No.,921, Ksoka an{eross-SS,

‘Hellethkerei, Mysore,

K.Srinivasalu, $/o0 V.Krishnasuenmy,
aged about 62 %Ears
Driver Goods MR 747, S.Railuay,
‘Byapenahalli, No.8, tst Street,
flarkham Road, Cross, ’

-‘Rahoknagar, Bangalora-Z

. «» APPLICANTS
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13,

S Lowe 19 e

.- Smt,Noreen Fletcher,

‘aged about 62 yeasrs,

”“U?o late V., Fletchsr,
Mail Driver, S.Railuay,
-Bangelore City, No,.8,

- Daukar Road, ‘9th Msin, :
Mathikere, Bangelorse-560 054,

Smt.Lakshmamma,

aged ebout 42 years
W?O,iate‘K§Siddaiah,»

Driver Goods, S.Railuay,
Harihar, T/o S.Revanna,
Pointsman Subramaryo Road, N
Relluay Station, Nettana Pos:,
Puthur Taluk, South Kanara,

‘Smt,Shanthemne,

aged ebout 43 years,

M/o late Thippeswamy,
First Fireman ML %247,
S,Reiluay, Chicjsdur,
-Jenathe Colony, Hosanageore,
Chicjajur-577 523,

132,

Smt.is «3u 9118 B&i,

eged about 54 years,

W?o late S,Rama Rao,

Diesel Acgistant MR 723,
S.Reilway, Yeswanthapur,

C/o S.Ravi, Ne.73/3, =
Reilway Quarters, Yeswanthapur,
Bangelore-22, ' '

133,

134, Satv8haradamms,

aged ‘about S3 yeers,
g?mflate ReRemoo,

DYiier Goods MR 456,

§}Railuay Mysore,

No.2065, kkbar Road, o
flandi Mohells, Mysore. . '

Smt;Kanthémma,v -

aged about 51.yesrs, -

W/o. late Rajamanitkam,
agggysrfggodSvNR, S.Railuay,

1/¢£§ﬁ No.9012,
A

135;‘

‘ﬁ?%;:\guarter,

RIS ap, Roed, \Arsikere, . ' =
S Y o AN :

-~ A - K "
'136;AfKempai%h, §Qf
t tﬁxageéggbout 6

y BEdstn

Rangaiah,
fyears,
er MR 107,

V;

“I\Drive :

‘X\§*§¥ﬁ¥ luay,/Chiicjajur,

< 7 ; e
hﬁ&ggffigeﬁgf Tumku:.Distriut.

ﬁ;j/,/ Singénéhélii FPost, APPLICANTS '
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138,

139,

140,

141,

142,

143,

aF;Shivéppé'Rao, L ;v;“-
‘aged ebout 63 yeers,,

~Banhgalore-22,

“§mt.B.S Susheélamme;
‘aged about 50 yeanrs,
w7

' Railuay Quarters, Arsikere, -

‘Driver Goods M 773,

Smt.P Savithri,

S/0 H,hnentha Reo,

Oriver Passenger MR 47€,
S.Reiluay, hkrsikere.;
No 496, Bunné Mantap,

'8! Layout, Sh
Mysore,

8mt.Debbie Rezoric, |

ed ebout 44 veers,.
M?o lete P.Rezorio, " .
Driver Passenger "R} 46,
S.Railway, Bangalore City,
No.932/3, Opp.Kiren Builaing
2nd Mein, 5th Cross,
K.N.Extensicn, Yesuanthepur,

o late B.Shenkar,
Driver Goods MR 432,
S.Railuay, ﬂrsikere,
C/o v.S.Laxmi Remana, NoJ.82/%,

Smt .S Sp.aeda+h~mma,
ed sbout 58 years,
W?o late A.R.Srinivasa Rao,

S.Railway; Yesuanthapur,
Bangelore. No. 754/h, Sth Cross,
KyN,Egtension, Trivenl Road,
Yesu thapur, -Bangalore-22,

mt .Hansabai, :
égeé about 5% years,
/o late G.R.Srinivasamurthy,
Goods Driver MR 740,
S.Railuay, Arsikaxu, No, 7U/J
New Railway Quarters,
Yesuanthapur, Bangalore~22,

ed about 52 years,
U?o late P.M.Panduranga,
Driver Goods MR. 712,
S.Railuay, Yesuantbapqr,
Bangelore-22,

Smt.Mastan Bi,

ed sbout 50 veers,
N?o late Mohamed Sherif{
Driver Passenger MR 419,
S.Railuay, Shimoga Toun,
Near Anjaneya Temple Hassan ‘Road)
Rrsikere, v

ivarathri ESUoranagar'

’

W
o

= M.
< Y » i
(L

.;. APPLICANTS
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Sri Prasad Kiran, -
- aged mbout 24 years,
. 'S?o late. Govindasuany,.
-'Shunter MR 386, S.Railvay,
Rrsikesre, C/o grlniVasan, _
Railuay Ticket Collector,
Neer Railwey Under Bridge,
Hessen Roed, Arsikere..

145, -Smt, Rachei D'Monte

- aged .about 58 years,

U?o late ‘H.R D Mctte,
‘Oriver Mall MR 2% '
S.Railuay, Bangalc*c,

" No.220,. V§T Road, : .
Opp.Banasdadl Raiiuay 0*:.;01,
Bangalore-84, :

146. Smt Nishajen,
- aged about 58 yzers,
U?o late Syed Abaul Rreuz,
hkssistent Guerd, S,Railvszy,
Bangelore City,
C/o Syed Chouse Pasha,
- No.304/1, Reilvay Qusrterc,
M.G Colcny Bawgalorenzu.

147, - Smt» “Siyaa ‘m,
ed gbout 60 years,
M?o late Tajpesran
Passerﬁet Deodver W 475,
S.Railuzy, Mysore, Nc, 6,
R.V. LayUJi eshadripuran,
BangﬂlO¥e-20-;

148, Smt.hnnamery,
ed ebout 43 years,
U?o late h,Chendran,
Shunter MR 3569, S, Ralery,
Bangalore Cantonnant, .
Muthemma Garden (Chinnappe Gerde:},
fMunireddypslya, Bengalore, :

149, Smt.Jyothilekshmi,
‘aqed about-50 years,
U?o latg Chinnavengata Remsnepba,
¥eseciRssistant MR 567,
.ﬁggg§ﬂ§1~;§§\ Arsikere, Gfa Jeyesppe,
<>ft6?i rod “po \iaman, I Cross,

( Dou“)Li { lessen Roead,
i ﬂksﬁkerea c

R No. , S’Ra11Uay,

\Qh ‘ .
\\\ﬁhiéggz/d osamane 4th Cr0§5,> l:Q;; APPLICANTS
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152;

tojzz,im
Ko Madurai i
5/0 Kalu NdudaliYar,
aged about ¥§ years,
Goods Driver, MR 680,
S.Rgiluay, Shimoga Town

Ao h Lolony,
Shimoga Toun’S?? 2010

HuS¢Sathya 1ayana§§'f'
8/o H.S¢inivasalah, -
~aged abotit 63 yeers;
-Shunter MR 797, : ~
Bangalote City S R°11ndv

"~ No.17, Ramakrishnaiah S+r€ef.

153,

154,

155,

156,

157.

v |

Seshadripuram,
Bangalore-560 020,

Kousalya Bai,

ed 52 years
M?o late K. Keroji Rag,
Driver ‘Goods MR 63:,
S.Rallway Mysors,
: 78, loco Colonv,
gy Quartvrs,
YadaVegiri Poet,

R. Pramile Bal.

ed about 50 yesrs,
N?o late J,Sathyansrayara,
‘Shunter MR 748,
Bengalqre City, S.Railuay,
No, 3y Beeredeveru Gudi,
Ranaqinghpet, 4th Cross,
Bangalape City.

Khamrunnisa :

ed abaut 43 years,
U?o late Yusuff Sherlff
Shunter MR 835, § Ralany,
Bangelore Cantonment No.99,
C/o Sajjad Sheriff,
Jadidasnagar, 3rd Crdss,
BD.JWHalld, Bangalore-45.

BoNs Nagaraja Rao,

S/0 Bu.NeMoorthy Rao,

First Fireman ML 1525,
S.Railusy, Mysore, Ho. 112
Kanakagiri, Municipal Farm Road,
Vidyaranyapuram,

Mysore-$70 008,

frokya Mary,

ed about 60 years
‘M?o late M, Chinrasuamy,
Driver Passenger MR 82,
S Ralany, krsiker

Neear Railuay Stetiunj |

oes RPPLICANTS
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158,

159,

160,

Asl,

162,

“Residlng at |

. oo 23 ..
No.152/79, Pushpagird, =+ = = T
Belvathagrama g_ R
Mysore-570 015,

V.ﬂ.SGIVarangam,

S/o V.B.Appaish Mudeliar, -
eged ebout 53 years, -
Driver Passenger MR 483
S.Railuay, Bangelore City,
No.63, Pillenna Garden,
II1 Stege, Railway Laycur,
Bangalore—SGO 43,

F.Arokya Dase,

S/o M.Francis (iate)

aged sbout 24 yeers,

Driver Pessanger MR 234,
S.Railvay, Hariher, I L'osa,
01d ﬁrlapur, Guthoor Post,
Harihar - 577 603.

M.Sundare,

aqed about 55 years, y,
W?o late G,Ethirajulu Naicu),
‘Briver Passenger MR 90

S.Raiivey, Bangeicre City,
No.208,'RBH Lolony, Whitefleld ?oad
Madhavepura Post

Bangelore-sso Odﬁx

qﬁaroja,

: ed about 54 years,
uj

o late D, Arumugemn,
First Fireman, S.,Reiluay,
Bangelore City, No,U/41,
Selvanagar,. Okalipuram,
Srirampuram P.0s, Bangelore-~21.

Shanthamma,

.aged ebout 60 yesrs,
'M3o_1gte Sunder Cabkji, B
Driver Boods MR 705,
S.Railuay, Harilher,

No.79, Cld Arlapur,

) Harihar.
m
25 years, :
B «Sandisgo,
nte ® 805, 3, ?aﬁlua),
rsike‘ Nar‘an Villa,
Behind Narly s Churech,

ﬂfv- ;
‘VO

sy
C‘ "a

\‘./

‘*64 ek
\xﬁiié%@ﬁiﬁ%out 57 yeers,
P75 late C.Anthony,

Vv

Shunter MR 537, bgﬁa LUav&
krsikere Behlnd Euharry*s, . :
‘Church, hrsikere, | ... RBPLICANTS.
' ’ .. Contd,/-
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166.

167

- Yesuwanthapur, &o 48

168,

169,

170,

: Sallath Mary,

<~ B

1

aged sbout 58 ysears,
U o late. ﬁrokya Suamy,
Shunter R 219,
S,Railuay, Harihar, - :
C/o Thomes, TXR's Office,
S nalery, Birux.._ .

P, Dhanalaxmi, : .
ed about 49 yeaxs,

U?o late P.Muniswamy,

Oriver Gonds MR 683,

S.Railvay, Harihar,

B8/o lete Sunder Gnaliaii,
No.79, 01d Arlepur,

Harihar.

_KamakShiamma,

ed about 58 y=ars,
N?o late Chokkalingam,
Shunter MR 227, S.Railuey,
Selvanagar, Behind Bevt Talkies,
Sriramparan, Bangalurs-~21,

C Fletcher,

8/o A.Fletcher,

aged about 62 years,
Driver Passengan MR 381,
§,Railuay, Mysore,
No,58/59, Kennedy Nest,
Pushpagi“i, Mysorse,

Razia Khanum,
ed about 28 years,
;0 late Abdul Hameed,
Shunter MR, S, Railuay,
Rrsikere, ﬁ/o Md.Abbas,
Gopal Singh Quarters,
Be H,Road Rrsikere.

Mazbeol Jan,
ed-about 49 years
?o late Ahmed Balg, :
Shunter R 521, 'S Ralluay

Bangalorse City, C/o Rfroze Baig,'

‘No.99, 3rd Cross Road,

171,

w/

Iadidas -Nagar, D.J. Halli,
Bangalore-45,

K V-Sur‘appa,

S/o Venkatanarzyenappa,
aged about 72 years,
Passenger Guard EMB 887,
S.,Rafluay, Hassan, No.Biu,
9th Main, 4th Block,
-Jayanagar, Bangalore~1A.

e T e yoThe e

\ R
‘i .

e 26 %6
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- " gged about 64 years,

P = o

. _R Srlnivaean,‘f [T
s/0 Ramasvamy, . -

Driver Goods M 755, _
§,Railvay, Bangalore City,
No.62, III Cross, .

K. N.Extension Yesuartnapur, ]
Bangalore = 22, .

173, S.R.Saraswvathi,

- aged about 50 years,

'M?o late S.Rajugrfala lao.
Driver Goods MR 737, - .
Yeswanthapur, S,Rsilvay,
No,28, Anajana Nilava, .
1I Nain Road, H.K.Nagar, -~ .
Yeauanthapur, Banga'or°-2/o

- 174, Farida Banu,

agad about 35 years, -
/o late Syed Nisser,

Bizsel Assistant ML 1;47,
S.Railvay, Arsikeére, %Ns,22C7,
Rscke Wast Croes-20,

_-Mysore.

175, Co N Sareeranga,

S/o C.Narasimhechar, -

' aged atout 59 yesars
Assistant Gusrc EMT 726,
S,Railuay, Prsikere.
No.46/2. B1d RMS Road,
Rrsike‘c.

1760 E.Chandra Bai,
aged about 54 years,
U?o late Y.Ekambaram,
Driver Goods MR 379,
§.Railvay, Yesuanthepur,
No.4371, 3rd Cross,

. 13th Maein, Subramanyanager,

Bangalore-21, -

177. Philomina,
aqed about 58 years,
fri te T.Erokyasuamy,_

‘\gangalore City, .
mantheppe Road,
“\\,' Ra'!""SUemY "’bl)’a,

lwﬁlﬁalluéy, Bangslore Ci+y,
'No,1562, Milk Centre,
Vo Vidyaranyapuram, Mysore-37C 008,

‘e

'Iiion‘td,./‘--»G



179,

180,

181,

182,

184,

185,

Y}

"No.6/C, Reiluay Quarters,

‘Bangerpet.

'5th Cross, Mouse Diven Khanz Foan,

.auﬁailueyt Mysore (SKLA),
ke}

ae 26 oe

B.Jayamme,

aged sbout 57 yeers.,
30 lete N,Basavaral,
Driver Passenger MR 79,
S,Railuay, Rrsikere,
C/o 8.Vasanthakumar,

Near Children's Park,

Zailunnisa,

aged ebout 60 vewre, .
U?o Syed Yaseem (1ate),
Driver Goods MR 4%0,
S,Railuay, Mysore, No.2599,

Mandi Mchalle, Mysozre.

A.Rahimen Knan,

S/o Imen*Khan,

aged akout 69 years,

Shunter Mz 300,

S.Railuay, Harihar, .

No,452, I Cross, Gancdhinsger,
Harihar. .

Prapullekshi,

aged ahout 81 years,

M?o late Christopher Andreus,
Driver CGoods, MR 570,

No.94/8, Loso Colony,
Reilway Quarters, Yalatvagisl Fe3t,
Mysore~20. '

Gayatri Shenmugem,

aged ebout 38 years,

U?o late S.Shanmugam,
Briver Passenger MR 2085,
S.Railuvay, Mysore,
N0.91,'VR&'Railuay Quarters,
Mysore=~20,

N.Narayanasuwamy,

5/0 Narasappa, v

aged about 62 years
Shunter MR 440, S.Railuay,
Yesuanthapur, No.5/6/47,.
Laxmipurem, Near Railway Station,
Hindupur, '

N;Nohixuddin Khan,

5/o M,Abdul Nabikhan,

aged sbout 63 years; -

Guard Passenger EMT 461,
S.Railvay, Mysore, No.2244, :
Sawday Road, Laskhkar Mohalla,
Meena Bazaar, Mysore,

wd

<.« RPPLICANTS

° .Contdo-/-
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L

N l

"“,'5/0 Doseph”5f5'u
aged about 67 yegrs,

r1a7§'

139,
190,

191,

192.

*Shunter

MR 315,

" 8,Railuay, Bangalore: City,‘

.c/o F.C.

Nathan’ vN.DOZ’ Lo

" Muktha Earden, : 4
Spur Tank Roed, Chetpet,
Nadras - 600 03».,~

S/OK ﬁo
retired

K.K.ﬁa3arathnem,

Raghavan,
®river 'B8' fLrede,

Staff No,P,5521,
“Rajeneesh"m Shoranur.

188, K.Velu,

=Retired

S (&} Un""ri,
Guard '8! Grads,

-§,No.'6314, Devaki Saﬁanan,
-Nadungathoor, Shorarus =~ ‘e

' K.Kesavan, S/o K@h&hy;
Retired Guard -
s.l .NO.GOGG '

. S5anthi Shavan,
Veloor..

P Paramasuaran Neir,

S/o Krishhan Neir,

Retired Guerd ®&" Special bxaﬁe,
8.M0,5077, Padinchare Chonal Hous=2,
'Shoranur-1. -

V.Co.Sankunai Nair,
S/o Achuthen Neir,

Retired Guard "A"

Specisl Gmave, S,No.6172,
ﬂKikkara House, Kevelappara,
Shoranur.

P.Sundare san,

'S$/o0 Kunhikdran,

‘Hetired Oriver -Ba%

| SK
\‘\NSY NG \6439
////f/ S

O,r’V%n’ja$ 4/713,

-3;3( <'3ﬁ08

Eandhl

S CGHAS

Y

Ve

N Ret;JBJ

>“;* Q4 §NQQﬂ§ (]

é‘Providence High School,
Qad Calicut. '

y chalan “illai
u'ard WRR Grege,

3, Gift House,
ad, Sh-ranur.

Applicants in;SlvNo 120 tu
ﬂﬂs ere applicgnts 1n

.,77/92

#spplicants in $1,Nu,
1687 to 193 ere
applicants in O. kh.44/93.

v APPLICANTS,
¢00C0ntdq/"’



194, -

195,

. 196,

197,

198,

199.

200.

201.

R Rahar.Nalr,.

5/o0 K. Nerayanen Nair,

Retired Driver ‘B' Staff

Ne.P 2314,
Raviyankandath House, .
Chuduvalathour, Shcranur - 1._

E. K.Ramankutty Nair,’

S/o Kannan Nair,

Retired Guard Special Gra~9,
5,No,6096, Mundenath ”ouqe,
Cheruthuruthy Fost, ‘
Trichur District,.

'R.Krishna Naidu,

s/O_Ramakunhan Neidu,
Retired Driver 'gl’.:

- "SeNa. b 6445,

Nellissergparambi] Huuve,
Mudeliar Strest,
Shoranur - 1.

L.Manikam Pudaly,

S/o C.Lakshmanan Mudaly,

Retirad Driver 'C°
S.No.P 4026, Manickanivas,
M. G;Road Shoranur-S;

T. V.Sreeman Pillel,

S/o T.V.Ropan Pillad,
Retirea Briver YA' Grade,
S, Nn.P 1794

Sunil Vihar, Ganeshgixl
Shoranur-1.

E, Paramesuaran,
S/u P.N.Sghrasanams Iyer,

_ Retired 'R' Specipl Grace Gusrd,

S,N,.1495, Devi Nivas,
Nedungstur, Shoranur-1.

T.Sankunny Nair, S/e M,Achuthen Neir,
‘Retired Guard L'

3,Ne.6459,
Padmalayam House, Paruthlpra,
Sh-ranur. _

c. Balakrishnan,

S/o T.Sankaran Nzair,
Retired Oriver '@,
Staff No, P 5702,

‘Krishna Vihar, Uellathtnl uaoar,

P.0.Cheruthuruthy,
Trichur District.

-~ -

194 to 2071 are

“es nppLICANTs
ave @ Cont‘

. r
Rpplicants in Sl.No. .

applizants in 0.h.45/93.
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203,

204.

206.

207.

208.

e S @ Ty T e e g

K.Gavirdan Kutty Nair,

S/n C.K.Achuthan Neir, '

Retired Driver, Staft No.F.2833,

"A% Special Grade, Vedakkekonnarnath
House, Chuduvale‘hur, Shoranur - 679 121,

P.Ramankutty Nair,

S/c T.K.Shenkaeren Neir,
Retired Guard “A"

Special Grade, Staff No,
E 14671, Pullconni Howise
Chuduvaiathuy Shoranur- -

P.Narayana Pillai,

8/o P.Krishnan, Retired
Driver YC%, Staff Ne P 3504,
Poovathingal House,
Kizhskathil, Panntnipra,
Shoranur-1,. ‘

S.Raman Nair, $/e Kristnan hedir,
Retired Criver “CW%,

Staff Ne,P 7065:, Stemiical ncuss,
Chennthunerzthi Past,

Trichur District.

U.NarBYanan Ezhuthachan,

" 8/6 Delelu Ezhushachan,

Retired. Lete Shunter,
S.Ney P 8117, Devasamperambil House,
Mannenur Post, via navelapala.

K.Chellan, $/o T.Keruppan,
Retired Driver “C%, S,NejV3,
Muthukurssi, Kunnath Houss,

Genashgiri Pest, Shoranur.

K.P.Gopalan, S/s K.Nérayanan Nambisr,
Retired Guard "B"m S.No. 7525,

~%leela Sadan®,

Railwey Booking Cflice Road,
Shoranur. o

'_:‘Ksavan, 5/.‘* Perugan, )

7 R, L.F Lan T8,

B

3 10026,

{ X0, M , !
KNy Reti'ed Briver “A® Speciel,
) . 3

2911, 'Rama Nivas',
foad, Manjakad,

L ] Contd‘. /—




211,

212,

-~ .§,No,P 7492, Nambanthodi ricuse,

213,

215,

216.

2117,

218.

219,

220,

_E,Balasubramanis Menron,

Retired Driver “B" Grade,

Retired Driver "B",

;. 30 [ I )

K.hchuthan Nair,

8/0 hchuthan Neir,

Retired Loce Shunter,

8,No, B 6054, Kadambet House,
Mundamukem Amsom,

Post Ganashgiri,

Shoranur=3,

C.Manimuthu, $/0 Chembaks
Mudalier, Retired Driver "E",

No.179, Mudaliar Street,
Shoranur=i.

K.P.Govindankutty,

Since deceased by Legal Repiesentative;

Smt.Sulochana Amma, HeNn.,5/%8%,
Namben Thodi, Mudaliar Street,
Shoranur-1,

/0 Madhava Rao, Retired, |

Driver “B" Grade, S.KNn, V 6,
"Geetha Nivas", Ponnemengalam Housé,
Shoranur. '

K.Sankaran, 3/c Madhaven K.,
Retired, Driver "“A%, S.No,F,43505,

Kayanathuthedi House, Kallippadam Ps0.

Shoranur - 2.

V.K.Velukutty, 3/0 Kelu Neir K.,
Retired Driver K%, 5,No,Y730,
Karthika, Kanalappara,

Shoranur.

M.Velu, $/o Velu,

Staff No, P 7936,
Neikankunnathu Veedu,
Kovalppara P.O.

P.P.Velukkutty, 8/o0 Shanku,

S.Nn, P 7192, Padinchervettil House)
Karakkad, P.0.Kavelappare,

P.T.Ouseph, S/o Thomen, Retired.,
Guerd WB" Grade, S.No, 9431,

Yayyappilly House, Vappalassery P.0,,
Angamali, Ernakulem.

P.Krishnen, /0 Imbichyadi,
Retired, Driver "&" Grade;
$,Ne, P 5730, Krishneghar,
Nedungethur, Shoranur-673 127,

S1.Nos, 20% te
216 are applicants
in 0.M.46/93.

. . l Q"
:}‘Qui;flt 5
++soAPPLICANTS

onogpntd’/-
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222,

223. .

224,

225,

- 226,

227,

M.Chandukunhan,

8/0 M.Imbichikutty. ‘
Retired-, Driver "A
Special Grads, S.Nn.F 2837,
Pilassery Houses, P.08.Vengeri,
Via Calicut. ‘

M.P.Kesavan Nair,
S/o P.K.Chendu Nair, Retired.,
Fireman “8%, S.No.9461,

Chemmanassery Padinheru Heuvss,

Kottnol P.0,, Calicut,

P.K.Remapanicker,

S/e Chamy Penicker,
Retired,, Earad BA™ Grede,
S.Ne.B284, Navaratna,
P.0.Kunniampuram,
Ottepalam=4.

K.Balakrishna Menon,

S5/e P.Madhave Menan,

Retired Driver 'A!

Special Grade, Staff No,P 2437,
Kerandathil Hcuse; wWerancathil .are,
Trichur - 1, ‘

®.P.Chinnan Mennn,

.8/a P,Rankunny Merern,

Retired Guard 'R

Special Grade, S.No,9333,
Rlongot lshas, *:0.Pulaked,
Viz.Chelakare, Trichur.

M.P.Gepala Pishareti, »
S/e C.P.Raghava Pisharcti,
Retired Guard Special Grede,
Panrnima Menjakkad,
Shpranur~679 121.

C.Chandrasekharan,

S/o M.K.Mennn,

Retired, Special Grade Guerd,
S.Ne.7618, "“Gskul®,

Rshak Nagar, Kamboni Rced,

} f;ﬂﬁgqupthOle’ Trichur~3.
zaligsﬁﬁﬁ%;;;“%l Kadir,

than Yy

Y F W
7w 775/ WWHMphamed Haejl,
£-g ¢ <§é£{re ?éﬁﬁard fA! Special Graca,
f&(¢  3.Ns,98 63%?0/163, THeypatni®,
,5?5{ esthol, dtichur. - ‘
/“”'U A‘ &‘___ s ) pal ‘

e %ﬁaﬁgﬁﬁﬁgzékaran,-s/n 0.5.Paran,

A \y;~g§§9<§>gﬁbds Guard, S,.vs,C 1330,

&
ey
~ TPiR-
v

gy #fath House, P.O.
y?eﬁ’&hery,:\!ia."Trichur,
680 007. '

$1.Ne.217 to 223 are
applicants in 0.R.47/93,

S$1.No.224 to 229 are
ppplicants in 0.K.48/93,

... APPLICANTS
‘.Q C.ntd. -




230,

231,

232,
2373,

234,
235,
236,

237,

238,

239,

[ ] 32 FO'J"“;:

P.Nareyanan,

S/o Sankarsn, Retired
Special CGrede Guerd,
S,Ne.EE 86, “Ushas“
Rayaroth Paramb, p.0. Paral,
Tellicherry-670 671,

V..Sankaran Nair,

S/b T.Nareyanan Neir,
Retired ., Guard 'A' Speb al,
5.0Nn,12746, Ashirvad, Pevel,

#.0.Koothuparamhe,
Pin-670 643.

C.H.Balan Nambiar,

S/o Kcnhikrlshnan Adicd: P,,
Retired Guard, Dol
S.No,%997; Usha Bhavan,-

P.0.Kottayampoil, Via, .El;.__v. herry.

‘M,Padmanabhen Neir,

S/o R.V.Krishna Meron, Retired
Driver 'A' Specisl, S.We. P &
Bavi Nivas Kottora*bthdra,
P.0. Azh*kode, ‘Capnancrea

QNS

- K.K.Susheels, W/e Late

VsC.Pnandan. Retired.,, D-iver ‘L',
S Ao, 2635, “Anand" Ulhar Ylavil,
Kannur - 670 008,

M, Narayanl, W/o Late K.P.Narayznan
Nair, Retired, Guaxc 'C',
S,Np4 1903, Madathil House,

P. B;Chirakkal Cannanore- 670 011,

'K.Kunhambou, S/n Pppu, Retired.,

Shunter 'B', S.Ne.P.5331,
Packkadam House,
P.0.Trikkripur, Kazharged.

KeMe Uanajakshy‘
Retired Huard 'A' Special,
S.Nn%9498, Chettiyam Veettil,

‘Near Ralluay B Cabin, Badagara.

A.K.John, S/e P, Kurlan,
Retired,, Guard 'R!,
S.Nm.9€E3, Ariyathl. Pecaimbl
House, Pallam1 0.y
Kottayem - 7.

R.Merappan, 5/e Rama Goundarn,
Retired Dgiver, 'C' ~
Staff No. P.2718, ED-118 O,

i Railuay Celeny P.0.,

Erode - 638 00Z.

/o Late C.H.Gepalan,

’ Lo

™

S1,Nu,230 te 238 .are
appllcants in Ouk 39/93

ess APPLICANTS.
e f_contdo'/‘
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,240.,-

241,

242,
243,

244,

245,

246,

247,

EW

. .‘ v.' 33 ..

KeC, Nallappan,v
s/o 8.Chinneppe G-under,
Retired Driver A Special,
S,Ne. F 2946, Door IT o4,
Parvathi Krishnan Street,
Kollem Palayam,

Erede - 2,

P. Karuppannan, S/n pOﬁng Govndar,
Retired,, Driver 'A',

- S.ho, P 3583,

Korakattu V51881l

Door fo.5229/A 14 Caavsry Rube,

Erode-7,

M.Kendasemy, S/s Maerapra Coundew,
Retired Driy=r 'C', S.No.P 2483,
9$4BI’G' BUN" Road Erede-ﬁ38 002,

Nuthusamy, S/o Paleni Gounder,
Retxred Driver'C', S.¥a,P 37C¢,
Raghavande Vagar, treda-/,

A.Ramasamyy’ S/o Bya~6duhuan&

Retired. Bhamter'F8', S,No, 2qab
Pudhupaleyam, OJoor 246,
ﬂlempalayam P.0,, Erode-8,

S Kandasamy, S/o Sengadan,

Retired Driver 'C',

Staff No,P 4103, Ragavana1dar .
Nagar, Door No. PAB 18, Fauery R«S.,
Erode-?.

C. Kumarasamy, S/o Chellappa Gounder.v
Retired,, Fireman '8Y, S,No.P 7885, -

Doeor No. PPI 283, PudupaIaYam,
Allampala'am Post, Erode-€,

T 3 Peerakhan, S/o T.J. JamalluthPEH,

Rexired, «y Driver ‘b7,
S.No, V.38, D.No,94, Ralluay Colony
Eg§$§ Erode. _

Y
W%~;§:§\S under, K,

Koi %\Gounder

~f¢§v r5/o
q( R@t?%ed\ Sﬁ‘wnter 'B‘

gwo. P 3770,
thﬁpaldy mm Kattoor,

~¥&!ﬁﬁ%8%§f§f§h2§P°St’

L ket0bs

#finan,
#ni Goundah

Retired., Shunter !B,

S.No.P.4084, Door No.191,
Pudupaleyam Akkarkam, - , L o
Rlampalayam P«0., Zrods-¢, eo« APPLICANTS,




250,

251,

ZSQsJ

253.

255,

256,

257,

- e e 34 ’30

A, Nallasamy,

S/o A2 Gounder,
Resizzd., Driver 'BY,
S, No., PT3 10237,
D,No.280, Puthupalayam,
Alampalayam P.0O.,

- Erode-0.

-N,Kaliannan,

S/o Nellagounder

‘Retired. Diessl A°s(stant

5,No. P 4011, Sestri Negar.
D.No,55, Near Werer Tani,
Erode 638 002.

Ke Ramasamy,

S/o Kalianna Goundan,
Retired. Shunter 'B',

S.No.P 3958, D.No .62,
Bdappallil R.S. Pest,

Cavery, Erede-7.

P, benooda Gounder,
'S/u Palani Bounder,

Retired,, Shunter B,

S,Np. P 4429, D,Ne,55,
ﬁdapall: Vi;lage,
Pappapalayam, . Cavery R S,
Erude—?.»

P Nuthusamy,

570 Paisni Gouprcer,
Retired, Shunter 'B',

§. Np P 50n udhupa_ay;n,
D.No.263, ﬁgraharam,
Alampalayam P D., Erode-8.

V.Sengodan,

S/o Velappe Gounder,

Retired, Shunter!'B!,

S.No.5133, D. Ne.2/68,

Uttapalli, Plllayer Veil Streeb.
Cavery, Erode-?.

K.Chinnappan,
S/o Komera Samy Geunder,
Retired,, BDriver 'CT,

~ 5.Na,P 3531, Avakethu,

Cavery P.0., Colony Road,
Ersae-17,

P,Venkkatachlam,

S/s Peruma Gounder
Retired., Shunter igt
S.Ne. P 4097, « 1/11 b
Karuthuveli Tnottam,
Odappalli, CaVery ReS.
.Ernde-7.

v.o RPPLICANTS.
‘.;»antd./-




259,

260.

261,

262,

263,

..v

N, Velappan,-‘

'5/0 Nalla Geunder,

Retired,, Shunter 'B',
S.No. P 2647,
D,Ne,1/20 Ddapalli
Cayery R é., Erode-7,

T.P.Govindan,
S/o0 P.,Kunhambu,

-Retired Gueard Special

Grade, Staff No,11159,
Prasanne Nives, P.C0.,
Chirekksl, '

Cannanore - 670 011,

K.Sreedharan,

S/n B.Achuthan,

S,Nn, P,3180

‘Thenal House‘ v
Opp. Railusy Station,
Chirakkal P.0O.,
Cannanore._

N Bal kr*shnan,
s/o NemBikutty,
Retired., Guard-!A',

- 8.No, 15870,

Manskketh House

- Good Shed Read,
_ Tellicherry,

PuKs Raman Nair,

S8/0 P, Kurhambu Nair
Retired,, Driver 'A} Special
Grade, S.Né, P 6446,
Kavinchalll P.0.,

Azhlkode, C%nnanore—ﬁ?ﬂ 009,

'V.M‘Karthlyanl Amma,

W/o Late K.P.Janardhanan Neir

. Retired., Special Grade Guard,

5.No.9650, Ashok Bhavan,
gnamarakuzhi Malapjurem,

A0 G0
v S/ Klﬁ&GVan, Retired.,
nglvery

., Preethe Bhavan,
Kell Ladathode, P.O, Mlavil,

ﬁﬁﬁ@@qndze |
\\wJKmﬁf;Kginan, S/o Raman,
\éﬁf‘Nst@f

“!2-'..:

.s; Guerd, S.Ne,i554,
af%u Veetil House,
- P.0.Kadamboor II Ward,
Via, Etakkat, Pln—670 567,

Sl.Nu 239 to 258 are

appliuanto in 0.&.50/93.

see  APPLICANTS.
. o8 s Contdt/-

e




266. -

267,

zsa;

) . Retired.,

- 27g,

272,

'2730

" p.MHymavathy
271.

i L 3 ] 36 .‘.‘

N,Vasu, S/o0 Ramvothy‘ ;

'-Retired., Shunter !

S.No. P 5024, _
Kottiyath Houae,
P.0.Muzhappilanged,

Pin- 670 663, Cennanore.

P.K.Kannan Nair, '
S/e Rppu Nair, Retired.,
Shunter '6%, §. Ne.P.7794,
Vapkulathu Vayil,

Near Akllyath Temple,
P.0.Azhikc3de,
Cannanore-670 00S.

P.P,Rohini, W/o Late. KeChendt ,
Retired Shunter "8%,
S,Ne, P 7173,

‘Chambakachaiil House,

r+0.Muzhapilanged,
Cannanore District.

. ~"C.K.Chancan,
269,

Shuqfe1'8'
”Wuse

S/o Bmbadi, "Retired
S.Ne. P 8223 Kanavi
Ekkchi P. 0 Pel iode,

A Via,, Trikkarlpur, Kazharged,

W/c Late k.Krishnen,
hunter, S.No.P 7420,
Machirpurem House,

P.O Cheruvathur, Kazargod,

&.Narayenl
§

u/. Late B\, keothafdma~bxw.,
Retired ?:x ~ A Special, Guerd,
SiNo . §A%9,, &mesmdlh@u
N_t;%t. Thviar ddr e Hgh Schocl,

.

undsvecl. Cannanore.

T«P.Leelavathy Amma,
w/o Late P.V.Kesavan Nambiar,

. Retired, Driver A Special,

S,Ye.4654, Kesave Nivas,
Near Elayap-or Temple,
P.0.Mundayed, Cannanore‘

V. A Balakrishnan,
S/o V.Demnderan, Retized.,

Driver 'A! Specia;,
S.No.-P 4361, ¢

8/9 Reshmi, S.N Nagar,
P.0. Thottada, Cannznore~"7

o

B T I T o

.

1,No,259 to 268 are
prlicants in 0.A.51/93,

—

. ”'oi

AB*UTEANTS

...Lontd./‘-




274,

! 2?50

276,

277,

278,

273,

P.M. Sreenlvasan,

S/o P.Govindan, Retired.,

* Guard Special Grede,
5.No.12054, 'Smrithi',
Post Uengeri Mathoth Paramba,
Calicut.

P.Krishnan, :

5/0 K.Perumal Naidu,
Retired., Driver 'A’ Specizi,
S.No.P 4360, 3/275,

Opp. Spares Land,

Vadakkanchery,

Trichur-680 528,
A.Bhaskaran, S/o0 tppu,
Retired,, Diriver 'C' Grede,

S, No. P 4301,

ﬁyyanatu Parambu Housz,
Ayysppankavu Road,
Kochi-18,

K.Cheyikutty Kannoli,
S/o Kandan, Retired.,

“Driver 'C', 3.Nec, P 9430,

Kennoli House, Kacheri Aneom,
Desom, P.0.Calicut-673 011

€.Madhavi, /e Late

€.K. Krlohnan, Retired,,

Driver 'C', S.Ne,P. 3737,
Krishna- NlVas, Poolayll karemba,
P.0.Kallayi, Dallcut 673 GGa.

T.Kesavan Nair,

S/o N.Govindan Neir,
Retired,, Guard ‘'8!,
S.N#.4956, Santha Sadan,
Chuduvalathur, :
Sheranur-678 121,

M.Elies Aron Raj,
S/e S.Mariadess,

Jﬂﬁagésed A Speclal Driver,

AP 3702, ED 196 E,
v Colony P.0O.,
638 002.

K . " \
ﬂf’% .Raspppd Govindan,

/o C)thnnappan Rebir"d
er/iS.No, P 3631,

',§§T ‘%3§11udy Colony p. 0.,

51.No.269 to 279 are
applicants in 0.h.52/93.

v.. RPPLICANTS.
..zCDntd-/-



282,

283,

. 284,

285,

263,

287.

288,

289,

. Erode-2

oo 38 4

M.Kasimir Leuis,
$/0 K.Maria Louis,
Retired,, Guard A Epecial,
S.No, 2119, Annadurai Street,
Kaflap* Haﬁu

)

. Erod§ 638" 002.

K. Muthusamy, .8/8 Kelandai
Gounder, Retlred., Guard ‘EB',
S, No,12011 12 Ramampor:ny
Stveeb, Kollampalayem,
Erode-63% 002,

K.Sunderesan,

S/o N.Kalyanssundara Mudallar,
Driver A Grade,. S.Ne, I 267,
Ne.48, Lenin Street. '
Erbde Ralluay CelonyPest,

r

K«R.Lakshmanan,

S/o M.Rengasamy Karar,
Retired., Oriver ‘A! unecial,
Staf? No.P 4467

Morth Eds °+Ieet

Bheema Nagsr,
Tiruchirappally,

: Pin-GZO 801

Ke Subramanlam,

s/o S, Krishnasamy, Retired..
Driver 'A' Special Grade,
S.No,-P 1788, 435, Lenin Streat,
Railuay Cnlony Post,

Erode-638 002.

R.Sethuraman, '
S/b Rathinam, Retired,,
Driver 'A! Special,
S,No. P 2888,

Ilamathl Illam

106, Bharathi Palayam,
Mowlappalayam P.0.,
Er'de-2

M Chinnappan '

S/ C No-kkan, Retired.,
Dfdset Shunter,

S.No. P 7785, 7/8
Railudy Colcny,

Erode-2,

MeMarappan,

S/u M.Mathan, fetired,
Driver 'A! Special,

S.Nyv, ¥ 3779, 107,
Kamalegam, Barathy Palayam -
Street, Mulapalayam PJU
Erode-2 v

... APPLICANTS
'R scrﬁatdo /"




@ ...+ G.Semisl, S/s Gnan

. am

290. ' Retired., Driver 1A'
_ Special, S,No,P 3224,

' 403-C; Reiluay Celony,
‘EI‘OdG—?'. : o o
A.Llingappan; S/o S.Gyyavoe,
Retired.,"i' Special .
Driver, S,No,P. 1714, 19,

-~ Kethukaran Street, -

. Kallempalaysm, Ernde~2,

i T+8.Srinivasen,
242 .8/0 R,Suaminathan .
* Retired, Driver fA' Special
S.Ne.P 4339, 3451,

uthu;',,'w"

RaflUéy~Quarters,'ﬁailuay Gb?ony,

Erode-636 002,

PoNemasivayam, S/ M.N.8alzrandam.

293;5 Retired.gsDriver *A' Special,

S.Na, I 5511, L =18,
Housing Unit, Periar Mager,

:294, Retired., Diesel Assistant.
S.Ne.PT2 10212, .
Menickkavasagar Sireei,
Sastri Nagar, :
Railwayv Celnony P.0,,

~ Erecde-2,

.+ L.Bnthoni Suamy,

295, S/e.Llourdu Swamy Pillei,
S.Ne. B 1419, 41/A
Railuay Coleny,
Erode-638 802,

"~ M.Buspathy, 8/« M.P.Mooka
296, Gounder, Retirecd, Driver

'8! Grade, S.Ne. P 9%7g,
17/F €1d Railuay Colony,.
~Erggg-2; ‘ ‘ :

red, Driver !B!

, ~,~“"d“~§ '
f?'( ,Gggag; :gga% r’9420,
S S R

.‘.%}E .?‘ L -
Rggiuay‘qc%ggy, E:.pe 2.

Ner 'B!' Grade,
228, No,17/8
iﬁafé% Street, érnig-Z.

4 'Efﬁgﬁif¢;/c Suami. Nathan,
299, Retired, Driver 'B' Greds,
S.Ne.P 8513, Docr 414/0,
Reiluay Coleny F.0.,
V% Ereode-2, 7 ‘

K.MoMunirey, S/e¢ K.Munusuamy,

man, &/ Venkkataswam

y :"l.

PFR%"gPQEE 4 5/0 Perumal Naidu,

| Sl;No£280't§;299 are
applicants in 0.k.53/93,

vee "RPPLICANTS. .
e sCofitd, /-

. . e
' - R
PSPPI . N - R oo
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301.

302,

303,

s05;

306,

%07,

308,

| f; 40 ..

P.Pangunni Menon,

S/. T.CeKeNair
Retired Guerd far Snecial,
5,Ne. 15200, "Feurnami®
Nangapna Nagar' P.O.
O0lavakkot, Pin-67l o002,

M. Krlshnan Nalr,

S/e Kunchu Nair, Retired
Driler A Special,

S.Ne, P 6444, Srishileam,
P.0.0lavakket.

V.Sreedharan Naii,

/o ¥.R.Krishna Pillai,
Retired, Guard A Spevla1
S.NL.15202, Thuruthel,
Aymanam P.0., Kcttayap.

P.A.Rajan, S/o P<SaBppu,
Retired Guard A 3pecisl, '
S,No.16144, Housz Na,46/508,
“Reshmi“ Nea1 P. A.LOJhny,
Cochin—.ﬂ '

C.Kutty Nureayenan,

S/n V.C.Nerayenan Nair,
Retired, Guard R Spscial,
S, No.7GZb Chembra deuss,

: Shoranur ~ 679 121.

g@s, PeKs Khshy, 8/o0 P.K.Koshy,

Retired Guerd, S.N¢,15205.
Vazhakaleyil Gngadikal Fe04
Chengannur, 5in-689 122,

K.L.Kupton,

8/o0 K.P,Lonappan
Retired Guard A é pecial,
S.My, 15216, “Chandlrf‘
High:- ‘School Road,

, P(01Fbrappur, ula. TrlchuL

S/g Chit“an ‘hattathi Jpad
Retired. Guard MAf,,

S.Np.14046, “Karthika
Ramawérmaeram, Trichu“ 680 631,

AR ﬁarEJani
u/o Late: A, Rengaﬁ, Ret*rsd
Briver A pecial,
S.\o,F 4367, Sree Rangam,
Punip” Engine Road,
rlazaﬁkut-sia 02,

I B .
A - .
N
P
[
I,

- &,\:‘.’ o
o~ . ’ Eé?f.
.- B

.ot

ves APPLICANTS
...Contdn/é

Ry
.




) M.Nadhavan :
- ,5370 Ueluchaml Retireda,
“Driver A Speczal,
-8 No. P 2193 R

RN ""°;: -~Kuthupa&amba wEdetﬁara 5
: " Palghat, P*n-678 s, -

_ Ll KoMKy hi h d . = 'SJ.Nos., 00 to 3;1 ar793f lgﬁ
. Cqaw-  Ke nhimohamme S o t i o, . 54 L
A ST‘f.ﬂS/c K.Moideen nbya, S : '.epnllc?n 820 ‘ T
il - /Retired, Guatd.fiCT, ' 3 S -

~ S.Noi 6633, Cheredath uuu«e,
o _"Kuttamassery, RluayeanS 19u .

—rT

: a9 R, Nerayanan S/; B Ru¥aram
i 3125 Retireo Dri&et Giods
- Ne,PTJ 10505 120,
Jeevanartham Street ,
i Poonthurai Raard, -&a 5 . oo
: gy Co quarasamy, S/o Chinnappa _ R .
. "* Gounder, Retirasd, y Driver '
18, S, No. P 4206 D.No.E&,

Shclap ‘Pryvas, uuthanrs Puram,
Erldeme .

T S.Remano-rthy
_31nf, Ste IaK.SondaraJalu
Retired., Driver - iyt Spec1al
S.Ne.P 3540, 15, Sundaram"
Street, Erode-2

fon o~ e

- - R, ﬂbdul Jaffar ’
318, S/. Abdul Keder Retiied.,
Driver, Geods, é No,V 44,
':ﬁﬁaKalyanasundaram Street,
2SN638 002,

Al

;mﬂh. B’k;ﬁs D.No.411 D,
W\ T Reiduay )Coflony, P.0,,

Erode, /<
*..Mnﬁ@!f gre], S/e Uelleirm,

Ted., Driver !A!?

| SpecAaL, S.No, P 3542, Telephone Nagar,
Nocldpalayam Pa 0., ErOdG. : sae APPLICANTS

N i
= o o - e - i -

‘o0




318. -

319

°

320,

%21,

322

L]

323,

324,

325,

%26,

[ AR 4 e

K.Chinnapeiyen, o
S/0 knuman, Retired.,
Shunter ’B{, .
S.No.F 7458, 76, L.G.G.S.
Colony, V.0.C. Street,
¥ollampalayam, Ersde,

M.Krishnan, S/o Munusamy,
Retired., éhunter,'
S.Ne,10072, PTJ, C.Nz,415 0
Railuey Colony, Erod=z.

R.Thisgarajan, '
S/e Ramaswamy, Retired,,
Gusrd 'A' S,No,14332,
Thangapattalaikarar caie,
Popnthurai Rozd,

Erede,

A.Chinnaiyan,

S/w Arumugam, Retived.,
Driver 'AY S.No, ? 716
Ne,.331 A, Railway Cclerv,
Ercde,

P,Subramanian, S/

Jo w.0eleni,
Retired Gusrd 'A',
Staff No,7448, 112.
Vinayger Ks5il Sircef,
Sastri Nager, Erede-£38 0302,
S.Kannimuthu,
S/v Subba Thevar, Retirad.
Gusrd 'A'.  §,No.16068,

Sundarammal Illam, 11/8
KIII, Nanjappa Laynut,
Sulur, Coimbatere-641 402,

R,Anganna Pillai,

S/« Rangaswamy Pillai,
Retired. Guard,

S.No. 15271, 20 Nertn Chinne
Mariamman Koil Street,’
Karungalpalayam, Erode-3,
Perryar District.,

"V.Mari, S/e Venkatesan,
Retired Guard, S.No.12563,
No,III, "Thera Illam®,
Kurikaranpalayam,
Mulapalayam Past,

Erode-2, Periysr Bistrict.

V.l.akshmanan, $/& S.
Retired Guard. 5.Nu,13756.
Bharathipalayam Street,

‘Kurikaran palayam, S
Mulapalayam Fost, Erode-2,

;1p/'Periyar District.-

Yadivelu,

LN

13

Ne.712 to 321 are. -
1icarts in O.Kk.No.55/93

v ,! "

Poe T

... APPLICANTS.
.-oCOntd{/‘




' V.K.Shunmughasundaram,
327 S’n k.S, Karuppanasemy,
. o Retired. 'y Special grede CGuard,
S.No.3/7 35, 194 E,
Railuway Colony, Near Railuay
Snlony Pust Office, Erode.

V.Ke Unn1 Nalr,
S/u K.Raman Nair,
Retired., Assistait Cuard.
S.No.1902, Contchery Stre
E-ode. :

328, -

3
>

. R.Lakshmenan, S/ Flamasz1v,
39g, Retired 'A! épecini Guara,
* S,Ne,7218, D, No,1%3,
Sestrl Nagar, badayamwc “y el
Road, Erede. -~ Z, ' . -

V,Suamyeppah, -
230, $/o0 G.Visuvasam, Retired,,
0. j
Guard, S.Ne, 14131,
5 Karuppanasuamy Koil I1i St
Surampatti Road, trode-63€ CG
Periyar Bistrict,

pbb,
E .

¢

: R.Veeraraghevan,

331, S/D V,Rema Jyer, Retired
Guard, 5,Nc.1523%, W6.9,
Tayumaneua“ Street ’
Pundurai Resad, Erode~638 noz,

K.Ramalingam, | 1 &' .Nu.,322 to 332 are
332. S/O Ve Kandasamy, “et...lea., 'applicants_ in 0.“05&/930

Oriver 'A', S.Ns, -PTJ 10052,
Door Neo.16, East Pettakarr,
Street, Erade-636 002.

] G.R.Samuel Rej, :
333, S/o G.N.Anandham Pillai,
Retired, DOriver 'A! SPECldl
o No, P 2836 23 A,

,.E ) K Kadecr All, :
"%i‘SS&.*___S’/u adé,r Batcha, Retired.,
kzggzh,gﬁgyjkh A! Special,
0 S.Ngit 3726, 168 - Pain Raac,
1r-23, Tamilr°du.

- tMarinuthu, S/o Mah1apph
335. Gounder, Retired,, Driver 'A%,
‘S,Na. 1875, 95/11 Arthi Iliam,
vellalore Road, Podanur—;u, e
Yb}anil Nadu, «es APPLICANTS,

’ . _..:..Contd./"
‘ 2 .



3364

337,

338.

339,

" 340,

341,

342,

I e T e R B A - S R
. -

. - N . ,
. e 44 oo

S.Velusuwemy Pillei,
s/ LTLE bankara‘in?am Pillai,
Retired Oriver 'B' 9,Nm,6437,

.0,Ne, 360, SeIVapuram,
“North Perur, fein Read, '+

Coimbatere-641 L ZATH

K.Rangasuwamy,

- 8/o Kuppusuamy Naidu,

Retired,, Drxver, Al
Specialy S.Ne.P 9464,
D(Ne,24, Main Rnad,
Pndanur—23 Tamil Nedu,

K,Ahamed Sheri®f,

5/0 A.Kader Batchs, Rev:rod..

D-iver 'R! Special

S.Na.P 4341, Main Reed,
Pldahur—ZS Tamil Nadu, -

Nanlappa qu(u,
S/> 'Venkettasuamy “aadu,
Retired Driver. 'BY,

'S N.. F ud98 BaJah 3 K”V'l

Street, p-danur-aﬁu

- Tamil ‘Nadug.

K Polaniao,ah,

S/q "Kuruppanna Gounder,
Retired., Bpdwar-'Al, -
S.N., ® 4333, Na, &8,
Uilangaftur, Kndachanallur.
Erude - 10 )

Me Palanlappan,

5/- Marappa. Geundei,
Retired,, I Firemen '8!,
S;Ne, P 4382,
Vellaikattur,‘ .
Kedachanallur P.0O.,
Thiruchengedu Taluk,

- M, Chellappan,

S/c Marappa Gounder,

Retired, Shunter, A .
S, Nl.9454, ‘Alampalayan,
Pallipalayam, Erede- 6. A

A, Palanlappan, ‘
S/c Rthathappa Gtuwder,

. Retired., Bhuwter,:’

S, Ne.,P:7465, N-.JOA A,
Velankateor, ™
Kadachanallu1, Erode 10.

Ld -

W e e -

1 Na., 333 to 339 ara

plicants in 0.h. 57/93

»e» RPPLICANTS.
1009C0ntd./— o

¢
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N 3
2

344,

345,

346,

347,

348,

349. :

/Ou\\ms{:r\a

.'/ .? ,-P‘-—-\

*PQ ethddl,

‘*idﬁ?gozi

\v/

\-&f(

P.Gurusamy, .
S/c Palaniappe Gounder, *
Retired, Drivei MWAtl,
S,Ne. M 7160, Nn,ﬁﬂh,
L.G.5G.S. Colnny,
Kellempalayam, Eréde-2.

R.Kumarasamy,

S/o Remasamy Gounder,
Retired,, Shunter Loco,
S.No.P 6315,
Govindancelayam,
Rlampalayam P.N.

via., Erode.

G.Samuel Durai Samy,
S/o Gnanadursai,
Retired., Driver 'A',
Spl. S.No, T 3107, 32
Upstair 4th Crcse Roau,
Paramasivapuram,. L

vV Sengodan,

S/n Velappa Gounder,
Retired., Shunter/luco
S.No, F 3510, Vi ah«at*ur,
D.Me,54, Pulapalayam P.O.,
Kadachanur (village).

C.Nachlmuthu,
$/o Chellecps Goupder,
Retired,, Shunter,

S.No.P 4384, Pnclapalavzm Fast;
Kedachenallur, Palipalayem,

Erode-~6.

T.S.Alimoideen,

§/0 T.3.Shirfuddin
Retired., Driver 'A‘
Spl. 5.No. P 3260,
47, T.J.Shirfuddin Street,

b

. Sgstri Nagar,

al Ralluay C-lony,

Q§§:~:kutty Nair,

N rayanan Nair,
Driver 'I%,
NoJd Pj2310, pushoalaya.
/538, Ccllage koac,
a;g%a»3 Pin 678 Co1.

o V.R.Narayane Iyer,
Retired,, Guard 'A% Spi.,
S.No, 10472, Na.%/780,
Vidya, Slngle Street,:

0ld Kalpathy P,0.,°
Kalpathy, Palghet -

yloudi-5%21 €1,

S1.No.340 to 349.are
applicants in D.R.SQA&&,‘

APPLICANTS

Q >
> . Contde /

O
X !

1,
"




: ;.. 46 oo
C.Chathu, s/o Appqgi
. 'Retir°d., Oriver
352. g,ug, P 5287, |
~ Kurunged House,
Maruthe Toed, Palghat.

k. Krlshnan, '
S/» A.Arumughan, Retired.,

253, Oriver 'B', S.No. P. 9449,
Chungath Hause, Kavilpad
P.0., Palghat-17.r

F.S5ukurersn Neir,
354, aS/o P.Senkara Menor,
C Retired., Fsst. Geszd,
f - . 5,No,15394, Psalakkott Houss,
B , Thenur.Via. Porli,
Palghat-678 616,

. P.Govindan,

355, S/o P.Sarkera Nenun,
Retired,, Guard *B',
S.No 2024, STLV8L7HN,
H.Ne .M, 6/33 indire’ Ncqar-
,Kallepully, Palghet-5

: R, Narayanan,

356, S/s V. Raman, Retired.,
Driver 'A', S,Ne., P 9847,
Chandrike Nliayam,~

. Korathodi, :
. Kedukvenkunnan,
“ Palghat-678 005,

N.Velukutty,
357 S/o Narayanasuamy‘

* Retired,, Driver '8', : -
S¢Ne,PTI 10113, .
Rmbalaparambu, :
Near Madrassa,’
Kavilped, Pﬁlohat-17.

T.Velayudhan,
s/o Theethy, Retired.,

358+ Guard!C', S.Nm. 16223, .
' Bevi Badan, Pottakulem, ]

Kavilpad P.0., Palghat,
V,Visuwanathan, ; ;“

359, 9/o Kubhnas, Retired., S R

°* Loco Shunter, . - ‘ g .

S.Mo, P 5184, ‘ - “«gh
Vellankad KLV1lpcd - /”z‘ S
Palghdt-17. ‘ iu ,uJﬁa ‘

v, Uasu S$/o VYeleyudhan,
360, Retlred., Driver 'A', ,
7% S.Ne. P 3164, Chardrasoudhem, i
‘/fTannissery. Palghat. _  eee: APEHICRNTS.
' - AR C.]ntdo/"' '




361,

362,

363,

364 .

365,

366.

“Kellekila

“%Fgrakb Zfﬁ

X 47 LX)

V.Medhavan,

37' Velayudhan,
Retired., Driver 'B',
S.Nhv. P 98885, Rahendra
Sadanam, Nelepuram,
Nlavekkct, Pin 679 002,
Palghat.

T.V.Veleyudhan,

S/o P.Veeren, Recired,,
Guerd 'B', S.No,68%5,
Thurakad House, P.O.
Perung-ttukurL531.
Palghat.

V.Sivaraman Neir;

S/o K.Kesavan Nair,
Retired,, Guard 'A?,
S.No,5852, 72/R,
Instrumentation leoun ship
P.0. Kanjkode kest,
Palghat.

S.,Veeraraghavan,

S/e ?.Singaram, he? ;re_,,
Guerd 'R', & Ne , 1452

H Ne. H- 2 Housing Uﬂit,
Karamadal Road,
Mettupelayer,

Pin-641 301, Tamil Nadu.

M. Narayanan Neir,
5/. Thavitta T,er,
Retired., Diesel Asst.

"~ S,No.P 9444,

Mullakkara Hnuse,
Fuduppaniyaram PeJd.,

Palghat~678 733,

KeKsSupmamania Iyer,

S/e K.S.Kuihna I{Br,

Retired;, Guerd
S.Nn,1849, N..3/126,
L.N.Puram Ulllage

P sl » by o t
\NIS? 54,
’FT'Ba ékrishnan,

anda uarler,
RPtiréﬁ .all Guerd,
SANO 14067, Herivas,
ﬁgara,
7¢ 009,

faran,
JAnplkuttan,

“:etired Briver ‘i ',
S.Ne, P 9436, |
Thothuangal Ho«se, N°1Ppuram,

P.0. Clavakko<,

v, P -2,
W alghat-

aee ﬂEPLIQANTS.

e o“cqnt‘. /-



oo 48 "oo

R.Paramasiva Menon,

S/a M.N.Raman Menon

Retirec., Drivar ‘Pl Spl., .
S.Nu, F 4684,

Sh-vasilam Madathil Housc,
Venpakkara P.0., "

Nesrani, Palghet-4,

369,

P,Thankaraj, : R

zop 9/c S.Pennan, Retired., !
* Driver'A' Spl., : '
S.Ne. P 2760, 26 N, ]
Behind Ram Theatre, ‘ : o
P,0.Suramangalam, : i

Salem - 636 005, -

* A,Remekrishnan,
_ S/o Bppu, Retired,, .
37% Guard!A! S-Pl., ‘ ks
* S.No,6806, |
Ramanchenatih House,
19/360, West Yakkera,
Palghat - 678 001.

| § e baour sehnen Talr, 51,Nc,350 to 372 are
- 8 Vi3 avanr Ia;r, . 14 + * ohi, 2 .
372, Retired, Driver 'A! Spl. appliicants in 0.Ah.,55/93
S:No. P 6440,
Cherukara Krishre Nivas,
P.JeRannadi, Pelghat, -
Pin - 678 721, | - .

S.Seurirajen, ‘

373, 5/c T.K.Sundarare?alu,
Reti-ed.,, Driver !A!
Special, S,No. P 2327,
203,/Vinayakarkoil 3treet,
Nadarmedu, Ernde-638 002,

K.Pandurangan,

374, S/0 M¢Kasthuri Naidu,
Retired,, Driver 'A! Spl, . -
S.No.P 2902, 17/4, | B
Ammamandapam Road, SR I
Srirangam-620 006, ' : : e S

- VeG.,Veerasamy, : # S % BN g

375, S/s CGovindasamy Pillaei V., L e i
Retired, Driver 'A', IR ' o

S.Ne. P 1B41, 48/2, '~ e z

Subbaish Street, - e ﬁ“ A o

§ Sangliandapuram, ool SR S
| Tiruchi-620 001, Y C '

| e -8
‘ Vosithan, ) : L .
376, S/o Vaiaderi, Retirea., : | E

Driver 'A!', S.Nec.® /775,
D.Nr.24, Jeevanda Street, . N -
. Poondurai Reed, Ernde-2, v RPPLICANTS 3
Yo - «..Cpntd./- ]




“

377,

379,

380,

k. DaLcn samy,‘

s/ R. AngamuthJ,. o
Ret“re,, Driver 'A',
S.No. PTJ 10027,

"Vellelar Street

Municipel Colony Reead,

. Erode-4.

Ay Prokiaeamy,

TS/o J. ArJlanandam,'
- Retired., Guerr ‘At
8.No, 6253

12,

Kemarajar étreet

Nadar Medu, |
'Vinayakar Kaoil, Erode-;.'

M Pengasamy

8/a C.Munies, Retired,
Drivyer 'A%, 5p1,
_ S.Ne, PT3 10449, 21,

Golden Street,

. 7Thangavil alias Muni ey Posdy
'Dhar"‘apur i--636 702,

' :K.Munusarv Naadu,

3e1.

(an K
’v,;%éo Ramabamy chnder,

war- )P//M‘ié D.Ne.3/69,

" Raja i’yagar, Cavery R.5.7.0.,

.S/s C. Krishnasamy Naidu,
:Retired,, Driv=r tct
AFGe 'BY, SJ/Ne. T 6103,

D 5, Kaliyanna Gounder Tncttam,

’“erundurai Road Erede,

" p,Daniel Jnyara

$/8 Paul Pillsy,. Rétlred_,\
Drivar 'B', S.Nn,f 6441,

'No,400 B. Rallua/ Col-ny.

E;ode.

R .Manickam, '
5/0 M.Argamuthu Naicker,

<Retired,, Driver 'Af Spl,.

o, P 2901, 22/2s,
' ariamman K01l Street
,l Falayam, Erede-2,

"ng” -nan

tlrédmL Shunteuw,

'\o

de-683 007,

-'*ﬂfiihnasamy,

‘.S/o K. Nuthusémy, Pe l:ed.;

Driver 'C'. 'S, N-.P-u|51
Kemalam Nivas, 4/390,
Bharathi Nagar,

Jah*r Bmmapalayem, Salem.

10;.Nc 373 to 383 ars
~ applicants in 0.h.60/93,.

... APPLICANTS,
! -._'.Contd../é
- e




385,

3€6.

387.

3..¢

389,

390,

381,

382,

393,

eo 50 <o

G,Kenniesn, -

S/m Cacindarzjelu Naidu,
Retired,, Criver 'A!
Spl., S.Ne. F 3042,
NG.420 K, Reiluay Culany,
Erode-2.

R,Rengasamy, ‘

5/3 Remasamy, Retired,
Criver 'C!,

S.Ne. PT2 10238,
Kalingarayar P-layem,
Fudur Bheveni tost,
via Erode-638 301,

K.Gevindan,

8/o Kandha Gouncer, Recirad.,
Oriver '8', S.Ne. © 9430, '
Ne,102 € Type Railuey Tolory,
Erode-%.

G.Narayanasamy,

'S/e Goipdarajaly heddu,
Retired., Shunting Brivesr,
S.Nu,PTJ 10503, 387,

Nader Medu, Prondurail flozd,
Erade-~-2,

K, Varednarejan,

S/e Karuppan, Retirec.,
vuard 'A' S.Ne,2127,
Thirumirugen Street,
9astri Nagar, ©oede.

V.Arjunen, .
 8/e Uenkatachalam, Retired.,
Guard 'RE' S,Ne.12438,
38, Namasivayam Stree<l,
Kellempalayam, Erode-2.

F,Munisuamy, S/o Muthu,
Retired., Driver Special,
S.No. P 9389, M/52,
E.V.R.Periyar Nagarl,
Erade, ‘

N,Muthusamy,

5/p Rellanpe Gounder,
Retired, Dziver '8',
s,No,B085, 1/113
Cdappalli, Cauvery R.S.
"Erode. '

P.Viswanathan,

S/e S.Palenivelu, Retirad.,

Guard 'A', Spl.,

S.No.7620, 324 B!,

01d. Reiluway Celony,

Railuay Coleny Fost,
\/Erode42, ' o

£

... APPLICANTS,
oe .COT\t}‘. /"'

3

i

e e e
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394,

385,

396,

398,

402,

{,"‘ T T TS s v e e St . ok
¥
f
i
!
1
|
|

397'., Retired,

L 4 ." 51 [ ] '.
R Uenkatasuamy

S/o R Ramakriﬂhna Naidu,
Ret‘red., Driver 'A!

Spl. S.Nm. P 28%2

126, D Reiluay Coiony
Erode 2, ’

MeChinnappan,
S/n Muthusamy Goundev
Retired., Shunter,

S,Ne’, P 6965
Odappalli, I Yerd 37,
Cauvery Re¢S., Erncn.?,

Ke Chennlmalai,
S/- Kuppannan
Shunter 'B', 8.
Nethaji atxeet
Kﬁﬂlem“alayam, Erod<—/

REt]TE“
Ns, t

hd -
349

4

K«S.Abdul Sathar,

S/n R,Khader Sharle’f,
«y Driver 'At
S.No. b 2207, 74,
Ambedkar Streat,
Sastri Nagar, Erode=2.

M.Chinne Govindan,

§/e ‘Muthusamy, Reiired,
~Guard 'A! Spl,,

S.No,6732, B 4o,

chs1nq Unit, Sampath Naaa
Erode-11,

H.Kannan, S/c R.A. Hammantha Gounder,
Retired., Driver 'A',
. .ND. B 1J18 26 B,

2,

3@' @"Y 8/u WNzlia Gounder,
R9tl§Qd§ éhunter

@i°.Na) #4230, No, i/ss,
%ﬁ‘ dpa'ayaw, Kattur,
&0

~ i“ﬁ@

ﬁ?% yam Post, .
ubramaniam,

7¢ R,Kanniah Naidu
Retlred., Driver 'B° Spi,
S,Nc, F 5509, Ne,7 €S,
Ualayalkara Qtreat,
Ero‘eo )

C .Sengodan,

'S[- Chinnappa Gounder.
Retired., Oriver, 'p!',
S.Ne,5117,. Nu0273

- Karar Road Sukkan Thot tan, .
Erode, " ves APPLICANTS.

e vC.ptdc/"‘



403,
404,
405.
.

407,

408,

40’0

410,

411,

'Y ) 52 e @

F.Palenisppan,

/o Pongia Gounder,

Retired., Shunter,

S,.No.4019, 85, Govindampalayam,
Alampalayam P 0., Ercda.

KaNellathambi,

S/e V,Kumarasamy, Retirsd.,
Guard, $.No.15721,

1/2 Egst Street klewnaJA)aw,
Ercde~P,

P.S.Krishnan,

S/o Subramania Iyer,
Retired,, Guard

'S, No. 11723, 4/500
Chethapuram P.0., "
Kalpathy, Paslghat.-678 003,

R Raghavan S/e C.hppra,
Retired, 6r1var it
§.No.4105, Alangode Ho:ss,
Dlavakket, Palghat-679 00Z.

g‘i/dne 1Dt Mells,

HoV.D,! ifelle,
Retired,, Drlver a1,

$: N!.»P]J 10101
-Carov1n - Rsblwsnn Raad,
Palchat-678 014,

V.hrumughan,

/e Ayyapoaw, Retired.,
Driver 'B', 5,Ne,2136,
Prasanthi, *sree Sathya Sai
Naggar, Kallekulannara £.0.,
Palghat-678 G09,

R, ?alaniappan,
S/o Rangaswamy, Retired Guard
Ict g, Ne,1791,

" Shaini Nivas House Hs. 36/664/1

Rlangode, Olavakkot,
Palghet-678 002,

P Krlshnankutty ‘

s/o Cheriathu, Retired., -

Guard 'C}, S.Nc.6093,

Pacingakkara _House,

P.0. A“alur, vie.,lakkidi
- 679 302.

KeV.Ramanathan,
S/s K.V, Vlsuanatha Iyer,
Retired,, Guard 'A'p

~ §,Nc, 13552 2/131,

New Kalpathv P.0.,
Kalpathv, Palghet-ﬁ?& 0c3,

- 81,No.384 to 404 are

applicents in 0.k.61/93

... APPLICANT S

e .Contd-/-
¢ .




e~

413

414,

415,

416,

412,

417,

‘-4“9§E'3*'éﬁﬁ?é

M.Krvishnan,

- S/o Nayandg Reﬁlred.,

Driver'A pl.,

S,No, T 1871,

'Sai Nivas! Thakkeperambu
Puduppeniyenam P.O., 2
Palghat-678 733,

T.P.Balakrishnan Nalr,

S/o C.Sekharan Nair,
Retired,, Guard 'A!
8,No.10525, Moot bet House,
Nenkuriss1 PeBo, vias -

E Markerai, Palghat-678672,

K.m Kunchu,

S/s Manickan, Retired.,
Driver '8',

Sehe, P 4461

Kallingal House,
Paruthipulld P.O.
Palghat-678 573.

P Reghadeukutty,

5/0 V.Padmainabhen Wsir,
Retired,, Driver &' Spl.
S,No, P 6977,

-Sarayi Pudus=ery P.0.,
Palghat 678 007,

V.K.Pemekrishkrizn,

5/0 K,Sankaran Nair

Retired,, Briver 'Af

S, Ne,P 7791 Arupuzha
Cheruvathur’ House, Parli P,0.
Palghat~678 612,

KsP.Krishnan,

S/o Sankaran Neir, Retired,,
Guard 'B', -S,No.6766,
Venkatesuara Il]am

P.0.Pampadi, Via. TirUV1larala,
Trlchur District-690 597,

$/o0 Kunjunny,

uﬂ“ﬁafare %, Code-dhunter '8T,

SN, ep 5;01 Venkalathodi
éﬂélepurémﬁ DlaV3kkot P.0.,
ngghé¥ 611 002,

15

" opo)n, S/o Raman,
‘B. Oriver b
o S,No.F 52 48

ni P. 0., NJS. S.Enog.

@jﬁbllege Falghat-678 008,

ese APPLICANTS.,
P -Cont-d.,/-



4 54 o0
-+ - K.Balakrishnan Nair,
420, S/v T.Govindan Nair, Driver
'8, S.No,P 74A9, .
- Thekkumcherod P.0.,
Vadakkum Mangalem, ' S P
via. Nttappalem, Palghat Dist, RN

P.K.Ramechandran, S/o Kannar, ' | |
Retired,, Guard !A! :
SoNo. 7192, Alangod Housa,

Olavakkot, Palghst-67¢ 067 .

421,

‘ KeBalan, S/o Kannar,
422, Retired., Guard 'a!

* 8.Ns.6121, Sri Naraysnji
Nileyem, Alangod, '
O0lavakkot P.0., Palghet -

| 678 002,

- C.Krishpan, $/o Chupra,
42%. Retired Asst, Guard,
Seee S.No.6333, KalathilHouse
Rlangodé, Olavakkot P.0.,
- Palghat-678 002, :

ReKrishnan, S.Noc,6767,
424, PRsgt, Cuard., Ramelan,

Krishna Nivas, Rlangod,

Olavakkat P.D,, Palghat,

C.JsCoelho, S/o F,Coelho,

425, Retired,, Guard 'Af Spi,’
S.N&,14493, Chinnammal Street,
Noorabad, Fodanur-641 023,
Coimbatore Dist,

K.Dhanéshu,

- 5/0 KM.K.Gangalya, Retired

426, Driver 'A' $,No,P 6804,

147/A Anthonipuram P.O.

Suramangalem-635 005

Salem, ,

’ Ny

. K.Mayen; $/0 Kandu S1,No,405 to 42Tugre., -
427, Retizedi, Guard(B), applicants»}’,:n““‘,P.v-*ﬁaqﬁgjg‘Q% ‘

'~ S.No,1218, Kozhangottil House, ' RN 4
Atnirked, P.0.Gandhissva 3aden, T ;
Perur, Palghat, o :E V- 2
R.Laxmanan, S/c E.C.Rengesainy e ‘aq
Naidu, Retired., Shunter BRI o P |

428, piesel, S,No,9514, - o e 3
- No,5, "Keeraiksrg Street, N T L !
Ercde-1, - oo RPALIEANTS:
\V ‘ ' . .C-Oﬂ'td./-'




430,

431,

432,

433,

434,

Main Road,

N, Sengodan,

s/o Nanjeppe Gounder,

Retired. Shunter,

Loco, S.Ne, F 5250,

East Thotflpalayam,

Door No,431, Kadachanur Ulllaga
Palllpalayam—ﬁ.

V.Perumal I,

5/0 Uenkatauamy Naidu,

Retired, Goods Drlver,

SyNeo V 12, D,N0,91 C,

Lelghba7aer Suramanga;aﬂ
éalem-j‘

V. Kumarasamy, S/o Jelapre
Gounder, Retired, S“UP»‘”'B
S,No, p’ 4433, No.119,

- ARlampaslaysm Post, Frode-G.

- S, Uelapﬁan; S/o0 Sengcda

Gounder, Retired, Shunter/
Locc, s Nq._P4?92 7/3-%0,
Puliamarathu HOUSe, }
Gevirdanpalaysm,
hlawpalayam P.C., trode-3,

P.Kolandai Ggunder,

s/o Palani Goundsr, Retired,
Fireman 8, 5,No,P 53 62,
llgmﬁaﬁiynﬁgnﬁbiﬂﬁtiegtm,

’

- Nedérmedu, crode-2,

8.Sengoda Gounder,
S/o Marimuthu Gounder,
Retired., Fireman A,

S.No.P 5041, Alempa ayam,

Pudupalayam, Pariakadu,

Pallipzlayam, Erode-6.

S.Veradharaja Mudeliar,

»S/o ‘Sundar Mudaliar,

wd., Pssistant/Diesel,

G ?

“\K 10158, 104/0
‘~k0ny, Erode 2.

:ngoqg &ounder,

"8  ngaru pahwe Gounder,

' gired,) ,Ofiver 'CY,
;\‘!lstwanmﬂj 1B, No.Z1¢ C Typs,
N Railuay Cvanny, Erode-2.

= 1red., sst. Guard,
S.No, 1656, 35, Rajojl s St cet,
Erode-2.

: l’ S/o Remasamy Haidu,

eos APPLICANTS
.--.Cﬂnt’d./"

[




438,

439,

440,

4410

442,

443,

444,

445,

446,

o0 56 e

P.N.Balekrishnen Nair,

S/o Remen Pilla., Retired.,
Guerd’ '3.'Noo6966,

Mangaleth douss,
Nedungottor, Shoranur
Pin-679 121, . ‘

K,Nareyanan, |
8/0 KsUnnaman, Retired,,

Driver'A!, 5,No.4925,
Karamenna Hause, :
Vadanemkurussi, P.0.,
Vedenam Kurussi, via..
Shoranur-1.

M.Chinnan, S/o Reman,

Retireda ) f'&sst. Luard ’
S.No,7040, Manichithodi House,

- Nedungotur, Sherapur<1,

T.Velukutty, S/o TeNeraysnan,
Retired,, Driver's!, -
- S,Ne.P 5776, Thuvvaekkettil
House, Nédungottnor,.

Shoranur~-1, FPalghat Cistrvict,

K.V.Gopinathah, S/o Kumaran,

Retired., hsst, Guard, '
S5.N0,15447, Kallozhi Vattathddi

House, Peruthipra, Shorarnr -
. ' 679 121,

R.Balaraman,
S/o K.Rejamannar Neidu,

‘Retired,, Driver 'A' Special,

S.No.P 4660, Sastri Nagar,
Railway Colony P.0.,

Vehchuthan, '

$/o Venketaraman, Retired.,
Driver 'A', S,No,8221,
Reilway Crlony, Erode,

C.T.Heuwett, S/0 A.M,Heuett,
Retired,, Driver 'A' Speciel,
S.No, P 2942, 278-H-Type,
Railuvay Colony, Ernde-

_ 638 00z,

M.Chellappen,

S/o Muthusamy Gounder,
Retired, Driver's’
S,No.P 5774, 31,
Thiruchengaodu Roed,
Pallipalayam, Erode,

m

51 ,No0.428 t0 442 are

pplicants in 0.K.63/93;

;..Contd./—

14




D .BD.Rozarie,

s/o P.D Rozario,
Retired., Drivar 'A!
Special, S, No.P 3029,
30 A, Sastri Nagar,
Erode,

4417,

-, K,Marimuthu,
448, 5/0 Karuppanna Jounder,
* Ratired, Driver 'A',
S,Ne, P 5333, Na, 36
Kesipalsyanm,
‘Annadurel Street, Erode.

K,Palaniesppan,
‘a. = 9/0 Keruppennan, Retire
449, ’
Assistsnt Guard, S.No.”
9 Sadayan Palayam Road,
Sasthri Nagar, Evode.

d‘,
tﬁS;

- . V,Ramesamy, -
450 S/o Velapps Gourdsr,
* Retired., Loco Shuntpr,
S.No.4919, Pallipalayan,
.Rlampalaydm,P 0., Evode,

P.Kandasamy,
451, 8/o Paramasiva Gounder,
' Retlreu., Shuntsro,
S,No,P 9405, Nc,422,
klampalzyam, Palllpa]evam.
‘Erode,

... C.,Palaniappan,
452, §/o Chinnathembi, Retired.,
Shunter, 5.No,4379,
East Thollipalayam,
S.P.B8.Mill Colony,

Erode,
.+ M.Dakshinamoorthy,
" 453, S/o0 Manickam hetlﬂeu o
Driver '8!, -é.No. 511,

Kumaramanqalem P O.,
Thuthiputtu, Pin.-635 811
‘Ambur (N.A Ah.Dist).

- Badakrishnan,

Hﬁﬁo.ﬁf“ rasimhan, Retirec.,
S,No,12E19,
TWHA\Flat,

ajwN¥gar, "South Pverue
3 ur, Madras--600 F4!

ell§pjan,
. - Bfofelen, Retired.,,.
w ‘QN‘%pBClaj uard, 9,No,14573,
I3 M, ALenin Street

<

‘Sgstri Negar, Rallua' CoTOn'

Erode.
R v

«ss RPPLICANTS
e ¢C0ntd /-

¢




$ . e
Ry

456,

457,

458,

459,

460,

467,

462,

463,

P.S, Sangeeva Rao,

- 498, Rgrahara Street.

Erode-638 009,

»

es 5B 4s

8/0 P.N.,Sarvothme Rae,
Retiredy, Guard 'A! Spoc;el,
S,No,12522, B, 30,

Hou31ng Unlt Perlyar Nagar,
Erode-~638 001.

h.S.hbdul Jabbar,
Since deceased by Legal Repr=2sentet
Smt.Heerajan, 67,

Kovalam Street, Teachers Cﬁ‘uny.
ERODE - 11,

R, Narasimhar,

5/0 N.Rengasamy Neidu,
RetlrEdo, Drl\ler Vheh sp ae el f
S.No, P-6978, Shastri Maqq ,
KﬁmaraJ Stree+ Erode.

R,Thangavelu,
8/o P.,Rengasamy, Retired,,
Guard W', S,No.10916&,

Erode-638 GO1,

K.Palanisppan,

S/o Kendappa Gounder,
Retired,, Driver 'S',

8.No. PT 10070, Dr;No 16/MS,
KRPD Road, Karunkaraw Medu,
Palllpa]eyem, Erouve--628 GUG.

k,James, S/o J,Arokiegsuzimy Pillzal,
Retlred., Drlver 1t Spl.,

S.Nc, P 2819, B/13, leeuva Neocerw,
Rangam Palayam Post,

R.Karuppannan,

S/o kppzji Gounder, Retired.,
Shunter, S.No. P 5121,
Odeppslli, Pallipalayam,
Erode-6. S

N.Sengodan, $/o Nalla Gounder,
Retired,, Shunter, S.No. P 5295,
East Tholliys Palayam,
Kadachanallur Post,

Erode-6.

ive,

o o
Foel L E
{a . et
s t s

g . %
Q ® »’ i 5

L Q ’

\Lﬁh ﬁ L

= S
‘ kX 3 i P -
A Q

S1l. Nos.443 to 463 ere

" applicants in O.AR. 64/93

APPLICANTS

o . ..Contd /-
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By U e AP ARAN L ah gk ene

g © K.K.Krishna Iyer,
\ 464, S/0 K.Krishne lyer
Retired., Guerd/A 5pl,
S.No.13745, Chembel Village
P.0., Ketteyi, Palakkad,
Pin 678 572,

_ Mm,Veemban, , ,

465. S/o M.Nekelan, Retired,,

’ Loco Shunter, S.Ne.F 5323,
Mullathody. House, o
Kariangode,P.0. Kotteyt,
Palekkad Distrist.

*  C,Gangadharan Nair,
466. S/o K.Kunhen Nambiar,

: Rétired.,,ﬁssistaht Cuard,
$,No,1864, Lakshmi Nivos,
P.0.Puthiperlyaren,
Pelghat, Pin-€78 733.

G,Parasuramnan;
467, . 5/o P.Gopal Pillai,
' Retired., Driver 'B',
S,No,P 3067, ®Sarasdaihl Nevas®t,
Rayappan Sireat, P.Jd. '
Thabthemangalam, lralghat-
' 678 102,

C.Naraysnan,
- 8/o A,Chendu, Retires.,
468, Driver ‘A', S.No.P 7479,
tLeela Nivas'; P.0O.
~ Puduppariyaram,
Padghat-678 733

, P.0. |
Palghat-67% 572).

| ‘<§f? ¥p.K.Sivasankaren, _
é 4767 —%8 /6 P.C.Krishnan, Retired.,
Co Guard, S.No,14108, o
‘Puthukulangara,

OM Narayana House, P.0s,

 Mannurc-676 6424
d S.Chidambaram,
471,  9/o Sabapathy Pilled, -
T Retired,, Guard 5,Nn.14117,

Rt D1d Karur Road, lLalapet FoBay
ce;" . Triehy Dist., Tamil Nedu,
Pin-639 105, | | . ... APPLICANTS .
o \ «s.Contd. /= iB




N

472,

473,

4174,

475

476,

477,

478,

479,

T I

T.R.Unnikrishnen Nambier,
S/0 Reman Nembiar, Retired.,
Guerd 'B'm §,Ne,9791,

_Abhilash, Ravipuram ,

KO‘Chiﬁ"" 6.

K.Ve.Sarasuathi Amma,

W/o Late K.Balakrishria Menon,
Retired,, Driver,

S,No,P 3512, Kallazhi House,
Pudussery, Cheruthurutny.

A.Kunhikrisknan Neir,

"S/0 PusK.Sanksran MNair,

Retired,, 'A' Grace cuesd,

S.Ne..9685, Krishna Vihiar F.0,

Paruthipulli, Palghat.

A Marimuthu,
S/e M.Pngsmuthu Naicker,
Retired, 'A! Spl.,

5,No, P 3574, 109,

Dhanalakshmi Illan,

Kumeran Street,

Kavungal Pelayam, Erede-J.

M,Natesan, |

S/o Muthusamy Gounderé
£les

Retired,, Driver 'Af

S.Ne. P 4369, P.C. 1612,
I.C.Police Querters,
Dhancandhiri Nagew,
Pondicherry.

G.Kehbdul Sathst,

S/o G.Khader Badsha Sahib,
Retired Guard 'A' Spl,
&,Ne, 11786, 17 Syed
Jalal Khan étreet,'Fort,
Salem, Pin 636 001,

R,Ramasamy,
$/eChinpakesavan, Retired.,
Driver ! S.No, J/M 1297,
176, Mendsps Veethi,
Erode-1. ,

M. Ibrahim Khan,

S/c E, Mohamed Khan‘_
Retirad,, Driver 'AT,

S.Ne. P 3028, L 245,

Shemshad Manzii, Persar Neger,
Erede-1. .

§r,No.464 to 474 - ere
srolicants in O.ke65/93.




S “_’G;;@ﬁ;{“””
‘aho;L'L marudeppan, S | ;gzi‘
" S/o L: kshmanen, . Retired
‘Diesel Shunter SiNo,V, 85
étr

93, Third VK. eet, - .
' Kollampalayam, Erode- 2‘

481, G.David, s/a D,Gabriel, B
| Retired., Uriver 'A! grade,.
S,No, P 2269 223, ,
Sastﬁrl kagar, Sadayen
Palayam Road, Erode-2,

482, C 3ubronanlan,
5/0 A Cninneppens
Retired,, Guard ‘'h!,
Spl., S.No, 12327, Plot 31,
16th Averue, Banu Nagar,
_-Ambathur, Madras-60C 033,

483, C.Arokiasamy,
s/o P. Chinnapnan, Pet’rud.,
Drivar 'A' §,Ne. P 2175, :
D.No. 71, Neu Street
Erode- 1.\

484, K,Falaniappan,.
< 'S/e Kandeppa Counder,
Retired., Driver 'A',
S.,Nn, P 7882,
AlaVa Gouncer Kadu,
Menienur, Salem-10.

485, C, .Rengasamy,

' 5/0 R.Chinnasamy Na¢4-,
Retlred., Driver *A'. Spl.‘
‘S.No, P 2831, 32,
Ghousethottam, Udumalpet,
Pin-642 126,

486. S,Abdul Kareem,
" 8/o Shaik Jamaludeen,
Rétired,, Driver 'B' Spl.
S.No, P 2825 "30 Burrah
Sghile’ Street Mount Road,

‘ Madras—Z.
48’ Mg indarajaly, ‘ §1,N0.475 to 487 are
¢ Cayenasemy [ Naidu, appllcants in 0.k.66/93,

61, 51 knrth_StTE&t;
w®mn, Kumbszkonam, ’

Kam,

7 AP Anthonyssm/,

#, Ociver 'B1, |

v OB 3105, D No.S, :
asthri Nagar, Pillayar Koil

_, Street, Erode, .o APPLICANTS

\/ : T . ) : ’ ...antd

RO SRR RS



AaGu

490,

491,

492,

(X 62 "

Karnemal,

W/¢ 'ake K,Singodan
Retired,, Driver 'A‘.Spl.
5.No, P 6826,

‘Maligai Natesan Stores,
Nadar Medu, Poonthurei Road,
Erode, '

A,Ceyalakshmi,

W, o Late P.Angamuthu,
Retired.,; Driver 'A‘,
S.No.P 2304, Ne,27.
Pilliysr Koil Street,
Sangliandapuram,
Tiruchireppalll.

G.Akhilandsm,

W/o Late T.Govindan, Retired.,
Driver 'A! Spl,, S.Mo.P 4€55,
No,74, Vandikaranthottiam;

Koll empalayam, Evcoe-2.

R.Jays, W/o Late V.
Ramalin?am, Retired.,
Driver 'A' Spl.,

. S,Nu. P 3789, EO 254

493,

494,

495,

496,
|

v

'H! Type, Railway Colony,

vErode{

Dhanalakshmi, :

W/0 Lete S.K.Sivgprexesem
Retired,, Driver 'A’',
Spl. S.No,P 2895,

ED 352 B, Railuway Colony P.C.,
Erode, ~

~

Parvathi Sekthivel, :
W/o Late M, Sekthivel, Retired.,
Diesel RAssistant,

S.No. J/M 648, 422 H

Railway Colony, Erode,

Nallemmal,

W/0 Late C.Tholasiappen,
Retired.,, Driver 'C',
S,No. P 6579, 29,
Kumaran Street,
Kollampalayam, Erode,

K.Lakshmi, ‘

/o Late K.Raja, Retired.,
Driver 'C', S.No. V 22%,
212 F Reilway Cclony, ..
Ercde, ,

) .CO ntd °v/— s;m




ve 63 44

'497.'vSampoornam,
: W/o Late L Arumugham,
Retired,, Driver 'A!,
"s'lo, S.ﬁ{\"' J/M 818’
-ED 194 O, Railuaey Colony,
Erode,

498, S.,Geeja Bai
| W/o Late m, ganesan,
Oriver 'A' Spl.,
. S.No, P 2994, D Na.1€,
~Lenin Street Chursh Ne,_.
Reiluway Colony P.O.,

Erode.
499, Pappa, 31.Mo, 468 to 499 are
77 We Late K. Krlshnan‘ "~ applicanis in 0.R,67/93,

Retired,, Criver 'C
S,No, P 7945,
Mooppanar Street.
01d Suremangalen,
2alem-635 005,

b4

500, PJM.Arokiasemy, -
s/o R Muthu, Retired.,
Driver '&f Spi1,,
S.No, P 1718 NU 752,
5th Mein, 8th Fross,
M.C.Layout, ‘Vijayaneosr,
Bangelnre—dO.

501, N.Marappa Dasary,
. S/o Nerasyene Dasary
:‘netlred., Driver ‘8‘,
- S:Nu,P 8083, V3/48,
Perla Vadagampatti
Vie., Danishpet R, é
Omaxur T.K., Salem District.

502, Pushpavalll, .
| W/o Late V.R .Velusamyv. Retired .,
Diesel Assistant :
S.No, 3/M 1242, B.No. 54,
- Vavooce Street _
Kollampalayam, "Erode. 24

f””Q“K%nnlan

/1$ _f%, NS . Madhalaimuihu,
féQ,—{ etd @d Driver P'
%7;>f«u"L5 NO}W’EO 0. No 15 F/X

/ ! v v .

-ipau*, Retired,,

v Akt Spl., S.No. 15212,

6 SEED - Colony, |
“New Fairlands, - ‘ . o

\/ Salem-636 016. : - e C&a{SIEANTS

- ’ v ) N ecolON o/ =




506,

507

508.

509,

510,

511,

512.

: 513ﬂ

ee 64 4

R.Krishneswamy Naidu,

S/a N,Arumanathe Neidu,
Re*ired,, 3pl, Grade Guard,
S.No. 14310, Kandampeathy Puut,
Salem—636 00s.

P K.Sulechans,

U/u KeMl.Paramesusran,

Retired., Driver ‘C',

S.No.P 4800, ED 397 B,
Railway Colony P.0.,.

-Erode-2,

P ok Raman, '
S/s A, Paththorana lysr,
Retired,, Guard 'B',
3. Nc.15243 Dhanalakshm len,
Upstairs, Near Temple
Subramania Nagar, Salem- 5.

Ko s. «George,

5/o K, Slmpson, Retglpd.,

Passenger Guard,
S.No,13413, Plot No.az,
House Ne,157 A,

iTh*rUVakaVardanur.

Sglem--636 0CS,

R Venkateﬂuaram,

.S/o N.Ramamirthem, Retired,

Guard 'A', S.No, 15853,
5/437, Awhedhkar Negar,
Jagir Pmmapalayam P.0.,
Sglem-5,

C.Fongia Gownder,

§/o Chinnappa Gownder,
Retired., Lecc Shunter,
S.,Ne. P 4374 Perie Mottur,
Jagir Ammapalayam P.O.,
Salem-2,

KeS.Somasundaram,

/0. K.K.Subha Rathinam Iyer,
Retired Cuard 'A' Spl,
S.Ns,6711, No,75,
Uinayakar Koil Srd Stireet,
Noolapalayam, Erode-2.

JUlia, ‘\/o Late S.Baagyssamy,
Retired, Driver fA7 'Spl,;
S.le.P 3261, 3/4 SoutH Ukkedem,
Coimbatore,

K.Kahdasamgg S/o Katupparinar,
ss

Rétired.,' ‘istant Guard,

- S,No.161€3, Ocdsikinsthuputhur,

Ramgdevam P.0., Ramadevan \iiilage,
via,Kandanpalaysm, Nemekkal Taluk,
Saglem District.

TR

'veeuo PPPLICANTS
-...Contd./-




514,

515.

516,
517,

513, - LR LT
. : .5/0 S.Vasj irav 1, Retlred., T
’uDrlver -k L

S Kosalai Chandra, »
‘U/G T.5.Swaminathen (lste),
Retired,, Guard 'A' Spl,,
S.No. 7619 ‘ED 353 k,
Railusy . bolony P. 0.,
‘Erode-2..
2, Plamelu, -
zU/o Lete M. Falaniapgen,.
Retired., Driver 'At
Spl..S.No,P 2893, B 18,
- Jeevs’ kagcr, Renoampa a\ar
GErode—

C.V, Naraysnan;

'00-65 ooj'

-*5/0 C.V.Krishnan, Wetlred.,-gi'n

Guard 'AR' 'S,No.3283,
»Nythri ooutn BeZar,
'Payyannur.

Smt. R Ke Parvathi

/o Late K.S. RanoaS?n\f
“Retired., Guard rA' p1
S.No. ER 1124, Elayo Strest
-Subramanla Nagar, Salem, -

V. ReQUpathY)'

Voapl., (.44,

' 'Kannan NegerT,’ V 0 C. Naoaf ,\f .‘
Post Thengavur-613 UD:. co

519,

- 520,

52

/’\\

/é/

[j;
R
e\
vl

- §,No,P 3053, .
‘Renganagur), Suramangalam,.  o

Z ;'ﬁa, -~
S

=
. UTDFTGer ‘A,

R Nahaboobkhan. B
-5/0 A.Rghimankhan, Rec;rem.,
Driver '&' Spl,, -
No .82,

-Salem—S__

M.Chinnu, S/o M. Mechery,-'
Retired,, Driver 'A',
" S§.No, P 2815, D.No.2E,
.6th. Dherma Nagar,“u o
ASuramangalam, Salem-Sr'

- ,—A Rbdul Uaheb

‘p$7a2f8 M. Bbdul RzeeL
/Rét&;%ﬁ\» Driver 'A! Spl.,
CfSuNo'P 3691, k0.101
Kennady\Nabar, : .
\gfﬁhuayé“Nager Road, =
ur%@éﬁ d1lie, Salem,
Pin-636 GU5.

¥ii, -
ader Nohldben, Ret_red.,
SNO'pzll),‘ .
"32 Nehru . Street 01d
' Suramanoalam, SelEm-61o s,

&Ltlo.:ﬂo to 517 are

o uCPlL"'P+s in 0.R.68/93

‘....APPLICRNTS
..fontd /



523,
524,

525.

526.

527,

528,

529,
530,

531.

T
vs 65 4e

M.Ramasamy,

s/o Munusemy, Retired.,

Shunter(Loce), S<Ne.PTJ 10196,

D.No.122, Peryar Street. 0ld

Suramangalam, Salem-u.

K.Palani, $/o Kolandai
Retlredq, Lsco Shunter,
5.No,P 5256, 5/89°

Rnna Nagar, Jagir Ammaoaleyam
P.0. Salem—636 307,

K.Govindasanmy,

s/o Kendasamy Naicker,
Retired,, Loco Shurnter,
tBt, S,No.P 9477,

D, N|.21 Dharmanagar
3rd Street, Salem-5.-

K.Ramakrishnan, $/c P.Kuppai,
Retired., Driver 'A' Spi.,
S.No,P 2764, 4/85,

Lakshumi Illam, Jagir
kmmapalayam P.0., Calem-T.

M.Annamalai, $/o0 B Muthu,
Retired. Drvver A
S.No., P 5192, B.No, A4,
Pariya¥® Street 01d" -
Suramangalam, gaWem-a.

Periannan S.,

S/o Srzeranyan, Retired.
First Fireman, S.No.P 745
15, Marilamnan Strcet,
Solam Pallam, Salem-5,

P Subramani,
3/0 Pelani Gounder, Ret*red.,

:Lobo§5hunter rgt,
- S;NeT P 7455, Pillar Street,

Solampsllam, Salem—S

M.Arumugem, S/e Marappe Gounder,
Retired. éhunter ‘g,

S.No, P 8078 A/65 Kesl Street,
Ari/agoundar Patti,

Surasmengalam P.0., Salen-S.

M.Chellakannu, _
3/0 Munusamy, Retirecd.,
Loco Shunter ‘B!,

S,No,P 794€, B 39 back of
the Ram Theat‘e,
Suramangalam,

Salem-5,

... APPLICANTS

oy !Contd'/’

G somepgd



s e 67"’.v

S ‘P.Jagenathan,

| ~g3p S/o R.D.Ponniya, Retired

| d Driver 'A', S,Nn,5551%,

D, No,50, Muniappan Street,
Kichipeleyam P.0.,
Salem-5, ‘

o }g/Perumal
33, o B.Hanuman, Retired,
° Loco Shunter 1B' ’
s,Ne, P 8079, 131 A,
Raiiuay Colony, Slaw
Salem-5,

g/ﬁmmabl, '
"~ $/o0 K.Raman, Retirzd,,
534+ Driver 'A! Q 1.
S.No., PT3J 10057, D,No,B1,
A Nasque Street,
o : 01d Suremangalam, Salerm
? Pin-636 CO5.

: V,.Kandaswamy,
535, - S/o Vellsiya Gounder,
Retived,, hsstt, Luerd.
S.No. 7246, Thirumagal Strast,
D.No,133, Bedipaickan Patil,
SBIEm—So )

Yesoda,
W/ e LPLE T.8.8Sripivsser,

| 536,
Retirecd,, Oriver 'A? hpl.

S.No, P 1846, 10 Nehru Street.

01d Suramangdlam, Saicm-3.

' Janaki Thailammsal,
537. W/o Late A Argunan, Retired.,
. Driver 'B', S5,No,P 3080,
4/248 R, Bharathi Nagar,
Jagir Ammapalayam P.0O.,
Salem-2.

P.V.Pachamuthu,

538, S/o P.Velusamy, Rctired,
Guard ‘A‘ Splg, S N..1223
386, Sakthy Vinayagar K011
" Street, Peonthurai Road,
Er.de-2,
‘ngGrlhnol

///ﬁye R4S ilzonly, Retired,

v
r

¢ Driven ";&\ Spl,,
7§ No. ™ 9 03, 36, .
Pkrai Rlagapuram,
.agg }} |
€ BenkdtBgdhn,
5$§€§5‘Q§[;¢ Q.?Kéngasaryé Retlredi,
. #Dri§8 S Spl,, Mo, P 305%,
SSpretfe.8/2, 1Ind Cross Street,
Prlthivipakkam, Rmbsthoor,
\Padras-53.

T S R MR ARIE T - R NI R e A Rt 7 R i LA @ oo i s frdadied

3i Nm,518 to 537 are
applicants in O.+.
No,69/93,

... @PPLICANTS
c¢.Contd./-



541, .

542,

543,

544,

545,

546, -

547,

548,

R.Thirumelsl, .

Retired., Driver 'A‘,

.Retired,, Guard 'B',
' S,Ne,1502, Vadakkeyil Houas,

Guard 'A', S,No.1937,

. 68 Tee

Renresented by Lokanayaki
as Guardipn,

S/o R.Rengasamy Naidu
Retired., Driver ’A‘vépl.
S.Ne, P 2864, 2 A North
Vellalai Street,
Pandemangalam, Worivar,
Tairuchy-620 003,

Moﬂnthony" :

S/e L.Mathaiairuthu

Spl. S.No.,3030, Nu 510,
Netaji Road, Marapsliam,

Erode-2,
Saverinayaganm &, ' %i.ya.538
8/o Arokiam, Recired., in U.AhoNu

Rssistant Guard,
S.Nn, 7122, Uest
Marianathapuram,
Dindigel-6. '

V,Achuthan Nair,
S/e-P,Narayenan Nair,
Retired Gusrd 'A‘ Special,
S.No.7628, 5/1584 'Anugrah!,
Rsokepuram, Calzmgt-673 (o1,

T,Kunhirzman,

S/s Narayenan Nambiar,
Retired., Guard 'B',
S,Ne: 6302, "Kuttiyil House,
Po0.Meledi-673 522,

M,Viswanathan,

§/0 K.Belakrishnan Nair,
Retired.,, Guard 'A! §pl,
S,No,15164, H.No.1/4599,
"Rswathi{" East Nadakavu,
Calicut-6.

Topcpadmanabhan Nair, )
S$/o T.V.Appu Nair, Retired.,

Usha Mandir, P.0.Mankaiu,
Calicut<673 007,

KeKrishnankutty Neair,
S$/o Unnichathan Nair,

P.0., M, I.E.Kunnamahgalam,
Calicut,

to 543 are applicants
< 70/93,

L . .
..,-ﬁpPLICANTS
“eesContd, /-
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V.Regheven Nair,

S/t Gzvinden Nair,
Retired,, Brakesman,

S,Nc, 3024, Ragheva Nives,
'Chiramangalam, P.0,Neduve,
Paraeppenangedi, Malebtar.

549,

U.K.Bheskaran,
8/ UK. Yelu, Recited.,.
S50, " Guerd 'A' Spl,, S.No.78l7,
Urpekendy douse PeC.Tarur
-676 302,

_ KeCiGayindeyn Nair,

551, S/e .C.Raman Neir, Retircc.,
Driver 'B!', §, No.7185,
Edevath House,
P.0.Thalekulathur,
Calicut - 672 317.

: K.Chendukutty,
552, S/o ¥.Chekku, Retired,,
d Rest,Guerd, §, No.16;L,=
Koyimekand) Hou°f,
Pe0E1lathur, Celicu’~
‘ 572 302,

, '.Subrawaﬂ1an
553 S/o P.Mumden, Retired,,
~7* . Guerd 'R' §, N', GP ‘€88,
Menicwam hHouse,
Nesr Water Tenk,
P.0.Puthiyere, “alic.t-
. 673 (04,

-

‘ KeKeParameswaran Neir,
554, S/o P. K. Esuaren Nair,
' Retirea,, Brekesman,
S.Nn,.146C, Kulanga.—,
P.0. Lakkidi Pelgh

. K,Achuthen, . : S1,No.544 to 555 are .
555 S/F N.Koudan. Neir, applicents in 0.h.71/93,
e Retired,, Guerd '.', :
S.Nc, V 144, Srezvelsan,
Nankara P.0., Pe_ghet -
: €78 613,

’

.Solemen, Rocired.,
\.No P ¢819,

..37 "3t K.C.Road

09, _ oo MPPLICANTS,
l ....Contdo/' ’



557,

558,

556,

560, .

561.

562.

563, .

564,

" 70 X

" K.Atheppen, :

S/o Kaliagpa Gounder,
Retired, Shunter !B!,
S.No.P 9453, D,No,110
Arupnu Neles nesr,

‘pelpass Roed,

Poondurei Road,
E:ode-?.

".M,Zulekhabi,

U/l Late S K sy°d Anqmgﬂ.
Retired,, Driver 'B!,
S,No.PiJ 1012-, L.LOB
Periyer Neger, HL;‘inq'Cbii.
£rode-636 001,

S.Arunacihalem,

S/o R Sutie P t1lail
Retired,, Guard ‘ﬁ‘
Spl. $.N0,8995, D Ng.%7,
New Street Lan

Tr*chirppally, F.U.»E?D [V

NP, Vadivclu, ‘

S/e Pennuseny, Retioed,
Driver 'B', g Ne, /o7
Nrtchipeleyam, L.Puthur(P.0y
Ercde-638 002,

C.7asupethy,
5/o T,Chinnesamy Desiker,
Retired., Guard 'At,

S$.No.12152, 73, Kosemads Strezt,

TiYUVBnnemalai tela,

Tirtvennamelei, NJ.A.District,

Pin-606'601 )
.Abdulrahimen,

5/9 Mahammed Husssin,

Retired,, Driver 'A',

S.No,P 2294, Nannarku4am,

Neer Indian Overseas Benk,

Tiruchirappelly-620 020,

Ko Natchimuthu,

S$/o Keruppen, Retired.,
KFssistent Guard,

S.No, 7118, ?eriasamy House,
Palanepuram, Five Regod,
Karur, Tiruchy Dist,

- M.V, Paulraj,

S/o M.Vedhaneyajem,
Guard 'BY, (Re*l*ed),
S5.Np.138S 6 Rrul Illam,
117 Cauvery Nagar,

Kuliteled, Tirucby-339104.
v

v & . APPLICAKTS

';..Contd./é .

(4
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KoM .Devanathar,
565 S/o P,Meenakshisundarem,
. Retlred «y Guerd 'A! Spi,,
S.Ne,10438, No,.222,
Lenin Strest, Railway Cclony
P.0., Erode-2.

- S,John
cdg  S/o B §uaminatha Pilled,
: Fetired., Guard %pl.,
S.No.14326, No.25,
Sth Cross, Paramasivariic:n,
Lalgudi, Tricny District
pin—621 67,

-« V,Srinivasan, _
567 S/o R.Venkaterame Iyer.
e Retired Gusrc 'A' Spl.
S.No,9456, No,18,
Dr.Ambedkar °oad

Bhuvanesuwari Nacsr,
¥ Caimbatore,

: V Merimuthu,
568, : S/o Venkat*dunalam Ty
Retired., Driver '&!,
~S,Nn, P de Kaiiikadu,
Omalur cht, dalem Dlstrirt.

E.Periasamy, /o Ellappan,
569, Retired,. Asst. Guard,

S,No,.7545, Avinashi,

Colmbatore District,

K.Ragothame Raud,

570, *s/0 K. Kuppu Rao, Retired.,
Guerd 'A', S5,N5,10694,
Plet No, 80 Flat Nc.93,
Kalyan Nager, Sanjive Reddy
ANagar pqgu, HyderEde"SDO 038.

K.V.Mohan,
571. - 9/0 P.K. «Veratharajalu
. Retired,, Driver TA! épl
S.No.PTJ 10372, 19/8,
Mariemmankoil Street,
Salem, Pin-636 00S.

/_ﬂhihangaraj,
57275 /4v5/dﬁﬁ\manickam, Retlled.,
7 d\ ATiEseE@ﬁ sistent,
é‘/ f”?/R'Mgéigmmﬂnko*l Strzet,
"6 le

V ( 8 eMm-
Ny
éj QQ ﬁ% ||8;1 ) d
\ . P.Murugasan Retirced.,
gﬁé \{géuarﬂ S.No. 163”1 46,
st et, 01d Suramangalam
N s%iéé 7z o

N

e

e

'S1,No,556 to 570 are
applicants in O.k.72/93.

. ... RPPLICANTS,
'Ii .’Jhtd. /"'



574,

575.

578.

5774

578,

579,

580,

581.:

g

oe T2 4o

K”H.Rahima,

W,'s Late C.Nagasundaren,
Retived Diesel Rssistant
S,.No.3/M 497, 30, Nehru Street,
01d Saramangelam, Salem-5.

Krishnammel, -

W/a Leté Konthan, .
Retireds, Essistant Guard,
5,No,605%, O,No,5, Mejeeth
Street, 0ld Suramengalen,
salem-?-S.

Ceteerene,

W/o Late DeK.Peter
Retired,, Oriver ‘L‘,
Specisl, S, No. P 1794,
130 k knthonispuram,
Suramangalem, Salem.

N,Gepalasamy,

5/e tarsyanasamy Rzju,
Retired,, Guard,
S.No,1300&, HIG 238 F
Hausing Unit, knna. Magew,
Trichy=-620 015, '

N, Kupp=zn,

5/c Nerayana Naiker,
Retired., Firemen,
S.No,F 2429, -z/ib6Z,
Sivathpuram P.0., =
Salem, Fin.636 3C%,
®5vindemmal,

W/o Late Kdﬁrumugam,
Retired,, II Firemen,
S.Noy PTJ 17449,
Ammapaleyam, Salem.

Narayee Fmmal,

W/o Late R.Thangamutnu,

 Retired,, Driver 'B' Grade,

S.No., P 9437, 60 Z, 33A,
S.K.C.Refad, Erode-638 CO9,

Kousalya,

W/o Late C,Ponnusemy,
Retired,, Cuard 'h',

Spl. S.No,15313, 30,

LIC Nagar, Meslepelavam FeDe,
Erode-2. '

$1.Ne,571 to 579 are
applicants in Oek.73/93

. . APPLICANTS.,

nee .CO'ntd./'*




.@73. [y

B Ramen S/o E.Sami
. Retired Driver ’C‘
582. . S,No, P 4242, Edethottathil
_ House P.0, Kadallnui Nagaram,
Malappurem District, :
Pin-676 312, Kerala.

~ K.Reman,: S/s Chandu,
' 583, Retired,, First Fircman,
S,No, P 7147, Vakeeri
leethel llouse, F.0-
Palath, (via,KaPkodi
Pin - 6 2 611,

Mrs, B SarOJini b L i1, K. Blad hel
1584, 23 Middle Street /O at Cin, adiec am,

£1d Nidamangelau T .No,580 to 584 are
Nidemangalam PO : Jppl*cants in D.A 74/93,

M}

£ L.Vasudevan Nair,’
585, .8/ N,Gopalan Neir, Retived,
: . Ggard 'A', S,Nn, 7319
"Sokhalayem! ' C/c Statien
-Master, Vaniyamkhalam rF.il.,
Malepuram District,
Pin - 679 335,

M Kutty Malu,
586 S/o Lete M.R.Senkaren,
* Retired.,, Driver, .
. . 9.,No,5707, Madathil House,
Eram""lﬂd 1] \-QIB;, ' OL"
Frakkinar, Kozhikode,
Pin <'#83 028 (S+?fF My 41"3R

o iyl Schuthan Nair,
 58%, S/n M,Krishnan Nair,
: Retired., Guard ‘A'
Kariyastkuni House,
Narakode, P.D.Keezhariynor,
Kozhikode - 673 324,

RS K.N.uankunni Menon, S1.,No.585 to 588 are

- 5A8, 8/6 V.Madhava Menon : applicants in 0.k.75/93,
Retired,, Oriver- ‘ :

S,Np. 6966 Rohini Ulhar

FeOd Chettipadi Fin-676 “19,

Parappananaadi Malapurem

District.

gnan, Retired.,
' F&remanc'“' S.No.P 5177,
Pikkdd th HOer,

¢ see APPLICANTS,
’ o..COth /-



591.

592,

597,

594,

595,

594,

597,

598,

: . - . e 74 ...
h;N.JanU, ) v
W/o Late h.M.Then§an,;
Retired,, Loco Shunter,
§.Neo,P B183,
kdhikerimanemal House
P.O.hriyallur ~ 673 314,

CoKtVQlBYUthn, T
Retired., Shunter/CHTS,
Fuzhithottu Parambi, ‘
Eest of Cemethari Reed,
Cochin - 13,

P.M.Kumeran,
Retired,, Driver,
Southern Railuay,
Puzhekksl House,
Mudeppalore, (via)
Rlathure, Palghat District.
M«Moses, :
Retired 'Ot Grade/Suszvd/CLa,
Mathel College,
Mammeth Vayel
Pattathanem, Quilon,
V,Rrjunan,
Retire¢,, Oriver 'B'/QLN,
Karmaleyem,
Pattathenam, Quilon.

P.Mercita
W/o Late dhri Dominic Sebastien,
Retired,, Oriver 'h'/QLi.,
Pathan Parambe, '

Neer Transpart Office,

Quilone ,

MsKeGanesan,

S/e M.N.Kreishnemoarthy,

29, Ramanujem Street,
Kallukuzhi, Triciy-2C,
Retired Guard/Special Greade,
Southern Reiluay.

M.M.S.Thangepragasem,

S/o0 Michel, 2 Kk/4-B,

First Street, -

Annai Nager, Malligeipuram,
Trichy-1., éetired Jriyer
Grede, Southern hsiluay.

kiI.Vincent,

S/ao k.J.hmbrase,

27, Poonthottam,

Kemp's Toun, Trichy, '

Retired Guard/Special h Gradse,
v/'Sauthern Railuay.,

'§1,N0,58
“4in "00"97

$1,8p,991 & 592 are ap
in 0.kJ77/93,

&

3 & 590 are epplicants
6/93. \ |

plicants

@,

€1,No,593 to 595 mre

bpplicants in 0.R.78/83.

i

v
s 00

) OCO-nt‘dvv ‘/-

APPLICANTS.’

Lo .

¢




591,

'6009

601,

sdz;r

603,

604,

V,Subramanian

S$/o E.Venkatraman,
21, Thondaman Colony,
Metar Factory Road,
KeKsNagar Post,
Trichy-21, Retired
Passenger Guard,

g Ralluay.

S.Antony,

S/o0 Sovrimuthu Pillai,

41, Malliyapuram,’

Maln Read, Trichy=-1,
Retired,, Shunter '8' {:ade,
Southern Railuay.

R Gopalan,

S/o .Ranaghardran;

125, Mariemman Koil S+reet,
Pcnmalaipatty, Golden i Rocw,
Trichy-4, Retired,

Passenger Guarg, qcuthrn
Ralluav.‘ :

" f.KeSrinivasan,

a/o T.V.Krishnasamy, -.
131 EdSt Chlttrc htTECu,
Srirabgam b ﬁ., Trichy,
Retireo Gustd/Speciel
Grads, Southern Reiluway. -

R ﬁlagarSamy,

5/o Rengasamy Naidu,
328/B, Railuay Coloay,
Trlchy-ZD Retired Leco
Shunter '8! Grade,
Southern Railuay

(Trichy Division).

M, Issae Chelllah

3/0 S,Manuel . (late),
Retl*ed 'A!' Gigde Cuard,
Southern Railway, 19,
Keela Kesa Street,’

Beemanagar, Trlchy—1.-

S.M. K331m,

s/o Sheik Masthan,
39/8/17-E Innamthar
Tennur Pust

am, S/o Naga rlliala
ral.Bazaar Strest,
ost, Trichy-17,

' Driver/B Goede,.

... APPLICANTS
...Contd./‘



608,

608,

610,

619

612.

-

f13,

614, .

E.Abdul Rezsak,

S/o Mohamed Esuff, =
55, Moolakollai Street,
Tennur Poet, Trichy-17,
Retired Shunter/B CGreade,
Southern Railuay, :

I.Innasimuthu,

S/o Inresimuthu,

Kalkothenur Villege,
Purothavkudi Post-621 307
Ilénga Kuchi, Trichy Qictzizt
Retired Oriver/ B firacs,
.Seuthern Railway.

S.Ruben Gregory,

S/o D,T.A.Sundarem Piile’,
5/A, Convant Ryed,
Contonement, Trichv-1.
Retired Guard/Special Grzce
Southern Railuay,

3

~ M,Kareem 8aig,

S/o V.Munveer Beig,
Np.13, Pterisioner Qtiect,
Kujapet, Trichy-1,
Retired Guerd/R Grade,
Qouthern Rajluay,

D.Antonisamy,

$/0 S.Doraisami Pilleai,
“7~B, Lst Street,
Dergisamgplitam; -

Ttichy-1. Retired Oriver,
B Grede, Southern Railuay.

T.R.Ethirajan,

S/e Thiruvengedathan,

23, North Chithre "Street,
Srirengem, Trichy-g,
Retired Passenger Guerd,
- Southern Railway,

KeRRaghavasimhan,
S/o.C.hnanthachariar,

1, South Devi Street,
Renganagar, Srirangam,
Trichy-6, Retired Guard/
R Grade, Southern Reiluay.

S.MuruQesan,

S/o K.Subremanian,

Plot No.S, Thaimanavar Strest,
Iyyappa Nager, Trichv-21,
Retired Passenger Guerd,

’Ssuthern Railvay,

'R

= - ¢
L R
A
e ¢

v - .-
Y 7.
- -

... RPPLICANTS.,
o..Contdf/— “ .
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- . V,Subramanian
599, S/o E,'enkatraman,

‘ 21, Thondaman Colony,.
Metar Factory Road,
KeKeNagar Post,
Trichy-21. Retired
Passenger Guard,
4.Railuay,

: 3,Antony,

600. S/o Sovrimuthu Pillai,
41, Malliyepuram,
Main Read, Trichy-1.
Retired,, Shunter *'B' C:ade,
Southern Railuway.

R.Gopalan,
601. S/o D.Ramachandrar,

* 125, Mariemman Koil S reet,
Pcnmalalpauty, Goldan RoLK,
Trichy-4, Retired,

Passenger Guard, Scuthern
.Rallway»

+ [eKeSrinivasan,
6d2. a/o T.V.Krishnasamy, --

. 131, East Chittrs Streez,
Srirapgam p.0., Trichy,
Retireo Guazd/Speciel .
Grade, Southern Ral]uay.»

S R ﬁlagarsamy,
603 5/o Rengasamy Naidu,

*  328/B, Railuay Colony,
Trlchy-ZD Retired Laco
Shunter 1g! Grade,
Southern Railuay
(Trichy.DivisionJ;

N M, Issac Chelliah,

604. S/o S,Manuel (late),
Retl*ed 'R' Giede Cuard,
Southern Railway, 19,
Keelad Kesa Street,
Beemanegar, Tr1chy-1

9/8 J”El Innamthar
1ennur Poet,
t Retired Drlve
JSOU\.hB;n Rs Llh.a‘j.

fam, S/o Naga Pl] al,
#eral. Bazaar Stresti,

- Post, Trichy-17,
Wetired Driver/8 G- - ate, -
Southern Reiluay. -

..

ee. APPLICANTS
[ OQContd./-



607,

608,

608,

610.

6%

612.

13,

614.

ST e T A W, o s e 2 i R e et e e e e

ee 16 o0

E,Abdul Razak,

S/o Mohamed Esuff,

55, Mcolakollei Street,
Tennur Poet, Trichy-17,
Retired Shunter/B Crede,
Southern Railuay,

I. Innasimuthu,

S/o Inresimuthu,

Kalkothenur Villege,
Purothavkudi Post-621 372¢
Ilénga Kuchi, Trichy Qietzizt
Retired Oriveyr/ B Lrace,
Ssuthern Railiay.

S.Ruben Gregory, |

S/o D.T,A.SUndaram Piile”,
S/A, Convant Ryed, °
Contonezment, Trichv-1
Retired Guard/Specisl Grecd
Southern Railuay,

e

&

M,Kareem Balg,

S/o V.NMunveer Beig,
‘Np.13, Pensioner Stisst,
Kejapet, Trichy-1,
Retired Guerd,/A Grade,
Southern Rajluay,

D.Antonisamy,

§/o0 S.Doraisami Pillel,
“7~-B, 1st Street,
Dergisemgp@r ;-

Ttichy-1, Retired Driver,
B Grade, Southern Reiluay.

T.R.Ethirajan,

S/e Thiruvengedathan,

53, North Chithre ‘Street,
Srirangam, Trichy=-g, '
Retired Passenger Guerd,
Southern Railuay,

K.A.Raghavasimhan,

§/o C.knanthacharier,

1, South Devi Street,
Renganagar, Srirangam,
Trichy-6, Retired Guard/
R Grede, Southern Reiluay,

S.Murugesan,

S/o K.Subramanian,

Plot No.5, Thaimanevar Strest,
lyyappa Nager, Trichv-21,
Retired Pessenger Gueard,

_Seuthern Railuay,

o s e

P A ¥ oS MUsy e T i, (| T D e

\' Cte »

-
. - 7
. - ot

.+ PPPLICANTS,
...Contd./— ‘



(- ] ' oo 1T o

R.Visuanathan,
" S8/s N.R.Redhekrishnan,
615. 5., Sasthe Street,
Balaji ‘Nives, Ayyeppa Naoar,
Trichy-21., Retired Guard/
Specia. Grade, Southern
Railuay.,

Gerald Eduwerd Rodriques,
616, S/e Gereld tduerd, S

24/A Ardhi Bheguern Street,

Tendral Nager, i

KeK.Nager Fost;

Trichy-21.

. R,Rengasamy,
617. 8/o Remasamy Kavander,
: 62, Railway Celeny, .
Bells Ground,
Trichy-1., Retired,
Shunter B Grade,
~Seuthern Railuay,

- P.Raman, S/n Pitchai,
61a, 118, Péris Melguperai,
' Trichy-1, Retired,,

_ Eireman/A Grade,
+  Scuthern Reiluay.

- §£,9ethuraman, .
618« S/o0 Gopalsamy Naidu,:

‘ Crauford Reilugy Cnlony,
Trichy-20, Retired
Driver/#k Grade, Southerr’
Railuay.

S,Thangarsj, _
S/e.M,S5ebastian,
5/24, Thirunagar,
Pepmalai, Trichy-4. 2
Retired. Shunter/d8 Graage,
"~ Southern Railway.

620,

\ D,Devadoss Alfred,
€21, ~ S/o R.P.Devasirvatham Pillei,
~- 1537, Muthuraja Street, '
adldr Chatram, Trichy-1.
irgWaGuard/Passenger,

’fA{cJBhééﬁ\SQiluay.
O\
jeievi Ne idu,

/i hanamani Couliny,
puram, Trichv-i,
river, Southern

. ... APPLICANTS
- o " ...Contd./-



623,

624,

625,

626,

6277,

623,

630;

€31,

T 78 [ ¥

§,Krishnan,
S/o T.E.Sarangapani Neidu,

61 Dngrvethl Amman Koil Street,

Srirangam, Trichy-6,
Retined Guerd/k Speciasl Grede,
Southern Reiluay, - ‘

'T.V.Néganathan,

136, North Chithirai-®
Stzeet, Srivangam,
T-ichy~-6, Retired,
Guard/h 2pecial Grade,
Scuthern Rsiluay,

R.NarayanaSamg, A
187, Chitrei Street,
Srirangam, Trichy-6
Retired Guard/8 Grade,
Southern Railuey.

KeNeSubramanian,

Nerth Chithirei Street;
Srirangam, Trichy-€
Retired Cua~d/A Gtade;
Scuthern Railuay.

L+M.Rangenathan,

S/o T,Lachumanarn;

71, Kendi Street,
Srirangam, irichv-a -

‘Retired Guerd/B Grade,

Snuthern Raeiluay,

SchYémUnaChari, v '
S/e T.Rengaswemy Thathacuazsler,

63, Uest Uttra Street,

-Srirangem, Trichy-6,
Rétired-Guard/A grade,
‘Southavy Railuay.

S,Veerappan, .
$/o G.Soundarara Pillsi,
143, Main Road,
Sangiliendapuram,
Trichy-1. Retired Driver/

A Special, Southern Railuay.

- A.M.Jeseph, S/o A.Binbrose,
. No,18, Pattakara Street,
'‘Palakkarai, Trichy-1.

Retired Guard/A
Scuthern Rziluay.,

S.A;ﬁdaikalasamy,

'$/o0 S,krul Pillai,

26, Sekkadi Street,
Palakkarai, Trichy-1.
Retired Guard/B, '
Southern Railusay,

E" -~ k)
3

an B

-

... APPLICANTS.
QQDCOhtdc/’

[
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: K.R.Se!varengam,- . -
632 No.48, Palayakayil Strest,
*  Palekkerai, Trichy
Retired Special Greds Griaxd
Southern‘Railuay., ’

: C.Antunyeemy, '
633, S/e P.S.Chinniah Udayer,
* 15, Sugadoss Mandy Street,
Babu Road, Trichy-2,

k.Syed Jaffer,
- 3/‘ SyCd Ahxamnd,v v
634, 6, North SUankara'Street,
" Near Babu Road,
Trichy-8, Retired Uriver/
A, Southern Railuay,

- V,Periyasamy, '
635, S/o C.Veithialingam,
' 32, Kazapettai Lirs,
Bazaar ‘Street,
Trichy-1, Retired Guarc’
R, Southern Railway,

. V.Rlagirisuamy,

636, S/o N.S.Vsergsuamy Naidr,
8, Dcctor Issac Lane,
Sangiliandapuram,
Trichy-1, Retirsc Gocds
Guard, Southern Railuay,

.. S,Abdul Subhan, L -
637. S/o Shaik Babjza, |
- 38, Sathyamoorthy Street,
Senthaﬁneerpuram, '
Trichy-4., Retired Guard
R Grede, Southern Railuay,

<g = H.Rmmer Basha,

38, S/c Md.Hassain, 23-A,
Varathamasemet Street,
Sangiliandapuram, ,
Trichy-1, Retired Driver/
k., Southern Rafluay,

ST

malepal,

/yﬁ§Eﬁ§@iraju Chettiar,
ReJapettai Main Road
hyS: Re tired Guard/h,
iluay.,

iy

thern Railuay, - ‘oo APPLICANTS
V \ s .J“htd./-’

¢




641,

642,

643,

644,

645,

646,

647, .

648,

s BN .,

A.Ramu, -

S/o Appavu Karukechi,

69, New Street,
8lkakedsi, Contonement,
Trichy-1., Retired Driver,/
B, Southern Raeiluay

R.,Kaliamoarthy,
5/0 K.Remasamy, 1,
Kannagl Strest,

. Subremaifenurem,
Trichy-20,, Retired
Shunting Driver,
Southern Rgiluays,:

M.Oeraisamy,

S/6 V,Maruthamuthu,

23-C, Akrna Nagar,

- Subramaniapuram,
Trichy-20., Retirsd
Driver/&, Southern Railuey,

R.Mazharul Hagq,

S/o S.Ahdul Razek, 24,

Syeda Mohamed RoutFer Strect,
Beemenagar, Trfichy-1,,
Ret.red Guard-R, Southern
Railuey.

A.Fnthony Louls,

S/w C.Arckiasami Pillz:,
91, Keele Padayschi Street,
Near Eda Street,
Palakkarai, Trichy-1
Retired Guard/A, Southern
Railuayn

P.Venkatesan,

S/o C.Perumsl Naidu,

65, Highuways Cclony,
Subremaniapuram, Trichy-20,
Retired Driver/ﬁ-Spl.
Southern Railuay,

K.Meenakshisundaram,

5/0 M.Kumarasamy P:illai,
S5i, Annamalai Street,
Erode, Retired Guard-A,
Southern Railuay,

P.Arputham, $/e A,Peter,

47-8B, Annen Iilam,

Rzad Nagar,

Suramangalam Post

Selem-3, Retired Orives/

B, Southern Reiluay
v |

3 TP

oo RPPLICANTS

' .Cﬂnfd-/’-. .
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A Periasamy,

645 vS/o E.Kolandan, 23,
I *vac Street,

| Kollampalayam, .

: Ervde-638 002,
Periyar District,
Retired Guard/k,
Southern Railuay.

- V,Palanisamy,
‘ S/o NeVelu Paknadi,
650, 10/92-C, Nanjundepuren Rouwd,
' -Podanu;, CoimLatcr° Cistrict,
Retired Guarnd/R $i51,
Southern Railuay,

_ R Venkatachalam,
651 S/- K.Ramasamy “dayar,
S 1M7- A., 01d Pagnur,
Ramjee Nagar Post,
Trichy-S Retirec Shunter-
Briver, Scutherr Raiiusy.

| S.307saimary,
: 652 5/0 G.Saveriinuthu,
~77* 5/218, Muthukulem Villege,
N.Ke ttupattl Post,
Via, Ramies NageL
'Trlchy-,. Retired Drives/
B, Southern Reiluay,

ki . AJ.Ramenathan,
o 653, '3-A, Pachaimpps Mudali Streot,
Kumbakenam, Thanjavur District
1 Retired Guerd/A, Southern
B Ralluay.

| Kafbdul Mahh

1 o S/o Khader Shau Rouwther

1 654¢ 32, ‘Periyar Street,
Subramanlapuram S : ,
Trichy-20, Retired ahuntpr/ : g
B, Seuthern Railuway, .

alan, \
/ﬁﬁiEEzg‘ urlnanSan,
2 é“ pwalany Quarters,
/ iw_yvumb Oﬁ@m—612 001.,
« -Reti ward, Southern-

R o
40
““\

@y

imuthu,

¥ancor

: ;lqdei bost

° %—ia.Elanoa&U“lchi,‘
Trichy DBistrict, Retlred
Fireman/B 50u+hern : - APPLICANTS
Rallua . P

V/ Y L RE . ) . ...Contd /




. 658,

659,

660,

661,

662,

663,

664,

' 5/0 K.Somasundarain ~illai.

“ 0[3 aC_ 3nnath an ’
S,/o AArakiyam, 11/4,

 Savariarkoil Street,

Woraiyir Post,

‘Trichy-3, Retired
'Fireman/A,

Seuthern Railuay,

S.Abdul Kareem Sehib,

S/ Sheik Ahmed, 73,
. Centval Bazar, Tennur Poaty

Trichy-17,; Retired.;
Specinl Diteox/F
Snuthern Railuev.

R.Soundararajulu,

S/o G,Rajamanner Naidu,

25, Genersl Bazzar Strecy, .
Tennur Post, Tricny=i7
Retired Guard/R Specied,
Seuthern Railuav.

" R.Vairaperummal,

S/o Ramasamy Pillel,

28, Krishnapurair,

Middle Street, Tharanei.r,
Thanjevur Roed, Trichy-8,
Retired Driver/C,
Scuthern Railuay.

M.&ivasubremanian,

8/o 5,Menickam Pillai,

House Ne.20/C-1,

bnna Nagar,
Subramaniapuram,
Trichy-20, Retired Shunter/
B, Scuthern Railuey.

P, Padmanathan,

8,0 K,Parthasarsthi,

-21/3, Eoonnaiye Celany,

Devarsya Nager,
Trichy-21, Retired Mail
Guard/A.Spl. Southern,

Railuay.

S.Md,Mahboob Ali Khan,
£/o b Sher hli Khan,
16/5, Fourth Street,
Renganagar, [richy-21
Retired Passenger Guara,

‘Southern Reilway.

S.Dekshinamocrthy3

17, E.B.Solony, Khajemalai,
Trichy-23, Retired Guard/A
Southern Railuay.

‘\ ) ' ; .,.~'. ..

... RPPLICANT
. . QQ‘Contd,./"




O V7Krishnamurthy,
= S/m C,Venugopsl Raju,
665, gopa aj
6 14, Kumaran Street, ’
Melakaikandarkottai
Trichy-11, Retired
Guard/A, §outhern Railuay.

R.Amalanathan,

S/o Rayappa Asariyar,
666. . 70, Krishnamoorthy Nsuger,

Meter Factory Road,

Trichy-21.,, Re‘ired Qriver,

R, Southern Railuav,

T.K.Rajagopalan, .
- S/o T.V.Krishnasamy Iyengar
667, 2, First Street, Kallulu¢};.
'Illupur Road, Trlchy -20
Retired Passenger Guard,
Southern Reiluay,

g/Ka§UEbair§m, ’ ' 5).N0,596 to 668 are/.
o L umvalingam “1*c19 applicanis en O0.K.79/93,
662, 46~-B, Ramakrishra Nagar, '
KalTukuzhi Trichy-20,
Retired D*lwer, ScuthPLn
Rallmaj.

‘ "G, Kuppusemy -

660 5/0 Govinda Asary,:

*  6/R, Samynathan Street,
Melakélkandharkottai,Post,
Trichy-11., Resired Driver/
A Scuthern Ra luay,

T V Arunachalen, =
" 8/6 T.h.Venkatachalam Pillaf,
670. s56-K, Mudaliaer Ztreet,
Uur1vur Fost, ;;1chy-3.,
Retired Guard/?
Southern ?allua/

R.Krishnasamy, ° '
671. 5/0 A, Ramassmy lyyangar,
3, - §r1n1Vasa Pillai Street,
‘Near Satyanarsyaha Temple,
"est Mambalam, Masdras - 600 G33
<Ned Passenge: Guard
nn Railuay,

my Neicrer,
ﬁr'malal Maicker,

f frst Street,
pa~t1 Village,

r, Tricr u‘st';cv.,
Fireman, Scythern ’ .

T eees RPPLICANTS.
S : i . . ...Ccntd,./-

¢



673,

674.

.vl Pa L 2 J
KeM.Abdul Majeeth,

' S/o KeThangemeera Noh&dpen,

B.249, B.H.E,L, Tounship,
Ranipet-632 406, Nerth MArcot
Distri~t, Retired Shunter,
Southern Reiluay,

N.Krishnasamy,

S ® Naraysnasamy Pillai,

27/3; Sakthi Vindyagar Streer,
Crawford, Trichy-12, B

"Retired Driver/ﬂ, Sauthzir

675,

675,

677,

673,

6¢0;

Y

Railuay,

B.Amirthalingam,
S/o'N.Ganapathy,
Periyar Street,

- Kelakalkanderkcttai,

Trichy-11,, Retirad Drivar/A,
Scuthern Railuay,

S.Andreu, S/c 5. Samized,

‘Guru Illem, 3rd Stiraeet,
«E(E.Colony, Maherajopuran,

Villupuran, Ssuth Arcot
District,, Re+tivod Fassanoer
Driver, Southkern Railuay,

T.Rergasamy, :
S/e 3,Thangavely Psari,

25, Syndaram Pillai Thottan
’ ~ v e 3 -~ ,
Edamalaifacti Fuihur, -

Triph/-12,, Retired éhunter,
Southe:n_Railuay,

M.Gpvindaraju,

8/0 Mutrukrishna Neidu,
NatherSa;alliVasal,

Samyaal ~hoppu, House No, 37,
Trichy-8, Retired Shunter,
Southern Railuay, '

R.Rbdul Raraman,

-8/0 G,hbdu. Kareem,

6/B, Jalla. Pakkiri Street,
Madurai Road, Trichy-8, '
Retired Dr:ver/Special Grada,
Southern Reiluay,

K.Ra*agonal,

S/o 2.Krisinasamy Naidu,
91, SINCO Zolony, -
Edaralaipatti Puthur,
Sundaram Pillai Thotten,
Trichy-12, Fetited Shuster,

Southern Ra.luay,

|
|

_esec. APPLICANTS.

¢seContd, /-



. e 8 BS [ 2R ]
G ¢Kuppusamy Nalcker,
S/o M.Gengathara Naicker,
69, Illengao Street,
Pinmalaipatty, Trlchy-dg,
Retired Shunter/B
Southern Réiluay.

681

o C.Andi, S/e Chinnaiyan,
682, N,Kuttappattu,
Ramjee Nagar Post,
Ambedkar Nagar, Trichy-Y,
‘Retired Shunter, ¥
Southern Railuay.,

. A.M.Skill, S§/o0 E,3kill,
683, 124, Crauford Colony,
Crawford, Trichy-12,,
Retired Shunter,
Southern Railuay,

, S.Abdul Kareem, -
684. s/o Shalk Ibrahinm,
e So/Pd, *ngarathropu
. Trlchy—l Retirec Ahunter
Driver/R, Southern Ruiluay,

J Issac, S/e R,Jzseph Pilicy, .

685, 36, Raghavachary Street,
Semblam Post, Pe&aﬁbur._
Madras-600 311 Petiied
Driver/Spl. Soutwerw Reiluway.

.0 R. Gopalakrlshnan,,
6.‘ S/O 5.Patuoi\11°hﬁcr 27 3,
*  Sethurama Pillai aolony,
i Trlchy-ZD Retire3 Shunter,
: Sauthern Ralluay.

. N Jeyaraman, ‘
607, 5/c «K.L.Naresa kyyar,
92-0, Narasimme Rehary Colony,
_ Nanjikottai Road, Thanjavur -
613 001.; Retired Fass., yuard

6855 et . Sadaya Mudeliarz,
ot 321‘ Vandiyar Colony,
Thillei Neyar, Velar Read,
Thanjevur, Retired Guard/A
W/SOUthern Railuay.'

¢, ., APPLICANTS.

 +sContd, /-
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690,

691,

692,

663,

694,

655,

6S 6.

697,

. ‘e 86 e
k,Velayuthan,
5/0 R,Annamelel,
12/VI 2364, Pookksra
- Vastha New Street,
Thenjasur - 613 001,
Retired Driver/h
Southern Railusy,

R.Murugaiyen,

S/o Ramasamy Konar,

Nenin Nagar,
Udayamarthandapuram Pcst,

- 614 706, Thircthureiponaui,
Taluk, Retired Sucrd/C,
Southern Railuay,

R.Gopulekrishnan,

5/a K,Ramanujam Naidu,

Plot No,19, kbraham Fandither
Nagar, Via, Sivaji Nacar,
Thanjavur - 1,, Retired
Driver/A, Southern Pailuay.

P.Srinivasan, o
S/o Pachaiyappa Mudaliyer,
112, B/4, Mudalivar Streat,
Mudaliyar Chethiranm, _
Trichy-1, Retired Guard/A,
Southern Railuay, . _

G.Kalysnasundaram, .

§/o M,Gcvindasani Fillal,
Mooppanar Street,
bmmanpetei, Vedigpuzam Pzt
Pin.- 613 205, Thanjevur
District, Retired Guard/A,
Southern Railuay, -

K.Sanniyasi,

S/c Kesava Padayachi,

18, Kamper Street,
Senthaneerpuram, Trichy-4,
Retired Driver/C, .
Southern Railway.
K.Sankaranarayanan,

$/o V.Loganathan, . :
C.99/R, North East Extension,
7th Cross, Thillei Nagar,
Trichy-18, Retired Guard/Spl,
Scuthern Railuay,

S.Periyasamy, S/o Sangiii,
Docr No,59/9, Mudaliyar
Chetram, Muneeswarsn Koil
Street, Tiichy-1., Retired
Driver, Southern Railuay, -

\L/

A

" ves APPLICANTS
~.;..;COntd./~



638,

699,

700,

ko L LR

e W e

oo BT 4y

:K.Nandégopal,“'

S/OAL.KrishLasamy,

43, Brindavan Street,
Indire "Nagar, LIC Colony,
Trichy-21,, DOriver/f,Spl.
Retired, Scuthern Railuay,

T.R.Balssubremanien,

'S/o Rathinam, 168,

North. Street,
Tiruvaiyaru 613 204
Retired Dr.yer/p

‘Southern Railuay,

§/0 R, -Babu Sahib,

Retired Passenger Oriver,
Southern Reiluay,
Meenkara Street, Ternur,
Trichy-17,

'S

P.Gouwrisundaram, -

S/o 5,Periasamy,. 105-2,
Manickapucem Nacu Street,
Melapuaur, Trichy-1.,
Retired Guerd/A,

Southern Railway,

e ey ",_ .o
T¢Ramashidrdran, . .

§/e M,Thangsvelli, 5, -

- Bharethy Desen Strast;-

Kilpgrumpakkefi,; - .7 .
Viilupurem = 605 ‘602, ..

Retired Driver/8,
§qqthe?n Rai1Ugyg F

F.Ganesan, " .

:8/6 :Packri-Theyar,. -

2/257, "Teluk Office Road,
Fhifuthureipoondi 614 713,
Retired Driver h,
Southern Railuay,
R ST

' Nffice, - -,

Jf ichy=17,
iver/Spl,,

g ;R'ailua)'o

vu.. APPLICANTS

«+.Contd, /-
c ‘



. V.Velu,

Ch06 -§/0 Valyapuri,
* Frethiyur, Iniyanur 'Road,

House No,33, Trichy-9,

Retired Shunter,
Southern Railuway, ' S

", 9,Marimuthu, :
2687, S/u M Slngara Paiayachi,
e 2”!/5 ‘Railuay Coloany,
kallukuzhi Trichy-20,
Retired ohunter,
Southern Railuay,

P,Mamundy, '
708, /o Pelaniyandi, 42uA,
ot Mudukkupatti,
- Yudukottai Read, . .
Trichy-20 Ratlred Shunter,
Scuthegrn éailuay.

T, Innesimuthu,
- S/o $.Thomas, 13,
709. West Nariyanatha»u'am
y Dindigul, Retired uh'nb.r,
Southern Relluay. F

-k, Sawarimuthu,
710, _fS/o Rruleppan, 9/5,
. Nif.Caliny 6th "raqs,
Trichy-20, Retived Shurdcs,
Southern Ralluay;
' A Nuthusamy
7114+ /o R Thanarikevander, 31,
» P¥B.S.Colany, Pudykottei
- Rdad; Trichy-20, Retired
Shunter, Southern Railuay,

S, Palanlyandi .
712, S/o Sataiyan, 31/3
h ‘Palaniyandavar K01l Street,
- Innamkelathur, Trichy Distric
Retlred Shunter, Southern
. € ; Ralluay.

C -, K M.Arumugham, :
713, . S/o Kuthian elias Malayendi, S
- . 4/93, PalaniyandaVar Koil P X
-S¢reet, Innemkolathur, \; .
: Trichy. Retired Shunter, A
Southern Palluay. B ’ S ;
. 5 Kandaaam‘ o '
774, ,5 0 Subbaraga uevander,
o Kadechanallur Post,
42 ; Bast Thottipalayam, - «
Erode-s, Retired Shunting S

. Priver, Southern Reiluay. ..._AEPLégAyTS
i . ess s on LY A

e



716.

- N,

1.

- By huvocete Shri FeShiven

+489,,

V. Thiep?ra ehy -
S/O Veﬁketachglam._
136, R.M.,8.,Colony,

-NanJeekottai Road, -

Trichy - 6, Retired berbr/
kK Special, Southern R iluey.

& GeRouse, S/0 SamUel Rouso,
35, Kenadi Street,
Subremenispurem,

Trichy - I0,Retired &hunter,
Southern R:lluay.A

ReVo Ponnalyan,

5/0 R V?leelu, 14-8,

Szint kntony's Uhurch ian:,
Negepattinem = 517 001
Retired Driver/A,

Southern Railuey,

718.'

NsRzjamanickam,

$/0 Nereyenpasemy Pillei,
18, Nethaji Street,
Kamare jepurem, -
Rajakilpakkam Past,
Madres - 600 073
Rotired Driver,
Sotitherii Rejluzy,

By khcdvocete Shri KeSubbs Re u

'57/90,416/90, 320/32, 298/s2'

S1,Noss 669 to 718 afe
‘applicants in 0,k, 80/93

An Ouk.Nos, %95 to 403/91,
2nd 377/92

By hdvocete ‘Shri ReBheskeren in OdkoNos, 44/93 to 76/93,

By kdvocete Shri Vijeyen vey

Versus

Chairman,
Reilu®y Board,
Reil Bhaven,
~Neuw DElhi'

Nitial

in O.h.Nos, 77/93 & 78/93,

in UakoNose 79/93 & 80/93

.ReSpondent - 1 in 0. & Nos,

395 to 403/9%, 79/93 80/93
Rt:‘il?Onubht -.2 1n DO&ONOS. 57/90, .

* 416/30,320/92, 293/92 377/92 2hd

44 to 76/93.

Reshondent = 1 1n U.S.Nas. 57/90,
415/90,320/92,298/92,377/92 and
44 4o 76/93

end.Respondent - 4 in 0.k Noss’
395 to 403/91,

"i..e Respondents,

Contd, /-



5.

6.

7

RS . L

-~ =

'.090;. . o

Union of India

through . the Generel
Maneger,Southern Railurys,
Perk .own, Madres - 3

Respondent - 1 in B.ANes |
77/93 énd 78/93 -
Respondent - 2 in O.R.Nos.
395 to|403/91,79/93 & 80/93.
Respondent - 3 in O.k.Nos,
57/90,416/90,320/92,298/92,
377/92|2nd 44/93 to 76/93.

The Chief Personnel UfFicer,Responjent - 2 in O.A.Nos,.

Southern Reziluay,
Park Toun, Madres - 3

Divisional Reiluey
Maneger,Socthern Reailueys,
Mysore.’

Senior Divisicnel
AT NS Al
Palghat ‘

The Divisional Personrnel
-Officer,Southern Reliluoy,
Madurei Division,
Medurai, )

The Divisicnal
Superintendert,

Southern Reailuay,

Divisionzl Office,Pelghet,

“The Division2l Reiluey

tianager, R
Scuthern Reailuay.,
Bengeliore,

- .77/93 and 78/93

Resrendent - 3 in 0.k Nos,
39¢ 4o £03/21., .
Rosnovident - 4 in O.ksNos,
£7/97,6416/90,326/92,298/92
and 377/92

Respondent - 3 in Ok .N0,77/93

neepandant - 3 in O,F;Nom 78/93

Respondent - 4 in O.A.Nos,
4479% |t 76/93 '

Ressondent - 5 in O.k.Nos, -
320427,298/92 and 377/92. -

L] s.b LI I RespondentSQ

(By kdvocate Shri K.R.D.Karentt for Shri k.N.Venugopela
Gowdr, Rriluey Advocete for respondents in all the

epplio?tions).

v

(X X Contd/- .
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ORDER OF THE FULL BENCH -

Shri Justice V.S. Malimath, Chairman:

These cases have been plated before the Full Bench as ‘per
the directions made by the Chairman by his order dated 23.10.1992

“in exercise of the powers conferred by Section 5[4]({d) of the

Adrm.nist.ratme Tnhmals Act, 1985, after transferrmg the cases'
of the Madras and Ernakulam Benches and -clubbing than with the
cases of the Bangalore Bench. The reason for the reference is
the qulici:irxg'views taken by differen t, benches, one vies;l having
been taken by the Ernakulam ‘Be'nch in its arder made in application
K-269/88 dated 20.4.1990 and a contrary view taken by the Princi-
pal Bench and the Ahmedabad Bench in O.A. No.15‘72/88' and O.A;.
Nos.351 to 423/88 respeétively. We shall now proceed to state

briefly the relevant facts as follows:

\
.

2. 'T'he applicants in all these. cases are employeea of the Indian
Railways serving in d'ifferenﬁ Divisions as Drivers, Qé;ds, Shun-
ters, etc. who belong to the category called the running staff.
The applicants retired from ser\}ice between 1976 and 4.12.198&3.
They have in these cases prayed for directions to the _ieépondents

"to grant them pension and other netiranent benefits by taking

‘mto acoount running allowance not exceedlng 75% of the:.r pay. :

79 and not exceeding 55% of the running allowance.

iring after 1.4.1979. To appreciate the rival con-

" governing the applicants conditiorsof service in regard to pension

. and othér retirement benefits. ¢
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3. In pursuance of the recammendati

ons of the Third Pay Commi-

ssion the pay éééles of the employees of the Indian Railways

including those. of the running staf!

from 1.1.1973 by the rules called

of Pay Rules, 1973' [hereinafter refe

| were revised with effect

'Railway Servants Revision

rred to as the 'Revision -

of Pay Scale Rules'] made by the President in exercise of the

powers conferred by the proviso to Arti

of India.
increase in the substantive pay of al
staff. So far as the grant and quar
the same is xegulatéd by étathtory
proviso to Article 309 of the Const
retirement benefits depend upon the
retiring employee was drawing before
rules govern

of pension and other retirement benef

It is enough to state th:
1

~le 309 of the Constitution

at there was . considerable
the nenbers of the running
itum of pension is concerned
provis”ions made under the

itution. Pension and other

average emoluments that the

his retirement. Statutory

xx determination of average emolument for grant

its. The relevant statutory

rules that were in force when the revision of ‘pay scale rules

came into force on 1.1 .1973_are extract

"254-. [C.S.R. 486]

- BEwoluments and Average Bnoiuments:

ed as follows:

The

term "Eroluments”, used in these
and includes:-
[a] Pay other than that drawn in
[b] fersonal allowance, which

loss of substantive pay in respect
than a tenure post,

Note: Personal pay granted in lieu

in respect of a permanent post othe
be treated as personal allowance for f
Personal pay granted on any other pe
not be treated as personal allowance

by the President.

’

Ru
which the Officer was rece1vmg immedi

or [ii] with .th
Government of India, for any other per

iles, means the emoluments
ately before his retirement.

tenure post; PN

O ]

s granted J[1] "iny lieu of
of- a pernanent post Sther
= spec1f1c sanction of the
sonal conmderatlons. %

°
Of loSs, substant1ve~ y
r than a-gtenure post shﬁl
‘he purpose ‘of - this arMcle.
rsonal. considerdtions ‘shall
> unless othprwise -directed

1




[c] fees or commission if they are the authorized emoluments
of an appointment, and are in addition to pay. In this case
"Emouments" means the average earnings for the last six months
of service;

[d] acting allowance of an Officer without a substantive
appointment if the acting service counts under Rule 2409 [C.S.R.
3711, and allowances drawn by an Officer appointed provisionally
substantively or appointed substantively pro tempore or in an
officiating-capacity to an office which is substantively vacant
and on which no Officer has a lien or to an Office temporarily
vacant in consequence of the absence of the permanent incumbent
on leave without allowances or on transfer to foreign service;

[e] deputation [duty] allowances;

[£] duty allowahces [special pay]; and

{g]{i] For the purpose of calculation of average emoluments:
Actual amount of running allowances drawn by the Railway servant

during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above. '

[ii] For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately
preceding the date of quitting service limited to 75% of the
monthly average of the other emoluments reckoned in terms of
items [a] to [f] above drawn during the same period.

Note: In the case of an Officer with a substantive appointment
who officiates in another appointment or holds a temporary
appointment, "Emoluments' means:

fal the emoluments which would be taken into account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or

[b] the emoluments which would have been taken into account
under this Rule had he remained in this substantive appointment
wvhichever are more favourable to him.

2544-A, [C.S.R. 486-A]: Same as otherwise provided in Rule- 2544-B
[C.S.R. 86-B]. 1In respect of Officers retiring from service
on or after the 1st November, 1959, the term “emoluments" means
' luments which the officer was receiving immediately before

frement and includes:- , o

 Sibstantive pay in respect of a permanent post, other
\ ’4{5 \ n a tenure post, held in a substantive capacity;

o !sonal allowance which is granted in lieu of loss
J: substantive pay in respect of a permanent post,
‘Oner than a tenure post; '

special pay attached to a post other than a tenure
post, 'when the special pay has been sanctioned - perma-
nently and the post is a held in a substanfive capacity;
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[dajf] For'the purpose of calculation of average emoluments:
With effect from 1st September, 1962, [save as otherwise provided
in Rule 2544-B [C.S.R. 486-B] one-half |of:

i. the differénce between the total emoluments referred to
-in items [a], (b] and [c] above [and the pay actually drawn
in higher officiating or temporary appointments;

~ii. Special pay other than that referred to in clause [c] above.

iii. pay drawn in temporary or officiatiing appointments; -
iv. personal allowance other than that referred to in clause
[b] ahove;

v. the difference between the substantive pay and the pay actu-
ally dravn in higher tenure appointment{s], whether held
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment[s], does not qualify for
‘the grant of a special additional [pension. .

[2] For the purpose of emoluments for [ordinary] gratuity and/or
death-cum-retirement gratuity. The difference between the average
emolunents in respect of items [a] to [d][1] above calculated
upon the last one year of service and the last substantive emolu-
ments as per items [a] to [c] above. :

[e][1] For the purpose of calculation of average emoluments:
The actual amount of the running allcwhnce drawn during the month
limited to a maximum of 75% of other emoluments reckoned in terms
of [a] to [c] and [d][1] above. : '

[2] For the purpose of emoluments of [ordinary] gratuity/death--
Ccum-retirement gratuity:- The monthly gverage of running allowance
drawn during the 365 days of running (duty immediately preceding
the date of quitting service limited to 75% of the monthly average
of other emoluments reckoned in terms of [a] to [c] and [d][2]
above drawn during the same period. .

Note[1]: If immediately before his retirement or death, an officer
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or
death~cum-retirement gratuity should be taken at what _I;hey would
have been had he not been absent from duty. ToRAT
-, N

Provided that the amount of grafuity is fof increasdd ‘on
accamt of increase in pay not actually drawn and that bene“f:j"
of higher officiating or temporary pay is gi\ré‘n only if it"is”
certified that he would have continued to holdtRe higher officia«.
ting or temporary appointment but for his .procgec}g'qlg on leave, 1723.{__

&, . A
Note [2]: In case where a temporary |officer whga ",t_s"‘Ser\'}ﬁé
after completing three years' Service- is appointed subééantiVely
to a permanent post any time during the last three years of his
service the emoluments drawn by him |after completion - of three
years' service during the period he was not holding a permanent
post shall be treated as if drawn in| a permanent epost *held in
substantive capacity. .
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2544-B [C.S.R. 486-Bl.[1]: If an officer holding a permanent
post in substantive capacity:-

[a) officiates in a higher permanent post [other than a tenure

- post] or holds a higher temporary post [other than a tenure
post] borne on a cadre which includes permanent post on
the same time scale as the temporary post, continuously
for not less than three years, and retires or dies while
so officiating or holding the higher post; or

[b] is confirmed in such higher permanent post at any time during
the last three years of his service after having officiated
in that post continuously for three years or more.

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A [C.S.R. 486-A) as if he
held in substantive capacity a permanent post on a time scale
identical with that of the higher post.

[2] For computing the length of continous service in respect

~of the higher post under clause [1], all kinds of leave all

periods during which an Officer officiated in a permanent post
or held a temporary post on identical or higher time scale and
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
on leave or serving in other post or going ‘on deputation or
foreign service as the case may be, the Officer concerned would
have officiated in or held the higher post. '

[This will take effect frcm vlst september 1962]

2544-C [C.S.R. 486-C] - In respect of Rallway servants quitting
service on or after the 15th June, 1968, "emoluments' shall mean
the "pay" as defined in Rule 2003[21], which the Railway servant
was receiving immediately before quitting service. Provided
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cum-retirement gratuity will be given only if such
pay was/would have been drawn continuously for a period of not
less -than 22 days. "Average emoluments" shall mean the average
of the emoluments as defined ahove calculated upon the last three
years of service.

In the case of runnmg staff emoluments for [ordinary]/Gra-
th-cum-retirement gratuity will also include the monthly
&g ‘*of runnmg allowance drawn during the 365 days of runm.ng

the emoluments as defined above. For the purpose of
hEiidn of average emoluments the actual amount of the running
vethiedl drawn during the month limited to a maximum of 75%

aey) .emQluments as defined above shall also be taken into

If a Railway servant, immediately before his retlrement

T or death, etc., has been absent from duty or on leave with allo-



- under consideration of the Board.
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wances [mcludmg leave preparato
service or having been suspended bu

to retirement] or on foreign
reingtated without forfeiture

of qualifying service, his emoluments should be taken at what
they would have been had he not been on such leave or foreign

service or suspension.

Provided that the :emoluments shall not be increased on acc-

ount of increase in pay, not actually
of higher officiating or temporary pay
certified that he would have continued to
ting or temporary appointment but for his

drawn and that benefit
is given only if it is
hold the higher officia-
proceeding on leave. -

[2] Pay drawn in tenure appointments will count for persons

governed by the Railway Pensmn Rules, 1950,

It is clear from Ruleé 2544[g] that one
- constitutes average errblunerits is the a

allowance drawn by the Railways servant

of the canponehf:s: that
ctual amount of running

Juring the month, liénited

to a maximm of 75% of the other emoluments reckoned in terms

sub-clauses
of /[a] to [f] of the: sa1d rules. The

used in the rules mcludes pay and some
the revision of pay scale rules were
into force mth effect from 1.1.1973 in th

dations of tne Third Pay Conmlssmn JIO s

expressidr}_ ’emélmnents'
other aliqwancés. * When
promulgated and brought
e light of the recommen-

teps were simultaneously

taken to amend the statutory rules .regu].ating grant of :pension.
N N\

Persons retiring after 1.1.1973 who ha
of increase in pay in accordance with th
rules were entitled to:claim computation
into account the revised pay and the a(

previous
allowance drawn durmg the /month limite
of the emoluments whieh included the er

21.1.1974 the Railway Board by their I

directed as follows:

I

"The question of ‘rev151on of rules '

“various allowance consequent upon the
Pay Scales under Railway Services [Revis

Pendln
.on, the Board have decided as under:-

d received the benefit
le revision of pay scale

of their pension taking

d to a rrmmmng.of 75%
lhanced rev1§ed pay.

ed Pay] Rules, 1973 is
g final’ dec:.smn, there-

ctual amount of running

.etter -No.f PC III/73/RAA,‘.
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[i] Treatment of Running Allowance for various purposes in case

of Running 'Staff:

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with
reference to the pay of the Running Staff in Authorised
Scales of Pay may be allowed to continue.

[ii] Payment of ;Incentive Bonus:

The payment of Incentive Bonus to various categories of
Railway employees at present eligible for the same, may
be allowed to be paid at the existing hourly rates laid
down for each category based on their Authorised Pay Scales.
2. The payments as above will be provisional subject to adjust-
ment on the basis of final orders."
It is clear from this order that’pending decision to revise the
rules regulating grant of pensmn, the existing quantum of running
allowance ‘based on the prevallmg percentage laid down for various

purposes with reference to the pay of the runnmg staff in various

scales of pay'was allowed to continue. Thus the limit of 75%

prescribed by Rule 2544[g][i] was directed to be- continued..

The expression ‘'authorised scales of pay' in the context of the

revised pay scale rules which came into force on 1.1.1973 has
to be understood as pay authorised by the statutory rules that

were in force on the date of the order, 21.1.1974. The order

atede2] +1,.1974 did not therefore, in any manner affet the statu-

JU 4
oy
/.

iption regulating com_putation of emoluments and average

__tained in Rule 2544 for the purpose of grant of
efits. Any decision to modlfy the same wsuld have
hen the relevant statutory rules are amended in

w1th lawv. But what the Rallway Board did was to

attempt to modify the statutory rules by an executive order made :

on 22.3.1976 bearmg No.PC II/75/RA/I paragraphs T to,5 of whlch'

read as follows:



"The question of revision of rules regarding treatment of
Running Allowance as pay for certain|purposes consequent upon
the introduction of revised pay scales under Railway Services
[Revised Pay] Rules, 1973 has been under consideration of this
Ministry. It has now been decided that the existing rules in
this respect may be modified as follows in the case of Running
staff drawing pay in revised pay scales:

i, Pay for the purposes of pésses and PIOs shall be pay blus
40% of pay.

ii. Pay for the purpose of Ileave salary, Medical attendance |
and treatment, Educational Assistance and retirement benefits ¥
shall be pay plus actual amount of runmning allowance drawn f
subject to a maximum of 45% of pay.

iii. Pay for,. the purpose of fixation of| pay in stationmary posts,
Canpensatory [City] Allowance, House Rent Allowance and
rent for Railway quarers shall be pay plus 30% of pay.

2. These orders take effect from 1.4.1976.

3. The payments already allowed on provisional basis in terms
of para 2 of Railway Ministry's letter No. PC III/73/RA dated
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be ;
treated as final. !

4. The above has the sanction of the President. |

5. Hindi version of this letter will fdllows"

The limit of 75% of the actual amount of running allowance drawn
in the preceding month for the purpose |of coxnputation of emolu- i

ments for quantifying pension was reduced from 75% to 45%. The

statutory rules prescribing the maximum limit of 75% were, however

v

not amended,

4., But as the authorities threatened to give effect" to \the‘ -
o
Railway Board's order dated 22.3.1976 in preference, to the statu—

]

'tory rules Shri Dev Dutt Sharma and other| aggrleveé persons chall—

4"_' '

. R ..
‘enged the Railway Board'sorder dated 22.3. 1976 ig\ e ngh Ooux-e.

of Delhi in C.W.P. No.915/78. Consequent upon the e*f,tg’ >

of the Oentral Administrative Tribunal with effect fmm 1 ‘H 19 5

the said case stood transferred to the| Principal Bench of the
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‘Tribunal where it was renumbered as T No.410/85. The said appli-
cation was allowed by the Principal Bench by its order dated
6.8.1986 and the impugned orderof the Railway Board dated 22.3.7_6
was quashed. The respondents were directed to continue to make
payment beyond 31.3.1976 all retirement benefits in accordance
with the Railway Board's letter dated 21.1.1974 till such time
es the relevant rules in this .regard are amended in accordance
with law. The Railway Board's letter dated 21.1.1974, as already
- stated, {idq not affect the statt;ttory rlghts requlating pension.
On a proper consideration of the order we have noticed thet it
in terms stéte's that the limit 'px;escribed by the rules shall

continue until modified in accordance .wit‘n law.

5. We should advert, at i:his stage, to another order made by
‘the Railway Board by which the statutory limit which was reduced
to 453 by the Railway Board's order dated 22.3.1976 wasfenhanced
to 55% with effect frcxn. 1.4.1979. This order a‘lso suffered fram
the same infirmity from whichbthe earlier order dated 22.3.1976
suffered it being in conflict with the statutory rules. It could
not, therefore, have the legal effect of reducmg the statutory
limit of 75% fixed w1th relation to the ruming allowance by

Rule 2544[g].

¢ ;SRgi M.C. Srinivasan and 23 others filed an application
AN

8 before the Ernakulam Bench of the Tribunal in O.A.
20\ I &
J© for a direction to grant them pension by adding runn-

o "';L" upto a maximum of 75% of their pay for computation
r pension in accordance with the judgment of the Prmc1pal
Bench in T No.410/85._ During the pendency of the said application

| , the statutory rule 2544 was amended by the President in exercise

g
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of the power conferred by Article 309
the said amendment said rule g[i] and

of the Constitution. By

glii] of YRule 2544 were

amended firstly with effect from 1,1}1973 reducing the limit

of ruming allowance for the purpose o
emoluments from 75% te 45%. On the same
was made with effect‘ from 1.4.1979 ing
45% to 55%. Whereas the first amendmen
effect from 1.1.1973 tehe second amendme:
effect fram 1.4.1979. For the sake

extract the amendmentsi as follows:

f calculating the average
> day, a further amendment
'reasing the maximum from

t was given retrospective

nt was given retrospective

of convenience we shall

"Subject: Amerdment to Indian Railway Establishment Code-

Volume I & IT.

In exercise of the powers conferred by proviso to Article

309 of the Constitution of India, the
direct that Rule 1302, 1309,
Establishment Code, Volure I& IT [First
respectively] be amended as in the

Advance Correction

President is pleased to

1502 and| 2544 of Indian Railway

reprint and Fifth reprint
Slips

No.428, 429 & 430 R.I. and 405 R.II erclosed as Annexures 'A'.

IB' .C md 'D'

2. The amendment will be }effective from 1.1.1973.

3. This issues with the concurrence o
of the Ministry of Railways.

4, Hindi version is attached.

I the Finance Directorate

Sd/-[X. Venkatesan]

Director, Estabhsl’lmgpt [P&A]

DA:’As above RaJ.lway Boara. -
NO.E[P&A]II—SG/RS-B New Delhl, dat;ed 17.12. 1987";
o s 7;’ "AI\INE(URE 'D'
ADVANCE CORRECTION SLIP NO. 405 R’.’I;;\.\: *
RULE 2544 o b!ln

Sub-rule g[i] and g[ii] may be.substituted by the following:

¥
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gli] "For the purpose of calculation of average emluments:-
actual amount of running allowance drawn by the railway
servant during the month limited to a maximum of . 45%
of pay, in the revised scales of pay".

glii] "For the purpose of gratuity and/or death-cum-retirement
-gratuity: the monthly average of running allowances
drawn during the 365 days of running duty immediately
preceding the date of quitting service limited to 45%
of average pay drawn during the same period, in the
revised scales of pay."

[Authority: Ministry of Rallway s letters No.PC III/75/RA/1
dated  22.3.1976 as amended by letter of even number dated
23.6.1976].

EXPLANATTION: The Rule 2544 of Indian Railway Establishment Code,

‘Volume II [5th reprint] has been modified through acdininistrative

instructions issuved with the President's approval effective from
1.1.1973.  ‘These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central
Pay (Qomnission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect fram
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not
adversely effect any employee to whom these rules apply.

S3/-[K.VENKATESAN] -
Director, Establishment[P&A]
Railvay Board "

- "'Subject: Amendment to Indian Railway Establishment me—Vol.I&II.

In exercise of the powers conferred by Proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway
Bstablishment Code, Voluwe I & II [First reprint and Fifth reprint
respectively] be anended as in the Advance Correction slip No.437,
438, 43% R.I amd 407 R.II, enclosed as Annexures 'a', 'B', 'c'
and 'D' respectively.

,1s 1ssues w1th the concurrence of the Finance Directorate

Sd/-[X. VENKATESAN]
Director, Establishment, [P&R]
Railway Board.

New Delhi, dated 17.12.87"
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ADVANCE QORRECTION SLIP

"ANNEXURE ‘D'

NO.407 R.II

RULE 2544
Sub-Rule g[i] and g[ii] may be sul

rstituted by the following:

gli] "For the purpose of calculation of average emoluments:-
55¢ of basic average pay, |in the revised scales of
pay, drawn during the period;"

glii) "For the purpose of gratuityand/or death-cum-retirement
gratuity: 55% of basic awerage pay, in the revised
scales of pay, drawn during the period.:
AUTHORITY: [Ministry of Railway's letter No.E[P&A]II-80/-
RS-10 dated 17.7.1981]

EXPLANATION:

The Rule 2544 of Indian Railway

Establishment Code, Volume

IT [5th reprint] has: been modified thrdrugh administrative instruc-

tions issued with President's approva
These instructions were necessitated b
on the recommendations of 'Rumning Al
The purpose of this amendment is to g
administrative instructions with effd
which the instructions were issued. I
pective effect given to these rules
any employee, to whom these rules apply

Di

The amendment to the statutory rules |

the pendency of the OA the applicants

1 effective from 1.4.1979.
y the Government's decision
Llowance Committee [1980]°.
jive statutory force to the
xct from the same date on
t is certified that retros-
will not -adversely affect

Sd/-[ K VERIKATESAN
rector, Establishment [DP&A]
Railway Board."

having been effected during

amended their application

on 20.9.1989 challenging the two amendments in so far as they

ware given retrospective effect from 1.
tively. Their principal contention wa
have acquired vestea rights to rece

with the rules in force on the dates

that those rights of theirs cannot be také?'awéy by

amendments made to rules on 5.12.1988 by _gin Yo

effect to the same. This according to

unreasonable and arbitrary and thus violative of

v the Constitution of India. The Ermakulam BRench

1.1973 and 1.4.1979 respec-

5 that they, as p&gﬁ;ohgrs ,

ive pension ,m ‘- écxobrt.‘i'ahié_q
4 L. ' .

on which they retired an® =

G, WY

them is unj ¥4

Article 14 of
[ 4
consisting of
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Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan
by their .orde‘r dated 20.4.1990 allowed the said application,
quashed the notification datéd 15.12.1988 to the extent the amend-
ment to the | rules vWere -given retfospective effect and issued
a consequential di_fection to thé respondents tov grant or refix
.pension and other retirement benefits té the applicants as if
the amendment to Rulé 2544 had not been effected till 5.12.1988.
' as void

The clear effect of the decision is to declare/only that portion

of the amendment which gave retrospective effect, preserving

the prospective effect to the amendment with effect from 5.12.1988.
Therefore, those who retired befare 5.12.1988 were entitled to
count the runing allowance subject to a maximum of 75% of their

pay and allowances for the purpose of computing their pension.

7. The aforesaid decision of the Ernakulam Bench in O.A. No.K-

269/88 was challenged by the Union of India and others in Review

Application No.72/90. That Review Application was rejected by

a speaking order made on 25.7.1990.

8. Shri C.L. Mallick and others in 0.A. 1\’..0.1572/88.a:1d connected
épplications challenged the Railway Board's order dated 22.3.1976
and the amendments to Rule 2544 before the Principavl ‘Bench of
the CAT at New Delhi. They also prayed for a direction to campute

_retiral and other benefits in terms of the order of the Railway

R \ 2\
o I )% [

: L) f@% 1s fising that these respondents did not bring to the

lvgy Board and the General Manager, Northern Railway.
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to Rule 2544 was challenged before the Ernakulam Bench and that

a decision has been rendered on 20.4.1

ment to the extent they gave retrospective effeét.
on which the applicants presented their applications before the

Principal Bench, the Ernakulam Bench

decision. But the Frnakulam Bench

long before the Priricipal Bench decided

The applicants were obviocusly unware

be the reason for their not bringing t

Bench to the notice of the Principal Bench.

D90 striking down the amend-

On the date

had not yet rendered its
had rendered its decision
the  cases on 23.10.1991.
of the decision. That may
ne decision of the Ernakulam

But the  conduct

of the respondents is inexcusable as the Union of India was a

party to the proceédings before the
Principal Bench did not have the ben
Ernakulam Bench when the O.A. No.1
cases wers heard ard disposed of on 2
cations were dismissed repelling the
to the rules.
rights of the pens%ioners were not af
the rules on the ground that the t
retirement benefits they would have r
wae not reduced by the amended rule
of the Principal Bench applications
similarly situated persons before the
missed on 28.2.1992,
which was .
not bring

to the notice of the said

Ernakulam Bench in 0.A. K-269/88 to wh

3.10.1991.

The Principal Bench taok

Ernakulam Bench. Thus the
ofit of the decision of the
572/88 and other comnected
é—\ll these appli-
challenge to the amendment

the view that the vested

fected by the amendment of

otal amount of pension and
sceived before the amendment
5. PFollowing this decision
No.351 to 423[88 filed by

> Ahmedabad Bﬂnéh \?Jere dis-

It is surprising that the‘U'u,on dr, Indla

‘p\

one of the respondents befpre tner A?medabad Bencb dld .

Be;nch "

deélslon of'

ich :C.t*
0"‘ hd :
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9. It is for the first time after all these cases were referred
to th: Full Bench, transferred and clubbed together that the
Union of India and other contesting respondents in these cases
brought to the notice of this Full Bench the fact that Union
of India has challenged the ~decision of the Ernakulam Bench in
SLP No.10373/90 filed on 24.7.1990. The cownsel for the respon-
dents also inforﬁed us that the Special leave Petition and the
application for stay are pending and that the Supreme Court has
not granted any interim order staying the operation of the order

of the Ernakulam Bench.

10. It was contended by the learned counsel appearing for the
Union of India and other' contesting respondents in this batch
of cases that we should defer consideration of all these cases
and await the authoritative pronouncement of the Supreme Court
where they had challengad the decision of the Ernakulam‘ Bench.
In this comection reliance was placed on the decision of the

Supreme Court reported in ATIR 1986 SC 1323 D.K. TRIVEDI AND SONS

V. AMBALAIL, MANIRAI PATEL AND OTHERS. That was a case in which

l‘ 7 the Gujarath High Court had dismissed the writ petitions challen-
ging the validity of certain statutory provisions and directed
;; | the petitioners to approach the Supreme Court as similar matters

were pending there. It is in these circumstances that the Supreme

TENgbserved that the course -adopted by the High Court was
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These observations, it is obvious, were

to the context and the circumstances
the Tribunal under Article 141 of the

the principle of law laid down by the

made having regard
of the case. What binds
Constitution of India is

Supreme Court. It is not

possible to understand the decision of the Supreme Court as laying

down the principle that if an appeal is pending before the Sup-

reme Court in which the validity of a particular statutory provi-

sion is challenged, that the High Courts

are challenged in other cases, should

where the same provisions

defer cons iderétion until

the Supreme Court tenders the decisi¢on. The question whether

the hearing of the case before the High Court should be stayed

awaiting the decision of the Supreme Court depends upon the facts

and circumstances of each case. In the present batch of cases

we are oconcerned with the valuable rights of the aprlicants who

have retired between 1976 and 1988. These cases relate to re-

tirement benefits and any delay in disposal of these cases would

cause great hardship and prejudice to th

e old and retired pension-

ers. The SLP is pending before the Supreme Court from 24.7.1990

and the operation of the order of th¢ Ernakulam Bench has not

been stayed. Even then the applicants herein have not been given

the bernefit of the decision of the Ernakulam Bench in regard

to computation of their retirement benefits. Having regard to

all these circumstances we do not consider it just and proper

to stay the hearing of these cases and to await ,"ch_ueg;cjgcision

of the Supreme Court.

11. On behalf of the applicants it is

dispose of thes-é cases in the light of

Bench which has struck down the amendnent to Ru

extent retrospective effect has been g

of the applicants. On behalf of the

et

' g *}':"’"11 A S ‘

o s 7 e
conterﬁef! that we shodlq :
. *

Ltne

the declé;on’é’oﬁ@@gggku_;s %)

iven affecting ithe fights

respondentss howevér, it

1 and the Anmedabad Bench

e
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} ﬁaving taken a contrary view and_ uphgld the vali@ity of the
émendmentSv we should dismiss these applications following the
said decisions. They further contend that on mefits the decision

of Ernakulam Bench is wrong and that the view taken by the

Principal Bench and the Ahmedabad Bench is sound.

12. At the outset we must observe that the respondents are
taking advantage of their own lapse in not placing the decision

of the Ernakulam Bench when the Principal Bench and the Anmedabad

Bench decided the two sets of cases where the same statutory

provisions were challenged. It is well settled that a Division
Bench is bound by judicial discipline to follow the earlier
decision of another Bench vide: AIR 1989 SC 1933 UNION OF 1nDIA
-AND ANOTHER v. RAGHUBIR SINGH AND OTHERS wherein it is observed:

"We are of the opinion that a pronouncement of law by a
Division Bench of this Court is binding on a Division Bench
of the same or a smaller number of Judges and in order
that such decision be binding, it is not necessary that
it should be a decision rendered by the Full Court or a
Constitution bench of the Court.”

If only the respondents hae fairly placed tne decision of the
Ernakulam Bench before the Principal Bench and the Ahuwedabad

Bench, those Benches would not have examined the validity of

the impUgned-sfatutory provisions, the same having already been
struck down by the Ernakulam Bench which had the competence
to do so.‘ The réspondents are noQ‘ trying to take advantage
of tné failure on their part of berforming their duty of placing-

the decision of the Ernakulam Bench when similar cases came

i : that . L
have the effect of declaring/the impugned amendwent to the Rules

: ¢ '
4h/to the extent that they give retrospective effect are valid.
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At the outset we would like to say that the applications filed

by the aggrieved parties having been dismis

Bench and the Ahmedabad Bench,

ssed by the Principal

those ornders cannot be under-

stood as declaring that the impugned provisions-of the ‘rules

are valid. The decision
down the amendment to tne rules in so far a

tive effect is not an order in personem.

of the Ernakuldm Bench which .struck

s they gave retrospec-

Thé Ernakulam Bench

has neld that under the proviso to Article 309 of the Constitu-

tion the President has power to promulgate

tive effect. It, however, struck down

rules with retrospec-

the amendment of the

rules to the extent they gave retrospective effect on the ground

that it is arbitrary and violative of Artic

le 14 of the Constitu-

tion to deprive the pensioners of the rights which vested in

them as on the dates on which they retired
-subsequently with retrospective effect: A
sions were struck down as violative of Art
tution the legal effect is that the imp
void ab initio vide DEEP CHAND v. STATE OF
in AIR 1959 SC 648. Once a competent cour
provision as void as offending the fundam
by Article 14 of the Constitution that
one and not merely the parties to the pr

of the decision of the Ernakulam Bench i

giving retrospective effect was not in exi

,by amending the rules
s the impugned provi-
icle 14 of the Consti-
ugned amendment$ were
UTTAR PRADESH reported
t declares.a étatutory
ental rights conferred
decision binds every
bceedings. The effect
s that the amendméuts

stence from its incep-

tion. In Black's Llaw Dictionary, 5th kdition, it JS sEated
‘ \: N 1{1&’#’,.‘
5 . S o ‘» ” \ s . .,‘0.
that Judgment in Rem is: s J,. ) \‘.A %

"An adjudication pronounced upon the
cular thing or subject matter, by a
tent authority."

In Halsbury's Llaw of England, 4th Editio

of "Judgment in Rem" is given at para 1522

"1522.  Meaning of "Judgment in rem
may be defined as the judgment of

trlbunal nav1ng compe-,

statuseof some pdrt:l-. ,Yt

jét

g

- -

X
n, Vol. lb‘fhe mean1

as below:="

”

A judgment in rem
a Court of Tompetent
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jurisdiction determining the status of a person or thing,

" or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart
from the application of the term to persons, it must affect
the "res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer'.
(Emphasise supplied)

As the decision of the Ernakulam Bench declares the status of

the impugned statutory provision, it is a Judgment in rem.

14, As on the date on which the Principal Bench and the
Ahmedabad Bench -disposed of the applications before them ‘the
amendment giving fetrospective effect to the rule having'already
been declared void by the Ernakulam Bench, the tribunal
cannot be asked to strike downthe statutory provision which has
alreaay peen struck down or declared as void by a court of compe-
tent jurisdiction. The orders of the Principal Bench and the
Ahmedabad Bench dismissing the applications cannot in the circum-
stances have the effect of putting life into the fules whicﬁ
have already been declared void by the Ernakulam Bench. When
a statutory provision is declared as void or struck down, the
Saie  can be revived by getting the said decision reversed
by way of review or on appeal to the higher court. The only
other way to resurrect such a provision is by resorting to appro-
priate amendment of the Constitution or modifying the statutory
provision as to render it intra vires. The Supreme Court has
held in ALK 1989 SC 1933 UNION OF INDIA v. RAGHUBIR SINGH AND

OTHERS -

CO¥3 a constitutional amendment or an appropriately
efsion of the statute is enacted which accords
utional prescription'.

not disputed that the Ernakulam Bench of the

sion void as offending Article 14 of the Constitution. The

“Jstatutory provisions declared void have not been shown to have




~rendered in ignorance of the earlier decisf

P
|
i

|
|
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been resurrected either by an appropriate

titution or by suitable modification of

to bring it within the constitutional prescription.

tion for review challenging the decision
has been dismissed.
the decision of the Ernakulam Bench to
decision has as yet been rendered by it
of the Ernakulam Bench. It is admitted
has not so far stayed the operation of th
we have no hesitation in holding that the
Bench and the Ahmedabad Bench do not ha
resurrecting the impugned statutory prov
already declared void by the earlier ded
Bench. In the light of our above findings
is only one decision which holds the fid

kulam Bench which has declared the impug

amendment to the Cons-

|the statutory provision

The applica-

of the Ernakulam Bench

Though an appeal has been filed against

the Supreme Court no
reversing the decision
that the Supreme Court
e said decision. Hénce,
order éf the Principal
ve the legal effect of
isions which have been

ision of the Eraakulam

1d viz., that of Erna-

ned provisions as void.

As the decisions of the Principal Bench and Anmedabad Bench

do not have the effect of declaring the impugned provisions

as valid, it follows that there are no

requiring resolution of the conflict.

15. Assuming that there are two 1
we shall examine as to which decision can

dent pinding in subsequent cases. It is

conflicting decisions

iconsistent decisions,
be regarded as a prece-

bbvious that the Prin-

cipal Bench and the Ahmedabad Bench have rendered their decisions

without noticing the earlier decision of

In such a situation it is well settled th

as per incuriam and not binding on the [«
case. Tnis principle has been succinct
on Jurisprudence, 12tn Edition,

follows: -~

5 it follows that there

page 151 at

'*.

para

€
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"(5) . Inconsistency between earlier decisions of the
same rank. A court is pot bound by its own previous deci-
sions that are in conflict with one another. This rule
has been - laid down in the Court of Appeal [Young's case
(1944) K.B. at 726, 729], Court of Criminal Appeal [R.
v. Power (1919) \1 K.B.572 (CCA)] and Divisional Court [R.
v. De Gray (1900) 1 Q.B.521)], and it obviously applies
also to the House of Lords. There may at first sight seem
to be a difficulty here; how can a situation of conflict !
occur, if the court is bound by its own decisions? At
least two answers may be given. First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. Secondly, and more commonly,
the conflict may have arisen through inadvertence, because
the earlier case was not' cited in the later. Owing to
the vast number of precedents, and the heterogeneous ways
in wnich they are reported - or are not reported - it is
only too easy for. counsel to miss a relevant authority.
Whenever a relevant prior decision is not cited before
the court, or mentioned in the judgments, it must be assumed
that the court acts in ignorance or forgetfulness of it.
If the new decision is in conflict with the old, it is
given . per incuriam and is not blndlng on a later court.
(emphasise supplied)

In Raghubir Singh's case it ﬁas been laid down that a decision
of a Bench of two judges is binding on the Division bench consis-
ting of the same number of judges and that, therefore, the'prin—
ciple laid down by a Bench of two judges does not get reversed
or superseded by a subsequent decision of a Bench df'the éame
number of judges. Appiying this principle it has to be held
that what holds thé field as a binding precedent is the decision
of the Ernakulam Bench and that the subsequent decision of the
Principal Bench and the Ahmedabad Bench have to be regarded as
per incuriam and not binding in subsequent cases. This being
the legal position the. decisions of the }%incipal Bench and

the Ahmedabad Bench have to be ignored and the Ernakulam Bench

down the law correctly. The Ernakulam Bench nas rightly proceed-

¢ .
ed on the basis that' the President has under the proviso to
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Article 309 of the Constitution power t¢ promulgate rules with : ?i

retrospective effect.

that the rules do not offend any of the

ferred by Part III of the Constitutiop.

This, however, is subject to the condition

fundamental rights con-

Wnat the Ernakulam

Bench has done is to examine as to whetfer retrospective effect

given to the amendment violates Article

It has held that it does, on the ground
of the applicants in the matter of receiving pension and other

retiral benefits have been affected by the retrospective opera-

tion of the amended rule. It is well
a valuable right which a
charity nor bounty. Government servant a
and other retirement benefits on the da
vice. Deprivation of such a valuable ve

ment, in our opinion, 1is manifestly
and therefore
Tné; is precisely what the Ernakulam Ben
sion. The Principal Bench and Ahmedab:
the view that such vested rights can be
quent amendment to the rules by givi

to the same. Wnat they have said is
of the applicants before them have not

tailed by the impugned amendments to tine

of Pay Scale Rules the pay scales of Lﬂe members of the running

staff were enhanced with effect from 1-1-1973.

the mempers of the Running staff were

of their pay and retirement benefits

running allowances wnich they were receiying subJechto a

of 75% of their pay and otner allowances

by notifications

L

dated 5-12-1988 pres

Governinent servant earns.

violative of Article 14

14 of the Constitution. i

that the vested rights

settled that pension is
It is neither

cquires right to pension

te he retires from ser-

sted right after retire-

unreasonable, arbitrary |

of the Constitution.

ch nas said in its deci- Y

ad Bench .have not taken
taken away by a subse-
ng retrospective effect
that the vested rights

in any manner been cur-

rules. By the revision

Under Rule 2544

entitled. to coﬁputatfom ‘3

S5

. Rule QSAA was am nded . *
\ : ) 1 ; ’
e &
crlblnt> t‘he mmanmu.m. at. '

. 4
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X ‘ .. 45% from 1-1-1973 to 1-4-1979 and 557 from 1-4-1979 onwards.
Those who retired from 1-1-1973 to 4-12-1988 were, in éccordance
with Rule 2544 as it then stood, entitled to take into account
running allowahce in the matter of computation of pension and
retirement benefits upto the maximum of 75%:ofv£heir pay and
other allowances. As their pay was revised with beffect' from
1-1-1973 the limit of 75% had to be worked out with reference
to the enhanced pay and othef allowances that they became
entitled to receive in accordancé with revision of Pay Scales
Rules.wnich‘came into effect from 1—1—1973. when  the maximﬁm
is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55%

" from 1—4—1979'it requires no argument to convince that the vested
rights of all those who retired between 1-1-1973 and 4-12-1988
in tne matter of receiving pension and retirement benefits were
advefsely affected. The Principal Bench whose decision has '
been followed by the Ahwmedabad Bench has, however, held that
the amendment with retrospectivé effect has not adversely
affected the quantum of pension etc. What the Principal Bench
hés done 1is to compare the pensibn one would get taking into
account the pre revised scale of pay immediately before 1.1.1973
and the running allowance limited to a maximum of 75% of pay
and allowances, with tﬁe pension which he would get after
1-1-1973 taking into account tne higher revised scale of pay
and the running allowance subject to a maxiﬁum of 457% or 55%

as the case may. We are concerned with persons who retired

]

/it is the revised pay’ and the running allowance

'a maximum of 75% of the revised pay and allowances

that was required to be taken into account. This rfight which



of the Ernakulau Bench is right. The

w before -4 was amended by

© e e T o C A

accrued 1in their

favour on their -retirement between

1-1-1973

and 4-12-1988 was sought to be affected by amending the rules

on 5-12-1988 with retrospective effec

limit of running allowance that qualifies for pension.

the maximum limit of running allowance

t reducing the maximumn

When

45% or to 55% it automatically reduces the pension and retirement

benefits that stood vested on the date

impossible, therefore,‘to agree with the
cipal Bench followed .by the Ahmedabad

right of the pensioners who

retired

of retirement. It is
view taken by the Prin-
Bench that the vested

between 1-1-1973 and

4-12-1988 in regard to pension and otner retirement benefits

have not been adversely affected by giving retrospective_éffect

to the amended rules. We have,

therefore,

holdinyg that the decisions of the Principal Bench and the Ahmeda-

bad Bench with great respect are wrong

our opinion,
extent they have been given retrospec

offending Article 14 of.the Constitution

17; As the decision of the Ernakulam B
the Supreme Court we would like, in

and to avoid multiplicity
present .applicants shall be bound by
Supreme - Court and that the paymenﬁs mé

directions in all these cases shall bg

ad justed.

18. For the reasons stated above,

are allowed with the following directions:

{1)  Tne respondents shall recompu
~other retlral beneflts of the

L.Ks -in a;gprdance With Rule 2

5-12-1988.

of proceedings,

and that the . decision

ST W
Ernakulam Bench hﬁs} in

&L ~
-

rightly declared the dmended prov151ons to th@

ctive etfect ;as voui-bas
»

?
s
\
-

L &
ench is in appeal before

Lhe interest of justice
ade in pursuance of our
> liable to be suitably
all these applications

te the pension and
appllcants or their

544 as was 1n force -

Notificationg dated

is reduced from 75% to

no hesitation in.

_to direct that the

the directions of the -

T g
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(2) The arrears due to the applicants/L.Rs féﬂ the
basis of the recomputation as aforesaid shall

be calculated and paid.

(3) These directions shall be carried out within
a period of three months from the date of receipt

of the copy of this order.

(4) If the amounts due to the applicants/L.Rs are
not paid within the prescribed time’the amounts
due shall be paid with interest at 12% per annum
fron the date of this order till the date of

payment.

(5) The applicants shall be entitled to costs at

the rate of Rs:500/- in respect of each applica-

.x“:"yfr) I‘h‘é\payment of pension and retirement benefits

( ﬁi.ﬂas pef\tn aforesaid directions shall stand regu-
t %

¢

A i .

T eq}adgu ted in accordance with the orders
4 as may be issued by the Supreme Court
1
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